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1.   In 1881, the Government constructed a canal known as 
“Khari Cut” having a length of about 80 Km, width at 
bottom 10 meters and above 20 meters, which originates 
at village Raipur, to convey waters from River Khari  to the 
Chandola Lake ( A water reservoir is located near 
DaniLimda Road, Ahmedabad, Gujarat  State ). This was 
with a view to provide irrigation water to the agriculture 
lands, admeasuring approximately 10,200 hectors of 110 
villages of Daskroi Taluka, of Ahmedabad District and of 
Mahemdabad Taluka of Kheda District. Khari Cut canal 
passes through eastern part of Ahmedabad City. It is a 
water reservoir, embanked and circular in form. It is also 
home for cormorants, painted stocks, and spoonbill birds. 

 

2.In the year 1909 on a complaint by some villagers known 
as “Kalambabdhi” villages, the Government officers either 
asserted that their rights were not being interfered with, 
or allowed the water to flow in the Khari River according 
to their requirements. A suit was filed and ultimately, the 
High Court of Bombay finally disposed of the matter. It was 
pointed out that “Between 1878 and 1881, the Khari Cut 
was built, which was a canal taking off from the Khari River 
at Raipur and designed to irrigate Ahmedabad lands and 
to fill the Chandola lake, three miles south of 
Ahmedabad.” The High Court vary the  decree by declaring 
that the plaintiffs have the right of riparian owners to the 
water of the Khari River accruing from natural sources and 
that the defendant should be enjoined from diverting to 
the Khari Cut Canal any of the Khari River water which has 
not been put into the River by artificial means, so long as 
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water is required for the Kalambandhi villages. Thereafter, 
there was an agreement between the Government of 
Bombay and Kalambandhi villagers for the waters of 
Meshwa Canal on 22nd January, 1948. The details of which 
are given in the “Irrigation Administration Report” at page 
11 for the year 1953-54, Part I of the Government of 
Bombay.  

 

“This is an old system first opened in 1873-74. It irrigates tract 
of land lying between the Sabarmati and Khari Rivers. In 
addition to irrigating the area dependent on it, it is designed 
to pass surplus water, when available, first into Bokh reservoir 
of 300 million cubic feet and then into the Khari River direct 
via Bhujwa channel and through Bokh reservoir. The Bokh 
reservoir has no direct command under it. It only acts as a 
storage reservoir for supplementing the flow in the Khari 
River to be picked up at Raipur weir and used in the 
commanded area of Khari Cut Canal.  

                                              12 

 Further down-stream of Raipur on the Khari River is situated 
the irrigation system of Khari sluices. According to the High 
Court Decree, the riparian rights of the kalambandhi people 
claimed the natural flow in the Khari River for the Khari sluices 
system. But now as per agreement between the “Government 
of Bombay and Kalambandhi Village for the waters of 
Meshwa Canal” dated 22nd January 1948 the Kalambandhi 
people get 70 cusecs of water at Pinglaj during the monsoon 
season from Meshwa canal from the year 1950-51 and 
onwards, in lieu of their riparian right over the natural flow of 
Khari River. Now the natural flow of Khari River is also 
diverted at Raipur into Khari Cut Canal for irrigation. This has 
assured the filling up of Chandola and other tanks and has 
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improved the flow conditions in the Khari Cut Canal so that 
larger areas of rice can be protected in the commanded area.” 
 

3. Thus, from the inception it was clear that Khari Cut Canal is 
to provide water to Chandola lake for irrigation and other 
villages. What happened after 1960 not only to this lake, 
but to many other lakes is a matter of sorrow. 

 

4.  The map in different sheets attached will make it clear that 
the Canal was constructed for supply of water to Chandola 
Lake for irrigation so that the agriculturists beyond lake 
Chandola, also get water for irrigation. The sheets of the 
map of canal are attached herewith and Marked Annexure 
1. Map indicates the bifurcation of canal, (Photograph 
No.8) one channel leading towards Chandola Lake and the 
other towards STP. The farmers are charged for canal 
water but unfortunately, they are supplied with 
sewage/trade effluent.  

 

5.   Case of Chandola Lake proves that the lakes belong to the 
revenue department are very easy to encroach. Once 
encroachers take over, they obtain political patronage in 
return for votes. This is what has happened to the 
Chandola lake. Repeated pleas to clear the encroachments 
and rehabilitate them have fallen on deaf ears. In 2009, 
AMC officers razed a few illegal constructions near the 
lake but abandoned the exercise.  
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6.   After the High Court ruling, the Municipal Corporation of 
Ahmedabad tried to stop industrial effluent from flowing 
into the canal, but solid waste dumping and 
encroachments on lake were not taken care of. That the 
Khari Cut canal, which was a major source of water to this 
reservoir, was totally choked with garbage due to 
negligence of the civic authorities. The other small canals 
have also been filled or diverted on the pretext of further 
development works. The lake bed is gradually turning into 
a garbage dump with the slum dwellers using it for open 
defecation. The recent photographs point out the way in 
which the big lake is getting garbage, plastic and other 
waste and how it is encroached. Despite the directions of 
the Hon’ble Tribunal no buffer area is kept. The 
photographs are marked herewith and Marked Annexure 
2.  

 
7.  With the speed of industrialisation in the state, water 

management and groundwater recharge are increasingly 
becoming a challenge for the Government authorities. 
Many districts have over-exploited the existing ground 
water resources. In some Talukas the State Government 
had to stop granting permissions for drawing 
groundwater. 

 

8. A study by the Columbia Water Centre (CWC) of Earth 
Institute at Columbia University, also highlighted the 
alarming decline in the groundwater table over the past 
two decades in Gujarat. This steady decline in the aquifer 
level has affected the farmers the most as they sink bore 
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wells deeper for water. The civic authorities, however, 
have turned a blind eye to the problem. Groundwater 
recharge and the conservation of the existing lakes can be 
a solution to these woes, say residents.( 
https://www.downtoearth.org.in/news/chandola-lake-
turns-into-dust-bowl-34200  )  (with minor editing) 

 

9.     The state government decision to hand over ownership of 
Chandola lake to Ahmedabad Municipal Corporation 
(AMC) for development on the lines of Kankaria lake has 
been hanging fire since long. 

 

“The lake was so far with the State Irrigation Department but 
Chief Minister Anandiben Patel ordering handing over its 
ownership to AMC should hasten its development along the 
lines of Kankaria lake. 

According to the Opposition Congress, this development is 
only in response to a long-pending demand of the Opposition 
which is now being met quite late. Claims Badruddin Shaikh, 
leader of Opposition in the AMC. 
(https://indianexpress.com/article/cities/ahmedabad/state-govt-to-
hand-over-chandola-lake-to-amc/)          
 
    

10. At present at village Muthia, the canal gets the water from 
the Narmada Main canal. (which can be seen in 
Photograph No1 at Annexure 1) Nowadays, Khari Cut canal 
remains by and large dry after the month of April however, 
the canal is used for sewage/trade effluent and waste. In 
the monsoon on account of rain and thereafter, as 
reported the water is supplied to the canal through 
Narmada Canal in the months of January to March. 
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However, as usual the residents nearby and even 
AHMEDABAD MUNICIPAL CORPORATION (hereinafter 
referred as ‘AMC’) discharge the sewage or the effluent in 
the canal. The path of the Canal. Its bifurcation, meeting 
the lake Chandola and River Khari which ultimately meets 
River Sabarmati is shown in numbered google images so 
one gets the real picture. Near the Khari Cut Canal all the 
lands were agricultural lands. In view of the development, 
buildings came up with the speed of mushrooms and most 
of them without following the building regulations. The 
residents as well as nearby industries before a few years 
made it garbage and a place for disposal of effluent. It is 
only after the court’s intervention change came in. Even 
the then Chief Minister Shri Modi took keen interest in 
development of the canal which is referred hereinafter. 

 

11.“Rs.65 crore facelift for eastern Ahmedabad’s eyesore 
Khari Cut Canal,” Reports Desh Gujarat in its August 28, 
2010 edition. 

“This state irrigation Department has undertaken the task of 
facelift of 20 KM long open drain in eastern Ahmedabad, 
conflict canal, between Naroda and Vatva into a beautiful 
water body at a cost of ₹65 crore. 

The canal had become an eyesore due to pollution over the 
last 15-20 years.” 

 

12. With Chief Minister Narendrabhai Modi himself taking a 
special interest in the project for a permanent solution to 
develop, besides converting it into a corridor of 
entertainment and relaxation zone, it was proposed to be 
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completed in 18 – 24 months according to the 
developments Executive Engineer J. K. Trivedi. 

“The new – look water body would have surfaced roads and ped-ways 
on either side of the canal with parapets, 8 KM long canal lining, 15 
project galleries, upgrade 40 bridges, 10 deck slab kiosks, 8 
landscaping, gardens, children playgrounds, 70 Waste collection 
centres, 40 waterfalls and fountains, 1500 decorative lamp post. 

In phase 1, the 3 KM Naroda to Pushpkunj stretch is proposed to be 
completed in 4 months at the cost of ₹8 crores. “ 

13.The photographs bellow were published to indicate the 
real picture. It appears that after some work was carried 
out photographs taken were published, so that people can 
have an idea about a beautiful location in their area. The 
article published is annexed here with Mark Annexure 3 
collectively with photographs. 
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14. At the relevant time some part of the canal was beautified 

and even the grass was grown to show beautiful lawns. 
Fountains were added to beautify the canal. If some patch 
could have been beautified, what prevented the 
authorities from beautifying the entire canal and flowing 
much better water? Is it that the AMC desires to continue 
to discharge the effluent/sewage in the canal as it has no 
sufficient capacity to treat in the Sewage Treatment Plant 
(hereinafter referred as ‘STP’) and wanted to allow the 
building occupiers to discharge their sewage in the canal 
on account of its inability to treat the sewage or the 
effluent.? 
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15. In the eastern part of the Ahmedabad, there are some small 
factories or units engaged in manufacturing activities. 

16.So far as the Khari Cut Canal is concerned, it is required to 
be looked after by the Irrigation Department of the 
Government of Gujarat. Earlier, the canals in Gujarat were 
regulated under the provisions of the Bombay Irrigation 
Act, 1879 however, after the Gujarat Irrigation and 
Drainage Act, 2013 (hereinafter referred as ‘the Irrigation 
Act’) became an Act, the canals in Gujarat are regulated 
under the provisions of the Irrigation Act. In view of sub 
section (2) of section (2), the canal is included in the 
definition of canal which is as under: - 

(2) "canal" includes - 
(a) all canals, channels, water-courses, pipes and reservoirs 
constructed, maintained or controlled by the Government 
for the supply or storage of water; 
(b)  all works, embankments, structures and supply and 
escape-channels connected with such canals, channels, 
pipes or reservoirs; and all roads constructed for the 
purpose of facilitating the construction or maintenance of 
such canals, channels, pipes or reservoirs; 
(c) all field channels, drainage-works and flood 
embankments; 
(d) River, stream, lake, natural collection of water or 
natural drainage-channels or any part thereof, to which the 
State Government may apply the provisions of section 4, or 
the water of which has been applied or used before the 
passing of this Act for the purpose of any existing canal; 
(e) all lands belonging to the Government which are 
situated on a bank of any canal, and which have been 
appropriated under the orders of the Government for the 
purposes of such canal; 
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(f) all tubewells, artesian wells, borewells and dugwells, 
constructed by the Government and maintained or 
controlled by the Government; 
(g) percolation tank or pond used for recharge of ground 
water; 

17.Under the Irrigation Act, the officer known as Canal-
Official is appointed under Section 3 of the Act, which 
reads as under: - 

3. Appointment of Canal-Officer. - For carrying out the 
purposes of this Act, the State Government may by 
notification in the Official Gazette - 

(a) appoint such officers not below the rank of Overseer or 
Additional Assistant Engineer as the canal-officer and 
assign to them such powers and such duties under this 
Act, as the State Government may deem fit and also 
specify the area of jurisdiction; 

(b) authorise or empower the water users' association to 
appoint the office bearer of the Association to exercise 
such powers and perform such duties of the canal-officer, 
as the State Government may deem fit and also specify 
the area of jurisdiction. 

 

18.Sections 37 and 38 of the Irrigation Act provides for 
punishment. In view of the provisions made earlier it was 
felt that the punishment is so lenient that it will not serve 
any purpose and therefore, an amendment was made in 
these 2 sections in 2019. The relevant provision of section 
37 and 38 as amended are referred below: - 

    “37(vi) pollutes the canal water or releases liquid, waste or 
solid waste shall be punished with imprisonment for a 
term which may extend to one year or with fine up to fifty 
thousand rupees or with both"  
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     “38(III) pierces or cuts through canal or attempts to pierce or 
cut through canal or insert pipe by piercing or cutting 
canal or put engine or any other instrument in canal by 
damaging canal or canal lining or otherwise damage, 
destroy or endanger the stability or safety of canal or 
attempt to so shall be punished with imprisonment for a 
term which may extend to two years or with fine up to 
two lakhs rupees or with both;”  

 

19.Thus, anyone who simply pollutes the canal water or 
releases liquid/waste is made punishable with a lighter 
punishment than the one who pierces or cuts through the 
canal. For regular or day-to-day discharge through an 
outlet opening in the canal, one who has pierced the canal 
is a serious offence. In the instant case not only the private 
occupiers of the buildings but AMC adopted a device to 
have a number of outlets opening in the canal to discharge 
untreated sewage or trade effluent. The STP of AMC in the 
eastern part of the city through the sewage line gets 160 – 
170 MLD of sewage/trade effluent every day. It has no 
capacity to treat what it receives and therefore, through 
various outlets in the canal discharges sewage/trade 
effluent. It had only one plant to treat the sewage/trade 
effluent of 70 MLD capacity to treat. For the other plant of 
35 MLD consent has been granted only on 10th July, 2020 
which is clear from the consent order issued by the Gujarat 
Pollution Control Board (hereinafter referred as ‘GPCB’). It 
is also clear that no permission was granted to operate the 
STP for 35 MLD, yet without any permission, the AMC 
operated the STP. Even considering the figures of both the 
treatment plants, capable of treating the sewage/trade 
effluent comes to only 105 MLD as against 160/170 MLD 
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of sewage/trade effluent discharge everyday by the AMC 
in eastern part of the city. Thus, it is very clear that 55/65 
MLD of sewage/trade effluent is being discharged by the 
AMC every day without treating the same along with the 
treated sewage/effluent. 

 

20.How the treatment plant was operating is also required to 
be noted at this stage. 

(1) on behalf of the GPCB inspection was carried out on 
30th May, 2019 to verify the statement made in the 
application submitted for consent to operate STP. It was 
observed that there was no CCA and the wastewater was 
being passed without any treatment. BOD, COD, SS, and 
total coliform were not meeting with the norms. 
Therefore, a notice was given on 24th June, 2019 to the 
STP under section 33 (A) of the Water (Prevention and 
Control of Pollution) Act, 1974 (hereinafter referred as 
‘the Water Act’). Response was to be given by the AMC 
within a period of 15 days. 

(2) the officials of the GPCB visited the STP on 29th April, 
2019 and 30th May, 2019. It was found that 115 MLD. 
Wastewater was being discharged without any 
treatment. On 10th April, 2019 the AMC was called upon 
to upgrade the STP. It also directed to close a bypass and 
follow strictly the decisions of the Supreme Court. The 
direction was given on 6th July, 2019. 

(3) the officers of the GPCB visited a Pumping Station at 
Odhav, on 5th July, 2019. It was noticed that the pump 
installed was of a low capacity and whenever the flow 
was increased, with the use of pump No. 6, the staff of 
AMC discharged effluent/sewage in the canal. On 
checking the registers, it was found that from 7:30 AM to 
12:50 PM by use of pump No. 6 the effluent/sewage   was 
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discharged in the canal. As they were not following the 
provisions of law and the directions of the National Green 
Tribunal, a show cause notice was issued on 16th July, 
2019 to show cause within a period of 15 days for the 
shortcomings. 

  

(4) On 22/11/18, 24/12/18, 24/01/19 it was noticed by 
the officials of the GPCB that 115 MLD was discharged 
through bypass by the staff of STP. For the act of 
discharge, direction was issued on 6th August, 2019. 

  

(5) inspection was carried out by the officers of the GPCB 
on 27/06/19, 17/07/19, 19/07/19, 29/07/19 and 
21/08/19. It was found that despite the instructions, the 
AMC did not apply for Consolidated Consent & 
Authorisation (hereinafter referred as ‘CCA’). No action 
plan was submitted by AMC to restart the plant. It was 
found that the acidic water was not neutralised. The AMC 
failed to identify as to from where the acidic water enters 
the sewage network. It was found that the wastewater 
was being discharged without any treatment. On 
21/08/19 domestic wastewater was discharged into 
River Khari without any treatment. It was also noticed 
that the domestic wastewater was discharged into a 
canal near S. P, ring road. On 17/07/19 all SBR tanks were 
filled with acidic wastewater. On 19/07/19 untreated 
wastewater with acidic water in huge quantities was 
bypassed and discharged. Frequently, STP was receiving 
acidic wastewater. On 07/08/19 it was noticed that with 
the aid of flexible pipe at the SBR tank No. 2, the 
wastewater was getting emptied in the canal. On the 
Analysis Report, it was noticed that there was non-
compliance with the norms laid down by the GPCB. Under 
the circumstances, a notice under section 33 (A) of the 
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Water Act was issued to  AMC on 24/09/19 and was 
called upon to submit time bound action plan to 
commence the functioning of the STP, to achieve the 
norms, abstain from bypassing untreated wastewater 
and to disconnect industries connection if found 
discharging other than domestic wastewater. 

 

(6)  inspection was carried out by the officers of the GPCB 
on 22/11/18, 24/12/18 and 24/01/19. It was found that 
(1) out of 185 MLD reaching the STP only 70 MLD 
wastewater was treated and the remaining 115 MLD not 
treated at all. (2). samples from the final outlet indicated 
that the samples exceeded BOD & COD than the 
prescribed limit. The board issued a notice dated 
04/11/19 under section 33 (A) of the Water Act and 
conveyed that it proposes (1) To close the operation of 
STP till compliance with the consented conditions. (2) To 
ask the authorities to disconnect the electric and water 
supply.  Further the AMC was called upon to submit a 
time bound plan to achieve the norms prescribed and 
details of implementation of the action plan within 
timeframe. 

  

(7)   With a reply to notice given on 6th July, 2019 by 
AMC, the GPCB was not satisfied. The officers of the GPCB 
visited the STP on 19/07/19, 29/07/19, 07/08/19, 
21/08/19. On 21/08/19 STP was not in operation. Units 
were found empty. All incoming domestic waste water 
and acidic wastewater were bypassed and discharged 
without any treatment. Domestic wastewater was 
discharged in a canal near S. P. Ring Road. As per report 
dated 07/08/19 acidic West water was bypassed directly 
to the canal. Inlet waste water tank was found broken 
and wastewater was bypassed. Report dated 19/07/19, 
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indicates that untreated wastewater found acidic was 
bypassed in huge quantities. STP frequently received 
acidic wastewater and bypassed without any treatment. 

       No action plan was submitted in compliance with 
notice dated 11/04/19. No reply was given by the AMC in 
response to a notice dated 06/08/19. Analysis report 
shows non-compliance with respect to the discharge 
norms of CCA.  The GPCB Called upon the AMC by 
notice/direction dated 05/11/19 to show cause within a 
period of 15 days with the compliance. 

(8)  On 19/07/19, 29/07/19, 07/08/19 the officers of the 
GPCB visited the STP and it was noticed that untreated 
waste water discharged into the canal/River. Hon'ble 
Tribunal as well as the Human Rights Commission 
approached by the local inhabitants. The Board intending 
to revise consent and authorisation by withdrawal of the 
CCA in operation, called upon AMC vide communication 
dated 13-11-19 to propose alternative arrangements for 
disposal of treated/untreated/partially treated sewage 
waste water apart from discharge into canal/River. 
Called upon AMC to submit a clarification within a period 
of 15 days. 

 

(9) Inspection was carried out of a 35 MLD plant on 
23/09/19, 06/10/19, 06/11/19 and 21/11/19. It was 
found that: - (1). BOD and SS were exceeding the 
prescribed norms, (2) STP had no CCA issued by the GPCB, 
(3) Bypassing domestic wastewater in the canal without 
treatment, (4). Did not install an aerator in the 
equalisation tank and chlorination system was not 
operating, (5) sewage simply discharged in the canal 
without any treatment. (6) The SCADA system was not 
operating. (7) STP not in operation since 17/11/19. (8) 
Sample taken from the final outlet was not complying 
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with the norms. The Board issued a notice on 13-01-2020, 
U/S 33(A) of the Water Act and   proposed to take 
action/direction, such as: - (A) to take further action 
against the STP, (B) to direct the concern authority to 
disconnect the supply of electricity and water.  The GPCB 
called upon to submit a time bound action plan for 
improvement/upgradation to achieve the norms 
required, to stop the bypass and Industries connection to 
be disconnected, if connected with the drainage network. 

 

(10) AMC did not take any steps for stoppage of acidic 
water coming into STP. It bypassed acidic waste water 
into the River (it is also found into the canal). AMC did not 
submit a satisfactory reply with time bound action to stop 
bypass into Canal/River. No satisfactory plan submitted 
by AMC to achieve the norms. No reply given by AMC to 
a notice dated 05/11/19. The GPCB therefore issued a 
notice and conveyed to AMC that it proposes to issue 
directions under section 33 (A) of the Water Act. Namely, 
to direct the concerned authority to stop the electricity 
and water supply. AMC was directed to disconnect the 
supply given to industries for domestic wastewater 
discharge into AMC drainage network in Ahmedabad 
East region, to install online pH and online flowmeter in 
manholes which are located upstream of canal to identify 
any illegal discharge of acidic wastewater through 
manholes and to submit short-term/long-term plan for 
treatment and disposal so as to prevent bypass of 
untreated waste water into Canal/River. The AMC was 
further directed, (1) to provide neutralising facility to 
neutralise the acidic wastewater if received at the STP, 
(2) to prevent acidic waste water discharge into Canal or 
River, (3)  to take steps for stoppage of bypass in to Canal 
or River, and (4) to take steps to stop bypass of acidic 
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wastewater, (5) to disconnect illegal/ghost connection in 
AMC sewerage network and to take further action. 
Compliance was solicited in 15 days with intimation that 
on failing, directions as proposed shall be issued. 

 

(11) Officers of the GPCB took Inspection of 35 MLD STP 
on 18/01/20 and 29/02/20. It was found that STP Did not 
apply for CCA to the GPCB. The analysis report indicated 
non-compliance of the norms. AMC was called upon to 
discharge only treated wastewater and to provide a 
neutralisation facility to treat acidic wastewater and no 
acidic wastewater be discharged in Canal or River. On 
04/02/20 and 05/02/20 Ministry of Jal Shakti personnel 
visited Khari River and it was found that STP was not 
complying with the standards. There was no response to 
a notice of direction issued on 13/01/20. The GPCB on 21-
03-2020 issued a notice for direction under section 33 (A) 
and conveyed that it proposes (1) to close the operation 
of STP, (2) to direct the concerned authority to stop the 
supply of electricity and water. The GPCB called upon the 
STP/AMC to submit an action plan within a period of 15 
days.  

 

(12) Inspection was carried out by the officers of the 
GPCB on 18/01/20 and 29/02/20. The Analysis Reports of 
samples taken from the final outlet, did not comply with 
the discharge norms of CCA. The entire quantity of 
wastewater received was bypassed directly into Khari 
under the guise of maintenance. Thus, without any 
treatment the AMC was discharging the 
wastewater/sewage/effluent from the STP.  Therefore, 
the AMC was called upon to discharge only treated 
wastewater in the canal or river. A notice of direction 
under section 33 (A) of the Water Act was issued to the 
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AMC intimating that the GPCB has Proposed to issue 
directions as under: - (1) to close the STP till complying 
with the norms (2) to direct the authority to disconnect 
the electric and water supply. The GPCB called upon the 
AMC to submit the action plan to achieve the norms by 
improving/upgrading the STP and submit the details of 
implementation of the Action plan within the time frame. 

(13) Inspection was carried out by the officers of the 
GPCB on 18/04/20 to verify the statement made for 
consent to operate STP. It was found that (1) around 70 
MLD to 75 MLD wastewater without any treatment was 
discharged in the canal, (2) excess foaming in both the 
tanks, (3) flowmeter on final outlet of STP was not 
operating and (4) SCADA system provided not in 
operation. As STP failed to fulfil the conditions of the 
consent order, was found liable to be prosecuted and 
wastewater was simply bypassed through ETP. A show 
cause notice was issued on 14- 05- 2020 in view of non-
compliance, to show cause why legal action should not 
be initiated including the rejection of an application and 
suspension/closure of the unit. 

The aforesaid notice is issued to the AMC along with 
index giving details in short are annexed herewith and 
Mark at Annexure 4 collectively. 

 

21.On 18th February, 2020 samples were collected from 
different places from the canal. The 1st sample was 
collected from Khari Cut canal at Dehagam Naroda GIDC 
Road Bridge, Naroda from where the canal enters the city. 
The samples were also collected from the places where 
there was discharge of sewage/effluent. The analysis of 
the samples collected from different places is annexed 
herewith and Mark at Annexure 5. The 1st chart in refers 
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to different places from where samples were taken and 
are given Mark K1 to K8. Form K1 to K8, BOD increased by 
9 times, CHL increased by 22.25 times, COD increased by 
9.42 times, COL increased by 6 times, NH3 increased by 19 
times, SS increased by 5 times, SUP increased 
by 13.41 times, TDS increased by 17.69 times. If the 
original standard would have been maintained it could not 
have been said that either IRRIGATION DEPARTMENT or 
the AMC is responsible. The second chart indicates the 
results of Analysis of Samples taken from outlets where 
large quantities of wastewater discharged in the Khari Cut 
canal was found. Samples taken from O1 to O8 are 
indicated in the chart. First sample was taken from 
Dahyalal Park Society, Bridge and the last was taken from 
Ashirvad Park. Considering the standard of water at the 
stage of entry (At K1) and the standard or water found and 
Analyzed at place O1,  BOD increased by 37 times, CHL 
increased by 5.5 times, COD increased by 27.92 times, COL 
increased  by 8 times, NH3 increased by 38 times, SS 
increased by  17.25 times,  SUL increased by 2.2 times, SUP 
increased by 2.34 times, TDS increased by 4.35 
times. Comparing the standard at the stage of entry with 
O8 there is much difference. BOD increased by 75.5 times, 
CHL increased by 3.52 times, COD increased by 52.85 
times, COL increased by 10 times, NH3 increased by 36.26 
times, SS increased by 43.25 times, SUL increased by 2.22 
times, SUP increased by 3.68 times, TDS increased by 4.35 
times. Considering the flow of water in the canal the 
edition of waste water gets diluted and again a new 
discharge point comes and again the quality is adversely 
affected. Had the Irrigation Department blocked all these 
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inlets permanently in the canal allowing unauthorised 
discharge in the canal the standard of water would not 
have changed from good to worst. Why the Department 
of Irrigation which was supposed to look after the canal 
has kept mum for all these years? Why has a canal officer 
neglected his duties in blocking all the inlets through which 
canal water was polluted and could be polluted? Why does 
the canal officer permit AMC to discharge untreated 
effluent/sewage in the canal? It seems that the officers 
lobby are trying to protect each other and causing 
nuisance, annoyance and pollution of water by allowing 
the AMC and other occupiers to discharge untreated 
effluent/sewage. 

 
 

22. On 9th March, 2020 samples were taken from different 
places, the details of which are given in Annexure 
Mark Annexure 6. The 1st chart refers to the samples 
taken from 6 places described as KCC1 to KCC6, samples 
were taken (KCC 4- from River Khari near Village ROPDA, 
KCC5- from River Khari at Village Chosar and KCC 6- from 
River Khari at Village Lali). KCC 1 is a place at Naroda-
Dahegam Bridge, from where the waters of the canal enter 
the city. The standard of the water analysed and compared 
with other places; it clearly transpires that all places the 
standard has deteriorated. At KCC 6 the BOD is found 64 
times higher than at KCC 1. Similarly, CHL is found 22.56 
times higher, COD is found 47.12 times higher, COL is 
found 30 times higher, NH3 is found 54.56 time higher, 
PHE is found 0.32 times higher, SS is formal 72.5 times 
higher, SUL is found 15.76 times higher, SUP is found 16.1 
times higher while TDS is found 8.6 times higher for point. 
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In chart 2 the analysis of the samples collected from 4 
places namely OC1 to OC4 is indicated. OC 4 is a place 
where the STP is discharging the sewage/effluent. In 
comparison to what quality of water entered the city and 
the quality at the time of discharge by the STP is compared 
it becomes clear that there is poor performance of the 
STP’s. In comparison to the analysis of the water from the 
place of entry and discharge by the STPs if compared it 
becomes clear that the level of BOD was 76.5 times higher, 
CHL was 17.81 times higher, COD was 46.62 times higher, 
COL was 40 times higher, NH3 was 86.43 times higher, PHE 
was .93 times higher, SS was found 62 times higher, SUL 
was found 12.32 times higher, SUP was 29.7 times higher 
and TDS was found 7.35 times higher. 
 
 

23.The samples collected from Khari Cut canal as well as Khari 
River on 18th April, 2020 the details of which are given in 
Annexure, Mark Annexure 7. In chart I there is an analysis 
report of samples collected from 9 places. K1 is a place 
from where canal water enters the city. (K7, K8 and K 9 
refer to samples taken from River Khari at the villages 
Ropda, Chosar and Lali and all these villages are beyond 
the place where STPs are discharging effluent/sewage). In 
comparison to standard of water when entered the canal 
in the city and at K6 at Vatva downstream Vinzol, BOD was 
42.56 times higher, CHL was 11.62 times higher, COD was 
11.78 times higher, COL was 4 times higher, NH 3 was 4.06 
times higher, SS was 13.66 times higher, SUP was 17.25 
times higher, TDS was 12.94 times higher. As some outlets 
discharging the effluent/sewage were seen, samples were 
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taken from these places 01 to O10, which are indicated 
in chart 2. (O10 is a final outlet of STP’s.) In comparison to 
the standard when the waters of the canal entered the city 
and what was the standard at the time of discharge by the 
STPs. BDS was 83.78 times higher, CHL was 5.4 times 
higher, COD was 18.47 times higher, COL was 6 times 
higher, NH 3 was 5.57 times higher, SS was 35.33 times 
higher, SUP was 9.9 times higher, TDS was 6.83 times 
higher. In chart III, two samples collected each from canal, 
near Ghodasar Feeder Canal and canal at Devi Mata SWD 
Pumping Station at Vatva village. These reports are far 
from satisfaction. 

 
24. The officers of the GPCB on 1st August, 2020 collected 

samples from the canal as well as Khari River. The analysis 
report is annexed here with Mark Annexure 8.  In 
Annexure 8 the photographs of the places from where the 
samples were collected with all details are given including 
the unauthorised piercing in the canal. The samples were 
taken from the canal and from Khari River at villages 
Ropda, Chosar and Lali. Samples were also collected from 
the outfalls in the canal during the inspection. It was found 
that at all these places through the pipes which were 
pierced the effluent was being discharged. The samples 
taken and described as K-1 to K 10, the names of which are 
indicated in the report. The samples collected from the 
outfalls are indicated in Annexure 8, as O1 to 11. From 
other places samples were collected as IC 01 and IC 02, the 
places indicated in the aforesaid Annexure 8. The samples 
collected from the places namely K7 to K 11 indicate that 
after K6 trade effluent is being discharged in the canal 
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which may be through the AMC pipeline or through other 
outlets which can be seen in the photographs. From K7 to 
K11 encircled in red ink. The reports are not according to 
the norms prescribed and are much higher. From the 
parameters which are found higher than required, one can 
infer that the trade effluent was being discharged in the 
canal. On the basis of the analysis of the parameters 
shown in the report for the samples collected at the 
outfalls, COD and SS being much higher, it can easily infer 
that not only breach is committed, but the canal water is 
polluted with the trade effluent. From the photographs it 
would be clear that not only the occupiers of the buildings 
but the AMC is also discharging the sewage/effluent in 
large quantities. From K6 onward the colour of water is 
changed a lot. The quality of water of this canal which was 
found at the stage of entry, if compared with K6 onward it 
would be clear that there is presence of the colour and 
breach of other parameters, with a large quantity of trade 
effluent. In view of the discharge of the sewage/trade 
effluent without any authority the AMC as well as others 
who are discharging the Waste water/sewage/trade 
effluent must be dealt with strictly. Thus, from all the 
above reports it is clear that the STPs sewage discharge 
after treatment is not meeting with the norms on any 
occasion.  

        

25.To have the bird eye view, a comparison chart is prepared 
which is annexed here with Mark Annexure 9. In chart 1 
samples K1 to K14 as shown out of which K 12 to K14, are 
beyond the place of discharge by the STP’s. The places are 
villages Ropda, Chosar and Lali accordingly. Chart II is a 
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breakup of total outlets for discharging the canal without 
any permission. The total 169 outlets through which the 
occupiers and the AMC can discharge their 
sewage/effluent. On the date of inspection 56 outlets 
were operative discharging untreated sewage/effluent in 
the canal. Chart III is a comparative statement indicating 
outfalls/discharge in the canal. Even considering the 
standard of sewage at no place the result of analysis shows 
that the discharge of effluent/sewage meets with the 
norms. Chart IV indicates the total outlet from O1 to O11. 
It indicates that out of 169 outlets 56 outlets were 
discharging untreated sewage during the visit. How the 
authorities namely GPCB and Department of Irrigation 
have allowed the discharge of untreated sewage/effluent 
in the Canal? It must be known that the canal is not the 
same as River. River water meets the ocean but not the 
canal water. Only in accordance with such standards as 
may be laid down by the State Board to enter (whether 
directly or indirectly) into any 1 [stream or well or sewer or 
on land]; a person with consent of the Board can discharge 
the liquid or other matter. The use of word ‘stream’ and 
absence of word ‘canal’ makes it clear that one cannot be 
allowed to discharge even treated sewage in the canal. 
The canal water now a days is not for agricultural purposes 
only. To day in Gujarat many cities are getting canal water 
for drinking (as per standard).  The canal is a manmade 
cement structure by spending huge amount for 
transportation of water, while a stream is a natural flow of 
a water. The word stream conveys that it is a body of water 
with surface water flowing within the bed and banks of a 
channel. The flow of a stream is controlled by three inputs 
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- surface water, subsurface water and groundwater. The 
surface and subsurface water are highly variable between 
periods of rainfall. While a canal  is a  CHANNEL  or a 
WATERCOURSE Which is  an artificial waterway for 
navigation or for draining or irrigating land. Such canals 
are constructed with cement work so that It reduces the 
loss of water due to seepage, controls the water logging 
and hence the bad effects of water-logging are eliminated. 
It provides smooth surface to increase the flow, and 
increases the velocity which increases the discharge 
capacity of a canal, evaporation loss is reduced. It 
eliminates the effect of scouring in the canal bed.  
Increased velocity eliminates the possibility of silting in the 
canal bed and controls the growth of weeds along the 
canal sides and bed. It provides the stable section of the 
canal.  It reduces the requirements of land width for the 
canal, because smaller section of the canal can be used to 
produce greater discharge.  It prevents the sub-soil salt to 
come in contact with the canal water and reduces the 
maintenance cost for the canals. The legislature, it 
appears never intended to construe a canal as a stream. 
Therefore, in absence of allowing any one to discharge 
polluting matter in a canal is a crime and therefore, GPCB 
could not have allowed the discharge of sewage from the 
STP whether treated or not. The GPCB while granting 
consent specifically put a condition that ‘STP shall ensure 
that dilution of treated domestic waste water be as per 
river criteria as final discharge is proposed in river.’ And 
a further condition is that ‘As per Hon’ble NGT, Principal 
Bench, New Delhi, order dated 01/07/2019 in the matter 
of OA no. 105of 2019, STP shall provide proper sewer 
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system to convey the domestic sewage for treatment so 
that no discharge in canal’.  Thus, in violation of consent 
and even other wise illegally canal water is polluted. 

 

26. A separate list is provided indicating the details of 77 
places and  against each place the number of outlets for 
discharge in the Khari Cut canal (total comes to 169) and 
also the places indicating number of outlets found at the 
relevant time discharging the effluent in the canal (from 
56 outlets during the inspection it was observed that 
untreated effluent/sewage was being discharged. The said 
list is annexed here with a Mark Annexure 10. The total 
length area of the canal in the city is approximately 11 kms 
and within this length there are 169 outlets that speaks a 
lot about the management of the AMC as well as the 
Department of Irrigation, Government of Gujarat. (this 
means per one hundred meter there is 1.5 outlet through 
piercing the canal) At no point of time the Irrigation 
Department has taken the sample for analysis to find out 
whether anyone is polluting the water of the canal or not. 
There is no explanation as to why the sample was not 
taken by the Irrigation Department. That apart, the said 
Department has not bothered even to check the quality of 
the water flowing in the canal. 

. 

27.At the time of visit the photographs of the canal were taken 
to identify and to note the outlets for discharging the 
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canal. The list of the photographs in all 77 indicating the 
place, total outlet and the details of sample collected. To 
identify the outlets or the piercing is drawn with red ink. 
The said photographs or next herewith and Mark 
Annexure 11. 

28. So far as the outlets are concerned, it was made clear by 
the officers of the Department of Irrigation that no 
permission is granted for any outlet in the canal so as to 
enable a person to discharge the sewage/effluent and/or 
to pollute the canal water. When questioned about taking 
action against unauthorised piercing of the canal, the 
officer frankly stated that he took no action against 
persons who pierced the canal. It was clear to the officers 
that a systematic approach was there to enable the 
occupiers to discharge the sewage/effluent in the canal 
directly and to pollute the water of the canal. Looking at 
the number of outlets made by the AMC, the officials of 
the AMC stated that they have obtained no permission 
from the Department of Irrigation to discharge sewage in 
the canal or have no permission for piercing the canal at 
various places. Even they have not taken permission to 
discharge the sewage/effluent except treated by the STPs. 
The GPCB under the Environmental Laws, is only 
authorised authority to grant permission to discharge the 
sewage in accordance with law and as per the norms laid 
down under the law. Thus, it is very clear that the 
Department of Irrigation allowed the occupiers of the 
buildings and even to the AMC, the use of Khari Cut canal 
to discharge untreated sewage/effluent. The AMC under 
the law is obliged to operate the STP so as to discharge the 
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sewage strictly in accordance with norms laid down under 
the law. It is also required to be noted at this stage that 
the AMC is discharging through these STPs the 
sewage/effluent through its two plants, one of 70 MLD 
and the other of 35 MLD. However, the AMC gets 160/175 
MLD (the total MLD varies from 175 MLD to 180 MLD-in 
the morning hours it will be much more while it will be 
reduced during noon, but again may increase in the 
evening but not to the extent to which it increases in the 
morning.) every day and therefore, it is clear that the AMC 
is discharging more than 50/70 MLD without any 
treatment. Whatever is treated by the AMC under its STP’s 
is found much below the standard. The reports indicate 
the income of acidic water indicating the discharge of 
trade effluent by unknown industry. The AMC was called 
upon to search such industry and disconnect the 
connection so that there may not be a problem in the STP. 
The AMC vide letter dated 09-06-20 communicated that 
there were sewage and drainage outlets in the canal in all 
75 in numbers but at present there are 12 only. The copy 
of the letter is annexed herewith Mark Annexure 12. It 
does not say that other outlets have been sealed. 
However, visit for inspection by the GPCB makes it clear 
that the claim made by the AMC is contrary to the existing 
situation. The Photographs with red circle are annexed 
and referred earlier which will make it clear that the reply 
of AMC is not acceptable.  

 
29.  It is also required to be noted that the record of the AMC 

from the month of October 2019 to 6 March 2020 
indicates the presence of colour in the effluent/sewage. 
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The colour brown, grey and light green indicate normal 
colours found in the sewage, however, the presence of 
Colour namely white, yellow, red, green indicate that the 
tread effluent has entered the sewage network and the 
AMC has not taken any steps to prevent the same despite 
asked repeatedly. The sheets indicating the presence of 
colour from October 2019 to 6 March 2020 are annexed 
herewith and Mark collectively Annexure 13.  

30.  At various places in the canal, the boards are painted 
giving warning to the public at large conveying that they 
are being watched by CCTV cameras and no one should 
throw garbage in the canal. Despite the AMC being aware 
that the canal is not to be polluted, the AMC itself is 
polluting the canal by discharging the effluent/untreated 
sewage. Not only that but on the canal on both sides 
though it is made of a cement structure, and on account 
of grass being grown haphazardly, not only the canal looks 
very dirty but behind or under such bushes the outlets, if 
any, are not seen. Why the canal is not kept clean is a 
question to be answered by both the AMC as well as the 
Department of Irrigation. At some places even CCTV 
cameras were seen. But it seems that no action has been 
taken against anyone for not maintaining the canal neat 
and clean and the AMC is responsible for this. Similarly, 
the photographs of Chandola Lake indicate lots of garbage 
and at no time action is taken to remove the garbage 
including the West of plastic. Is it not known to the AMC 
that the plastic West cannot be allowed in the lake or over 
the land? 

31.Even it is noticed that unauthorised occupiers are 
occupying the bank of Lake Chandola and why the AMC 
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has not taken any action to remove these encroachers and 
permitting them to make the lake dirty. The photographs 
in this regard are annexed herewith Mark Annexure 2. 

32.It is also required to be noted that the desire of the AMC 
is to see that the canal is covered and a road is made over 
it. If the literature on this behalf is seen, it is clear that it is 
misleading to the people at large. In the introduction part, 
the AMC stated “The Khari cut canal was constructed more 
than 100 years ago for irrigation purposes. It was an 
unlined canal. The Khari cut canal was originally a natural 
drain. The planned command   area was about 10,200 ha.” 
This statement is contrary to the court record. The 
Bombay High Court in case of Khushalbhai Trikambhai vs 
The Secretary of State reported in (1926) 28 BOM LR 614, 
95 Ind Case 817, pointed out that “In 1881, the 
Government constructed a canal, known as the Khari Cut, 
to the north of the Kalambandhi villages to convey flood 
waters to the Chandola Tank. (Lake). The Government 
while diverting the water to Chandola Lake through Khari 
Cut canal assured others that their rights were being 
preserved”.  

 

33.In 1899-1900, Government expanded the Chandola 
irrigation system and constructed a large reservoir near 
the village of Limla on the Hathmati canal to which they 
conveyed the waters of the reservoir Bokhs of Prantij 
constructed in 1902 and the Bhujva current mentioned 
above was joined to the Hathmati canal in 1899.  Between 
1878 and 1881, the Khari Cut was built, which was a canal 
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taking off from the Khari at Raipur and designed to irrigate 
Ahmedabad lands and to fill the Chandola Tank three miles 
south of Ahmedabad.” Thus, it is very clear that a canal 
was constructed by the government for the purpose of 
storing natural water in the big lakes so as to provide 
natural water to the agriculturist for cultivation. It is not 
an unlined canal as stated. It is constructed with cement 
so that the water does not percolate and the cement 
structure can be seen in all the photographs. It was not a 
natural drain. The Government of Bombay, entered into 
an agreement with Kalambandhi villages as they were 
given water from Meshaw canal which has been referred 
earlier. On account of bifurcation of the State of Bombay 
into the State of Gujarat and State of Maharashtra in the 
1960, the city of Ahmedabad started developing. After 
about 1975, it started developing so fast that buildings 
were rising like mushrooms, and many without any 
permission of the competent authorities. That  created 
lots of problems  which are being faced even today by the 
people of the Ahmedabad (this problem is not only with 
regard to the cities in the Gujarat but almost all the cities 
in the country) In the canal area without bothering the 
level of the canal, the builders commenced their activities 
of buildings suitable to them. With the result, on account 
of rain there is waterlogging not only in the canal area but, 
everywhere in the city. The canal has not overflowed at 
any time and that has not caused problems to the people 
residing in the vicinity. It is the duty of the State to 
maintain all the water bodies. The Canal is also a 
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waterbody. Water bodies like lakes need a command area. 
However, in view of the development, it is found that most 
of the water bodies have been either encroached upon or 
disposed of by the authorities under one or the other 
scheme or for one or the other reason. After filling the 
level, some water bodies/lakes, changed to the stadium or 
the gardens. There being no command area for the lakes 
now, there is no ponds/lakes to store the rain water and 
are now required to be filled with River water, if available. 
Despite good rains, the rain water is not stored in the 
natural lake and the natural water through storm water 
drainages is diverted to the river and ultimately in Sea.  

 

34.Environment policies of the Government of India includes 
legislation related to the environment. In the Directive 
Principles of State Policy, Article 48 says "the state shall 
endeavour to protect and improve the environment and to 
safeguard the forests and wildlife of the country"; Article 
51-A states that "it shall be the duty of every citizen of India 
to protect and improve the natural environment including 
forests, lakes, rivers and wildlife and to have compassion 
for living creatures." 

Natural resources such as lakes, rivers, forests, wildlife, etc. 
have a pivotal role in Indian lifestyle but the growing 
population of the country is increasing pressure on the 
environment. The primary concern of the government is to 
implement policies and programmes for conservation of the 
ecosystem, natural resources, welfare of animals and 
prevention of pollution etc. In this section, we have 
highlighted initiatives taken by the government and various 
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organizations for conservation and protection of flora and 
fauna, forest and wildlife, and for control of 
pollution  (https://www.india.gov.in/topics/environment-
forest) 
  

India has several small and big water bodies that are spread 
over 70,000 sq. km. And almost all of them are reeling under 
encroachments. In fact, dying water bodies is a major reason 
behind the flash floods in Mumbai (2005), Uttarakhand 
(2013), Jammu and Kashmir (2014) and Chennai (2015). 
Despite the Wetland (Conservation and Management) Rules, 
2017, the country has failed to protect its water bodies, 
particularly in the urban areas. 
(https://www.downtoearth.org.in/news/water/water-
bodies-cannot-be-diverted-for-industries-supreme-court-
68054 

  35. The Government of India vide DO NO. No. J-11060/4/2019-
RE-VI(e-366816) dated April 24,2020 addressed a letter to 
all the Chief Secretary of States conveying that: -  

 6.   Apart from the water conservation and irrigation 
activities allowed under MNREGA, n number of related 
activities are taken up under other schemes being 
implemented by the Ministry of Jal Shakti and 
Departmental of Land Resources. These include 
augmentation of existing water Sources(s), ground water 
recharge, rainwater harvesting and grey water 
management of reuse and recharge (Construction of 
community soak pits/leach pits/waste stabilisation 
pond), repair and restoration of water bodies, 
watershed management under WDC-PMKSY. Under 
Swachh Bharat Mission (Grameen) – SBM-G, for grey 
water management activities e.g. community soak 
pits/leach pits/waste stabilisation pond etc, conveyance 
of grey water from the household to the point of 
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treatment/disposal, wherever required, have also been 
envisaged from the 15th Finance Commission grants to 
Rural local Bodies (RLBs) on convergence with MGNREGS. 

 

7.Rejuvenation of traditional water bodies (Irrigation 
tanks, old stepwells, Baolis, old ponds and other water 
bodies etc.) for community are permissible works under 
MGNREGS. Districts mat therefore undertake a quick and 
comprehensive Census of such traditional water bodies 
with details of their present status. Subsequently, 
removal of encroachments in the water bodies’ 
boundaries/spread area can be taken up by the relevant 
Revenue authorities. Thereafter their renovation 
including desilting, construction/strengthening of 
inlets/outlets. Catchment area treatment (afforestation 
etc.) can be taken up to priority. Similarly, rejuvenation 
of small rivers through community driven River Basin 
Management practices may also be initiated. Such 
Activities would ensure water source sustainability in 
rural areas and would strengthen the ongoing Jal Jeevan 
Mission (JJM) being implemented by the Ministry of Jal 
Shakti. For effective implementation of such works close 
consultation. collaboration with the Departments of 
Irrigation/Water Resource/Drinking water and 
sanitation of the respective States/ UTs is essential 

 
36.  For Deck Slab and Landscape Development of Khari Cut 

Canal in second face Near Ghodasar on Section No.1 & 2 
of Khari Cut canal near Ghodasar to be completed in three 
months at the approximately cost of Rs.55.49 Lakhs 
tenders were invited in 2012-13. Thus, on one side the 
State is spending for Landscape Development,  while on 
the other side, the AMC, under the guise of widening the 
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road and the people on both the side can have easy 
movement, is trying to close the Canal in such a way that 
the AMC/ others can easily discharge not only the storm 
water but through various outlets in the canal for 
the  storm water can discharge the sewage/effluent. This 
will provide an opportunity to some industrialists not 
intending to spend for treatment of the trade effluent. As 
indicated earlier even today the waste water received by 
the AMC in the drains is with colours, indicating that some 
industries are discharging the trade effluent in the waste 
water drains and therefore, the sewage is not only sewage 
but mixed with trade effluent. The AMC with a wrong 
notion is trying to appeal that by closing the canal there 
will be a much wider road and the people will have no 
difficulty in crossing to the other side. There are a number 
of bridges erected for the said purpose and that too wider 
bridges and therefore, there is no substance in this 
statement that for benefit of the people, the canal 
requires to be closed. In view of the traffic nowadays, 
roads are always divided and only at certain distances 
where there are Crossroads one can Change Road and not 
otherwise. Today on account of the Bus Rapid Transit 
System wherever introduced, it is not possible to 
crossroad unless at a junction. Therefore, there is no merit 
in the statement that for the benefit of people at large 
canal is required to be closed. No doubt, presently the 
AMC has prepared a project not for the entire canal but 
for a limited part of the canal between Narol-Naroda Road 
to Railway Line. As for the project, the AMC intends to 
construct a road by closing the canal  by putting  two RCC 
boxes, however, if the map is perused it becomes clear 
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that on both sides catch pits are shown and with the help 
of big pipes on both the sides, whatever the 
liquid/stormwater is on the road will enter the canal. If a 
separate stormwater line and drainage on both the sides 
would have been made independent of two RCC boxes 
meant for conveying the canal water, the matter would 
have been different. For Narol Naroda NH 8 and Railway 
Line (length 800 M) project the corporation is likely to 
spend more than 15.21 Crores. In the literature it is 
mentioned “New Sewerage Lines on Either Side of the RCC 
box in Service Road” and it is also mentioned immediately 
thereafter” Catch pits with Pipe Connection to RCC Box”. 
If the sketch as well as 3 ID images are seen, it becomes 
clear that the storm water is to be discharged in the RCC 
boxes. By this, the AMC would like to drain the storm 
water through this canal. Which should not be allowed. It 
is open for them to lay the pipelines bellow the side of the 
road to carry the stormwater or sewage but certainly the 
AMC cannot be permitted to make use of the canal for the 
purpose of discharging  stormwater or sewage and by this 
method the facilities cannot be provided to the 
persons  discharging the trade effluent through tankers in 
the canal. There are various incidents reported about the 
tankers discharging the trade effluent in open Nalla for 
carrying water, or canal, or lake etc. In February 2019, two 
persons died and one person was in coma in a hospital, in 
view of disposal of large quantities of Spent HCL by a 
tanker unauthorizedly. This was detected only because the 
persons died and one was unconscious and was 
hospitalised. The AMC has published a brochure for 
construction of a road on the canal, the copy of which is 
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annexed here with Mark Annexure 14. As against this in 
the beginning part of this report the beautification of the 
canal is indicated by authorities to the then Chief Minister 
of the Gujarat State, Shri Narendrabhai Mody. 

 
37.In view of the intervening period which did not permit the 

people to undertake their normal work, it was not possible 
to make visits. Some industries were closed and some 
were subsequently allowed to work with half of the staff. 
Even at present the factories are not allowed to operate 
with full-strength. It is also required to be noted that since 
about one and half months or little more in view of Rain 
there is freshwater available in the canal. Despite the 
aforesaid circumstances, the result of analysis of the 
samples which were taken on 1st August, 2020 indicates 
that the standard of the water has not changed much up 
to certain limit but, after certain places, namely K 6, the 
analysis of the report indicates presence of trade effluent. 
Similarly, from O3 onward considering the report it is clear 
that it does not meet with the norms.  

.  

  

 
38. officers of the GPCB visited the STP on 10th July,2020 and 

issued a notice on 13th August,2020 to the STPs as well as 
Commissioner pointing out excess hydraulic load of 
sewage, (180 MLD against 105 consented for both the 
plants) SCADA system is operative, treated outlet of 
sewage does meet with the norm laid down. Final out let 
flow meter is not operative. AMC was directed to stop 
discharge of untreated sewage in the canal. Direction for 
compliance were issued failing which the AMC and the 
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Commissioner were informed that a complaint shall be 
filed for the breach of the Water Act. The said notice is 
annexed herewith Mark Annexure 15. The GPCB on 13-08-
2020 also called upon the Department of Irrigation to stop 
discharge of domestic waste water in the Chandola Lake 
and Khari Cut Canal with a time bound action report. The 
copy of the notice is annexed herewith and is mark at 
Annexure 16. 
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In view of what is stated above it is clear that  

1. That Neither the Department of Irrigation, Government of 
Gujarat nor its Canal Officer took any action in the matter, 
either about the piercing of the Canal by the residents or 
the AMC or Polluting the Canal water by them. They have 
never tested the quality of the water of the Canal. 
 

2. Even GPCB which took samples of canal water and found 
that at various places through pipes which were fixed in 
the canal untreated sewage/Trade effluent was seen being 
discharged in the canal but has taken no coercive action. 
 

3. The AMC is a public body and it is required to discharge 
the duties under The Gujarat Municipal Corporation Act 
and also under the Environmental Laws. It has failed in 
erecting treatment plants for the sewage generated. AMC 
in the eastern part of Ahmedabad is receiving 170-180 
MLD sewage and it has two plants to treat only 105 MLD 
of sewage. The excess sewage is discharged in the canal 
contrary to the provisions of the law, leaving the poor 
farmers to the mercy of the almighty God. Even after 
treatment the sewage was not found on any occasion 
meeting the norms laid down under the law. It is bounded 
duty of AMC to treat the sewage and then to discharge the 
same in accordance with the norms in the river and not in 
to the Canal.  
 

4. It is very clear that as stated about the various inspection 
carried by the officers of GPCB, it was found that on 
several occasions without any treatment the entire 
sewage was discharged or on some occasions it was partly 
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discharged after treatment. Many defiance has been 
indicated in the report and despite of various notices given 
to the AMC, the AMC is not discharging sewage as per 
norms. Unfortunately, no prosecution has been filed 
against these authorities indulging in discharging the 
sewage which is not meeting with the norms. Though its 
serious crime against people at large as no action is taken, 
the direction is required to be given to the GPCB to 
prosecute and not to allow untreated sewage to be 
discharged.  About the beautification of the canal, the 
same is dealt in the report. For the time being the AMC as 
well as Department of irrigation are required to be 
directed to remove the grass growing haphazardly in the 
canal and both the sides of the canal, so as to protect the 
water and the Environment.  
 

5. The irrigation department and the Commissioner, 
Ahmedabad Municipal Corporation must close all the 
outlets opening in to the canal through piercing or 
otherwise and be securely closed so as to see that no liquid 
enters and action be taken against concerned person. 
Despite the rain much natural water entered the canal, yet 
there is much difference in the parameters at the initial 
stage and at subsequent stages as indicated in the report. 
Therefore, aforesaid action is required to be initiated by 
the authorities urgently.  

 























































 
Rs.65-cr facelift for eastern 
Ahmedabad’s eyesore Khari Cut 
Canal 
Link: https://www.deshgujarat.com/2010/08/28/rs-65-cr-facelift-for-eastern-ahmedabads-eyesore-
khari-cut-canal/ 
August 28, 2010 

Ahmedabad  Text  

Rs.65-cr facelift for eastern Ahmedabad’s eyesore Khari Cut 
Canal Ahmedabad, DeshGujarat, 28 August, 2010 

 
The state irrigation department has undertaken the task of facelift of 20-km 
long open drain in eastern Ahmedabad, called Khari Cut Canal, between 
Naroda and Vatva into a beautiful water body at a cost of Rs.65-crore. 

The canal had become an eyesore due to pollution over the last 15-20 
years. 



With Chief Minister Narendrabhai Modi himself taking a special interest in 
the project for a permanent solution to the problem, besides converting it 
into a corridor of entertainment and relaxation zone, it is proposed to be 
completed in 18-24 months, according to the department’s executive 
engineer J. K. Trivedi. 

The new-look water body would have surfaced roads and ped-ways on 
either side of the canal with parapets, 8-km long canal lining, 15 project 
galleries, upgrade 40 bridges, 10 deck slab kiosks, eight landscaping, 
gardens, children playgrounds, 70 waste collection centres, 40 waterfalls 
and fountains, 1,500 decorative lampposts. 

In phase-1, the 3-km Naroda to Pushpkunj stretch is proposed to be 
completed in four months at a cost of Rs.8-crore. 

However, Mr. Trivedi said, the project’s biggest challenge is checking the 
pollution, for which the Irrigation Department has tied up Gujarat Pollution 
Control Board, even as Ahmedabad Municipal Corporation will plug all 
sorts of effluents pouring into the Khari Cut Canal in a year. 
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Brief about action taken against Ahmedabad Municipal Corporation 
(AMC) Vinzol  STP 70 MLD & 35 MLD -  

Sr. 
No. 

Date of 
action 

Type of Action Reason of Direction  Remarks 

70 MLD 
1. 10/04/2019 Notice of 

Direction 
issued u/s 
33(A) of the 
Water 
(Prevention & 
Control of 
Pollution) Act 
1974 w.r.to 
visit 
dtd.22/11/2018, 
24/12/2018, 
24/01/2018 

 STP bypasses total@115 
MLD of untreated sewage 
and only treats @ 70 MLD 
waste water out of total 185 
MLD waste water coming 
to STP. 

 Analysis Report of sample 
collected from final out let 
of STP as well as from the 
bypass of STP shows BOD 
& COD exceeding the 
norms 

 

 

2. 06/07/2019 Legal Notice 
under the 
Water 
(Prevention & 
Control of 
Pollution) Act 
1974  w.r.to 
visit dtd 
29/04/2019 
30/05/2019 

 STP bypasses @ 115  MLD 
of untreated sewage out of 
@ 185 MLD domestic waste 
water ultimately going into 
Khari River  

 Result of untreated sewage 
sample collected on 
29/04/2019 & 30/05/2019  
shows BOD = 140 & 96 
mg/l  and Suspended Solid 
(SS) 250 mg/l & 208 mg/l 
which are higher than 
limit given 

 

3. 06/08/2019 Direction 
issued u/s 
33(A) of the 
Water 
(Prevention & 
Control of 
Pollution) Act 

 Visit on 27/06/2019 STP 
was not in operation since 
04/05/2019 & hence 
incoming domestic waste 
water @ 145 MLD of 
untreated sewage water is 
discharged into River 

Unit has 
not 
submitte
d any 
complian
ce w.r.to 
Notice of 
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1974 w.r.to 
visit dtd. 
27/06/2019, 
17/07/2019 
 

Khari without any 
treatment  

 During visit on 27/06/2019 
all STP tanks were found 
empty   

 Joint visit on 17/07/2019 
by CPCB & GPCB w.r.to 
direction in the Hon’ble 
NGT matter , observed 
that STP was not in 
operation and hence all 
influent was bypassed and 
was discharged into River 
Khari without treatment  

 STP found receiving  
acidic waste water 
frequently and 
discharging entire acidic 
inflow quantity into Khari 
river by bypassing 

Direction 
dtd 
11/04/20
19 & 
legal 
notice 
dtd 
06/07/20
219 
hence 
further 
Direction  

4. 05/11/2019 Legal Notice 
under the 
Water 
(Prevention & 
Control of 
Pollution) Act 
1974  w.r.to 
visit dtd. 
19/07/2019, 
29/07/2019, 
07/08/2019, 
21/08/2019 
 

 During inspection dtd 
21/08/2019,  provided STP 
was found not in operation 
and all STP units arc found 
empty 

 Visit on 21/08/2019 STP 
was  found not in operation 
and all incoming domestic 
waste water & acidic was 
wastewater  is bypassed 
and is discharged into 
River Khari without any 
treatment  

 During inspection dtd 
21/08/2019  domestic waste 
water is discharged into 
Kharicut canal near 
S.P.Ring Road 

 During inspection it was 
observed that 07/08/2019 
bypass gate at the inlet 
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waste water tank found 
broken and due to which 
part of the waste water is 
bypassed from the inlet 
tank only  

 Visit on 07/08/2019 acidic 
waste water at the inlet are 
bypassed the directly to 
Kharicut canal 

 As per report dtd 
19/07/2019, STP by-passes 
their untreated waste 
water, incoming waster 
water found acidic, 
incoming waste water flow 
is in huge quantity  

 STP frequently receives 
the acidic waste water and 
bypasses it without any 
treatment 

 STP authority has not 
submitted proper action 
plan in compliance of NOD 
dtd 11/04/2019 

 STP authority has not 
submitted proper 
compliance of legal notice 
dtd 06/07/2019 

 Analysis report of sample 
shows non-compliance 
w.r.to the discharge norms 
of Consolidated Consent & 
Authorisation (CCA) 

5. 13/11/2019 Notice of 
Direction 
issued u/s 
33(A) of the 
Water 
(Prevention & 
Control of 

 Regular observation shows 
that STP bypasses the 
untreated waste water into 
Khari River indicate 
continuous non-compliance 

 STP record shows 
continuous incoming acidic 
waste water and bypass of 
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Pollution) Act 
1974 

waste water into Khari 
River 

 STP has not submitted any 
reply w.r.to the Direction 
dtd 06/08/2019 

 AMC was asked to submit 
Time bound action plan to 
achieve norms and stop 
bypass and submit other 
alternative of disposal of 
treated/untreated/partially 
treated waste water apart 
from Khari river/ Kharicut 
canal within 15 days 

6. 13/11/2019 Notice of 
Intention u/s 
27 of Water Act 
1974 

AMC was asked to submit 
other alternative of disposal of 
treated/untreated/partially 
treated waste water apart 
from Khari river/ Kharicut 
canal within 15 days 

 

7. 18/02/2020 Notice of 
Direction 
issued u/s 
33(A) of the 
Water 
(Prevention & 
Control of 
Pollution) Act 
1974 w.r.to 
visit dtd. 
06/11/2019 
21/11/2019 

 AMC has not taken any 
steps for stoppage of acidic 
wastewater coming into 
STP and bypass the acidic 
wastewater into River 
Khari 

 AMC was asked to submit 
satisfactory reply with time 
bound action plan to stop 
bypass into Khari cut 
canal/Khari River and 
upgradation of STP 

 AMC has not submitted 
satisfactory action plan to 
achieve norms 

 AMC has not submitted 
any reply w.r.to the Legal 
Notice dated 05/11/2019 

 

8. 21/03/2020 Notice of 
Direction 
issued u/s 

 Analysis report of sample 
taken at final outlet of STP 
shows noncompliance with 
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33(A) of the 
Water 
(Prevention & 
Control of 
Pollution) Act 
1974 w.r.to 
visit dtd. 
18/01/2020 
29/02/2020 

respect to the discharge 
norms of Consolidated 
Consent & Authorisation 
(CCA) 

 Entire quantity of the 
received domestic 
wastewater into inlet 
chamber was bypassed 
directly into Khari due to 
maintenance work of 
valves & pumps at inlet 
section 

9. 14/05/2020 Show Cause 
Notice issued 
w.r. to visit 
dtd.  
18/04/2020 

 Around 70 MLD to 75 
MLD wastewater is by 
pass directly through inlet 
chamber into final disposal 
chamber without any 
treatment ultimately 
leading to Kharicut 
cannal.  

 Excess foaming in both the 
aeration tanks is observed.  

 Flow meter provided on 
final outlet of the STP is 
found non operational.  

 Provided SCADA system is 
found not in operation. 

 Wastewater simply 
passing through the STP 

 

10.  13/08/2020 Direction 
issued u/s 
33(A) of the 
Water 
(Prevention & 
Control of 
Pollution) Act 
1974 w.r.to 
visit dtd. 
10/07/2020 

 STP is receiving @ 180 
MLD Sewage Waste water 
from which 35 MLD is sent 
to the STP having 35 MLD 
capacity and rest @ 145 
MLD is taken to the STP 
of 70 MLD in which @ 85-
90 MLD sewage waste 
water is bypass from the 
inlet chamber of 70 MLD 
STP. 
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 SCADA system is found 
not working during 
inspection. 

 Unit has provided flow 
meter on final outlet line 
but it was found not in 
operation. 

 Sewage Waste Water 
sample are collected from 
outfall for treated sewage 
w/w of 70 MLD STP of 70 
MLD STP. Result sewage 
shows BOD 80 mg/l, COD 
305 mg/l, SS 324 mg/l, 
Faecal Coliform 4 
MPN/100 ml which are not 
meeting with the 
prescribed norms.  

35 MLD STP 
11. 24/06/2019 Show Cause 

Notice w.r.to 
visit dtd 
30/05/2019 

 STP operation without CCA 
of the board 

 Bypassing the sewage 
waste water without 
treatment 

 Analysis report more than 
prescribed norms 

 

12. 24/09/2019 Notice of 
Direction 
issued u/s 
33(A) of the 
Water 
(Prevention & 
Control of 
Pollution) Act 
1974 w.r.to 
visit dtd  
27/06/2019 
17/07/2019 
19/07/2019 
29/07/2019 
07/08/2019 

 STP has not applied for 
CCA even after the 
instructions given by RO 
officials 

 STP has yet not submitted 
action plan of restart of the  
plant 

 STP is not neutralizing the 
acidic waste water  

 STP has not identified the 
point source from where 
the acidic waste water 
arrives in to their sewage 
network 
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21/08/2019 
 

 Incoming  domestic waste 
water  was found 
discharged into River 
Khari without any 
treatment through Bypass 
line 

 STP units were found not 
in operation 

 As per the observations 
during visit dtd 21/08/2019  
domestic wastewater is 
discharging Into  Kharicut 
Cannel, Near S P' Ring 
road' 

 As per the observation visit 
dtd 17/07/2019, it was 
noticed that all four SBR 
tanks are filled with acidic 
waste water 

 As per the observations 
during visit dtd 19/07/2019, 
STP by pass their 
untreated waste water if 
incoming waste water 
found acidic or incoming 
wastewater flow is in huge 
quantity STP frequently 
the acidic waste water 

 As per the observations 
during visit dtd 07/08/2019,  
observed that by providing 

 flexible pipe at the SBR 
tank-2, emptying into the 
waste water in to the 
Kharicut Canal 

 Analysis report of samples 
collect non-compliance with 
respect to the prescribed 
Discharge norms 

13. 13/01/2020 Notice of 
Direction 

 The STP has not obtained 
CCA of the Board. 
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issued u/s 
33(A) of the 
Water 
(Prevention & 
Control of 
Pollution) Act 
1974 w.r.to 
visit 
23/09/2019 
05/10/2019 
06/11/2019 
21/11/2019 

 STP is bypassing the 
domestic wastewater 
directly into the Kharicut 
canal without any 
treatment. 

 Installation of aerator in 
equalization tank is not 
done and chlorination 
system is not fully operated 
stage. 

 The received sewage is 
simply pass from all the 
units with no treatment 
and discharged in to the 
Kharicut Canal. 

 Provided SCADA system is 
also not working. 

 As per visit dated 21-11-
2019, no inlet sewage is 
taken into the Plant as the 
inlet pipeline 

 flange at the equalization 
tank is broken and so that 
the STP is not in operation 
since 17/1l/2019. 

 Analysis report of samples 
taken from final outlet is 
not complying with norms 

14. 21/03/2020 Notice of 
Direction 
issued u/s 
33(A) of the 
Water 
(Prevention & 
Control of 
Pollution) Act 
1974 w.r. to 
visit dtd. 
18/01/2020 
29/02/2020 

 STP has not applied for 
CCA of the board. 

 Analysis Reports of sample 
taken from final outlet of 
STP shows non-compliance 
with respect to STP 
discharge norms  

 



9 
 

15.  13/08/2020 Direction 
issued u/s 
33(A) of the 
Water 
(Prevention & 
Control of 
Pollution) Act 
1974 w.r.to 
visit dtd. 
10/07/2020 

 STP is receiving @ 180 
MLD Sewage Waste water 
from which 35 MLD is sent 
to the STP having 35 MLD 
capacity and rest @ 145 
MLD is taken to the STP 
of 70 MLD in which @ 85-
90 MLD sewage waste 
water is bypass from the 
inlet chamber of 70 MLD 
STP. 

 SCADA system is found 
not working during 
inspection. 

 Unit has provided flow 
meter on final outlet line 
but it was found not in 
operation. 

 Sewage Waste Water 
sample are collected from 
outfall for treated sewage 
w/w of 70 MLD STP of 70 
MLD STP. Result sewage 
shows BOD 80 mg/l, COD 
305 mg/l, SS 324 mg/l, 
Faecal Coliform 4 
MPN/100 ml which are not 
meeting with the 
prescribed norms.  
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grrl utcr< rt+L oirrtlc.,l ul d?lt e rrL) trlrrr "rliirotcrLrrl dqL r'iql rtLq urqtQqt of

:) t{lu4r (t?t t{luatL stt,xi ,rrq'ri L^tl)lcq :,,1r r.rOll"'\ tlD',rur wtr,i 'ri flel'e rnL'

ql.S aet qtQc't (.,'r'\uli'l{r(rr ti,ns.rr & ,\nrhorirn(i,r,'rri RtlL ral '1'rcl<r Qrt'{zrL

durcll Qqt x) rrtu oitrtlc'tr ''it
j) qi.j r,{l\nl srr''il rt rt,oir'.o1c r,ri nL .io,'t',,'t'i t'il ,:'r'ls" '{ai5ril'i ('Ll 5-i '

5c119161 
g1!{ 1"1 .fl{ r1a,r qiq,ii tqpl qtQq D

1) ut\{slt SIP (t?t !c'{ lcq llLD u?Jlcrl riE( qteiitr r'ii rtq lt l' teq )r9 u'(:

"'.* 
n'B;E;iEilrb::;rBlbg,I H'i/J'#* "" '*
tSO-9001'2008 & lS-o.'i4OO1 -2004 Codiflcd Organrsation

e0rq.

o
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o

o

?) SIP gQ( trLzrqtu gtqti utcai .ri61q1q0a1 d{olor:r .u. eczorztote rqil ar.
tozoqzeoreql yurttlt ra.lqtcr qgtuai soo uqsi. r+o m8,/ttr ua 9b m8lrrr
(>J0 mg,/ltr) aqt SS UlSl 250 m8,/tlr.lEt 2OE mg,/trr (>30 mBllv) f,lqr q&cr
.? Qua qrar rtni qqr qtn) 0.

4) r,tt\ctl S'lrdl urqi.tl o S+ dql?iUu uUlH? 6Rr {cu5r.r (trqr\i r,{ra 0 ui rerq4r
srp -{l sl{er{.{r dcl ql.S ctrr c}erfl rtucuqi qtQ D urqdr arr ql.sl rtrr urqqrrti
qrQcr ccl"(l ttrd <at srqevfaa{< orct orecr utu uq rlac{l y,rqrq€(? or.ii ul.

s) uili 6.(ar r,{ttG qq a r,rozoy zeotc.t I tft \lqfl reGGqq rcsy.{.| s<_.Lrr-lr(r,{) 86"1
dnz'ltil qqi3et{ r?qL ouqu{ oitr srqr rri, i rr}. rua lrd gtJ flil r,r,ic-[ll r,:t
gre'il i. qrq<.tL Agetq rctto( rqr srqL qt),r'ld u{'ls srulssr,l ,.lLoiq d

6) qudt (t?t 6\rr-lsd qrqal {at rurr{l uqu,lt (iqtrar u;l Gleizer"rr stae r aur li.l)ii
da{ (srcta( dri'|d?6n o{ruerr qr/lrrle". lsrerul<r [i[rir"j uic.ta seqtqi ure..1ar1l. €
qe0 v cio{h qto{a dtJ r,lui oo .rldla u{r{l r,tufl iaqefl uruqrd } qLq st p"t .tqr { O
{uctsl +ul oQ \rdl QS rtrr o(ercrd srdqt.{ s?qr{i utqr'l. *dl .llt( cl:il u{r racl. }q
stuer{lq qctci 

"r aqr ? a di G{-1,{ rri alsi v3{lv<ta r r1r,u u1 srrlc.fl.{r 1.rat rrL
srqr tqrqqt\i r,lrd U aelt

r. r{Lqieqrarl llr( illt a1{{iOultil,il {,+[ lnc rrdra 5rqr{q.{r rlquulrrr
dserq vir.t stcr<L u'liu +tt0 ft.d-rqui r1 sror l12 zerroorlI urQ t]

r1.u.[<.ral5"rr <rQ ui <.r1.
./^ i
a"t sllL';'-'J'

ir,ttt.t ttt. tiutco'srqrneliuri

utlGts ul-urtfld. 1.u.G q'I3, urlRrs slzl. uutrere rfi.....urua{I,{l trtr ut3.
alsrrl 4Gsrr1d. ale ril qrrr,lr, :r idt<qt. ..?lgt dqt r,{tq,l r<ti p.il q-l.q stri.rrol 4{.
glie $s,sruer erLur. 1.u.R.q15. qg r{i1.:ritil+rrr
qQe ,}s, rlret+e qct, c1.9.H.a1S. ufl sU{1. critlldcrr.
allieEs, {-l rttr,u. cj.u.fi-otr5, qjl iefl. cL(tll.icre.... r,{ru dldr va !{lr:
Urllt{ldlzUi-:zrcsG)/ \ro€\yq dr. l?/oel?olc u,ql rQr ui u1u.{l rLdor.4
+u3.
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GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN
Sector-10-A, Gandhinagar 382 010

Phone : (079) 23222425

\l7z (07e)23232152

cpcB Fax : (079) 23232156
Website : www.gpcb.gov.in

R.P.A.D.

D|RECT|ON UNOER SECTTON 33(A) OF THE WATER (PREVENTION ANO CONTROL OF

POLLUTION) ACT-197,1 (HEREINAFTER REFERRED TO AS THE 1YATER ACT) As
AiIENDEO FROM TIME TO TII{E.

WHEREAS Ahmedabad Municipal Corporation (AMC) having a Sewage Treatment Plani
(STP) for the treatsnent ot domestic waste water (Sewage) located at Plol No. 93, '10 113, '115

117(P), 118, 119, 92, 104, '105, 109, 111, 112, 116, 120, Near Vinoba bhavenagar, Vllage: Vinzol
Ahnedabad - 382 445.

AND WHEREAS the Gujarat Pollution Control Board has granted you Consolidated

Consenl and Authorization (CC & A) under the provisions of the Environment€l Acts/Rules by its

Consent Order No. W-100525 dated 04/04i2019 which is valid lrp to 30/062023 for the treatment

of domestic waste water (Sewage) subject to the conditions mentioned therein.

AND WHEREAS STP has not submitted any compliance with respect to the Legai notice

dated 06/07/20'19 issued by lhe board.

AND WHEREAS STP has submitted Action plan with respect to the Notice of Direction

dated 11104/20'19 to stop bypass of untreated waste water which is not full proof

AND WHEREAS during the inspection of your STP on 27106/2019 under Section'23 of the

Water Act by the authorized officer of the Board it has been noticed that:

(i) STP was not in operation since 04/06/20'19 and hence incoming domestic wastewater @
145 MLD of untreated sewage waier is discharged inlo River Khari without any heatment

(ii) During visit all STP tanks were found empty.

AND WHEREAS during the joint inspection of your STP on 17107/2019 by the Senior

officials of Central Pollution Control Board and Gujarat Pollution Control Board as per the direction

of Hon'ble NGT in Original Applic€tion (OA) No. 105 of 2019 (Ajitsinh Bhurubha Vaghela &
inhabitants of several Villeges of Kheda Taluka, Dist Kheda Vrs. State of Guiarat) and it has been

noticed that;

(iii) STP was not in operation and hence all influent (incoming domestic wastewate0 is

bypassed and is discharged into River Khan without any beatrnenl.
(iv) STP was receiving acidic wastewater trequently and discharging entire acidic inflow

quantity into Khari river by bypassng.

NOw THEREFORE Board proposes to issue directions under Section 33(A) of the Water
Act-1974 as under:

1 A[,tC shall identify acidic waste water source coming into Vinzol STP through their

sewerage network which ultimately leads to Khari River and provide full proof system to

stop the discharge of acidic waste water.
2. AMC shall seal the open manholes of sewerage network by providing fixed lld and

slrengthen monitoring of the sewerage network
3. lllegau Ghost connections in the Ahmedabad lvlunicipal Corporation sewerage network if

any, shall be detected and disconnected by the AMC.

Clean Gujarat Green Gujarat ?
,tISO-9001-2008 & ISO-14001 - 2004 Certified organisation
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4.

5

6.

7.

of this

Vehicle Washrng service statons connected to the sewerage network and potential source
of illegal discharge of acidic waste water hence shall be monitored closely to prevent such

aclivities.
AMC shall arrange to monitor their STP network 24x7 to prevent and monitor illegal

discharge in sewerage network.

AMC shall inform the source and name of the industry to the Board tmmediately in case of
any such activity of illegal discharge in to the STP/ sewerage network is observed for

taking for taking actions underthe various Envrronment Acts/ Rules

You are directed to submit compliance report with respect to the points mentioned above
within 15 days.

You are hereby directed to repiy with respect to all above points within '15 days on receipt

notice of drrection failing to which directions as prc,posed above wlll be deemed to be
passed wilhout fu(her reference to you

FO
Gujarat Pollut

f on behalf ol
I Board

ar Parmaa)
Environmental Enginoer

Oato:NO: GPCB/ABD-AMCCCA{8o/|D: 21913/

lesued to:

M/s. Ahmedabad t unicipal Corpo6tion,
Plot No.93,'lo, 113, 115, 1{7(P), 118, l19, 92, 104, 105, 109, lt1, 112,1'16'12o,
Neaa Vinobabhavenaga,,
Vllage: Vinzol, Ahmedabad - 382,145.
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CPCB/ l,GL-C-Norice-ABD- {43{.'? 6 6tI(
LEGAL NOTICE

To,

2) The Cli€fEr8tn€tr
Mrtrnagar S€vr Sadstr
Srrdsr Pat.l Ehcven
Drrapirb Ahmedrbid _ JgO00f.

3) ThG Municiprt Commiriio[cr
lurhrlrgir Seva Sadao
Ssdrr P!i.l Bhrvrtr
DrEepith AhDcd.bad - 380001.

0,,
)

GUJARAT POLLUTION CONI ROL BOARD
PARYAVARAN BHA\,/AN

Scctor-10 A. Gandhinagar 382 Clrlpfrone (079t 23222125
Q7 9) 232321 s'.)

Fax (A79\ 23Z3Z1ir)
\^iebsite wv{w gpcb go,, ,n

05 10fl.t.l'n

l) Ahnedrbrd Mutricipnl Corpor.doD- Vin"d STp 70 MLD.
PLOT NO:93,t0,1I3.t l j,t t 7(p), t lt,l t9,92.tOr.t0S,rOs,t r t,r r t.t t o,DO.n.3r Viooba bhavaDsgtr, Vill;Viozol,
Ah]tled.bcd- 3t214s

a

,

r}ar Sir.

.. Cujarar 
.Pollution Conlrol Board thrrcrnofler rcfcrrcrl to as (h. Doard) a \raturon bul\(r,nsrrru(ect undrr &!lion 4 of lhc \falcr (trrention ar|d Conln)l .t p"ffr,,rnr ni,-lciJ(herein-.icr rcttncd ro as rh€ Warer Acl-t974) nnd ii, ft.ua Ornl" .;,*,.,i 

"-,'1".,0r, ,n_^CardhinaB6r: itl2oI0 issue rhis noticc ss un.tcr: -

l) You arc aurhorit) of Ahmcdabad Municipal Corynrarion (AM(:) and rhc adminislrabr (rI
the SewsSc Trcameot plsnt (STp) vinrot tocarei or Vinzot, vrr,., af,.Jl-fr"a *"r. Vn,
1:^ I:l'I^g 1 scwage r.csrmenr ptanr tocalcd ar pt or.lo: 9j.ro'.1-ii.i,r.,, ri.
I tt.t tq.92.t0{.r05.t00. t.t t2.l l6.ll0. near vinoha lr,*.*s".. 

- 
virr,v,_.r.

Ahmedabad- .i 
824{5

2) And whcrcas the Board has grunred Consojidatcd Conscnrs & Authorizarions ((.(.&4)
under rh. pro!ision of rhc warcrAcr t974. Air Acl-l9t * f frrrr,lor.,iJ...,tr", **r",
Rulcs 20t6 ridc Consrnr Ordcr No. W.t00525 t.", ,h" ;;;;;,;-;i,,r. sU, 

",,,,Specific rcnns and Condirions and it is valid up 104)6e021_

J) And whcrers lhc CrcB had issrcd tegat notie tbr variou, non compliancc or 6,rJutr
20 t0. hoscrcr rhe rcply rccived is nd-tound satist.aclorl as frfi -rnofir*.i J,,".,-.,arc not found in ir_ This indicarcd you ore conrinuousty *. *ripf r,"g iie t,oara.,
conscnt.

Clean Gujarat Green Gujarat
ISO-9001-2008 & ISO-'4001 - 2OOa Cerlrfred Organisar oe
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4l And wher€as th€ board aulhonled omcer visiied )'our sTP on l9/07/2019'
' lihdltq. riil,otr-lol9 ard 2l108/2019, lollouing are major non complianct Lrbscr!cd

- -".- 
O*int insp:ction dtd.2l108/2019. providcd STP was lound nol in operation and

all S fP units arc found emPly'

b- li per rcpon dld 2ll0820i9' at the limc of inspection sTP was nol in op€r'tion

and htnLre ull influcnt (incomirlg domcslic waslcwalur & acidi' w&stewalcr) is

b\Dssstd and is ditcharged into Rivtr Khari wilhorl ln) lrealn cnL

c. ,i'ihc rimc of inspcctio; dtd.2llot20tg domesic rastewater is dis'hargcd int(r

kharicut canal near S.P.Ring Road'

d. Ouriig insp.ction dtd.0?/08r019. it was observ€d lhar thc bypass Sate at the inlcl
- 

,""o.-'r*t", l^nk lound brokEn and duri lo u'hich Psd ot thc \lastc\lrler is

byPas'cd lrom lhe 'nlcl lank on )'

". ni p., rcgrn dld 07/082019. rcidic \*rstewalcr at thc rnlel orc byPasscd rhe

dirccllY to \haricul canal

t A; ;; i"pon a,a. tllOlnorv sTP by-passes thcir untrearcd wastesater if
incoming wastc\rale. is tound acidic or incorning uaslewEler llus' is in hugc

quantitY
g. sie friqutnrly rccEives thc acidic wasle \vater trnJ b)'passes ir wilhoul ary

lteatmenl.
STP aulhorit) has not submined proper aclion pl:rn in eomplisncc ot NOt) ls\ttcd

us 3l(A) (,fthe tlaler act' 1974 dated ll/0'l,?0lg
i'fi auttror;ty tras nut ,eplied in conlexr of direcrion issu€d u/s l3(A) ol lhc v' ater

Act- 1974 irsued on d! 06/08/2019.

Sii autfrority has nol iubmincd proPn comPliorcc ol lcgsl Nolicc u'/s ll(A) ol'

rhe warer.\crl974 issued or d(.06/07/2019'

anufytlt n"pon shows non-compliaflcc wilh respect to e disthdrgc norms oi
Consotidaled Consent & Authorrzation

5t And whereas vour record insists continuous incorring acidic tlastc waltr and bypass L,i'-' 
.*r". ""r"t 'nin 

fnari river and nol submitted salisfaclory complirncc rcply with rcspcct

ru (hc Notice ofl)ircction as well as Lu88l ooliac'

6) And whereds )ou have ,!ol submincd ant repl) lvilh resEc( Io the Direclion issrttrl 1r;!

33(A) of lhe Waler Acl'19?4. vide Iencr dt.06'08/2019

7) And \vhereas it is conrinuously observcd thal you are no( mu(h conccrncd /inlcreslcd in
' piir.nring rtt" Puflrrion and you ore hauiruarcd for violation ol'lhc norms snd condilion ol

bCA and-various orders of lhe variotrs courls and Hon'ble Nalional Crccn Tribunal

o

h

k o



GUJARAT POLLUTION CON'I ROL BOARO
PA,RYAVARAN BIiAVAN

sector-10 A Gandhinagar 382 i)l(l
Phone \079) 2322'14,'5

i079) 232321t',.'
F; rx \O79) 232321',6

Websrte www.gpcb gov r

\t7z
GPCB

8) Undcr Ge circumstances you ere direcrcd to shoB cau* and submil r.pl) point sisc rlrrh
Iull complianE *ithin fiftccn days frorn thc rcccipt oflhrs noticc. as you arc resFxrnsrhlc
for the brclch of provisions of F.nvironmcntal laws lnd \^ h-,- !ou should not lE
pros€cutcd for offencas commincd undcr Enrronmenl Prolccrion nct-1986. Walcr A.t-
1974 and various Hon Coun orders.

For rrd Behalf(X
Guiarrt Polluaior Conrrol Uorrd

.4,-
o

o

(R.R. Piochrl)
l,r* Ollicrr

Copv to:

l. RcSlo[l omc.r,
Rc8lorrl ofllc!,
CPCB Ahmcdrb|d (fi30.
action.

For your ioformrrhn erd trrcessan

nit Hesd.
AhmGdatud (East),
Hcrd ollicc, GPCI!, Ganrlhlnegar.............,.. For vour iIformrlior aod
flec€sary cctior.

3. f.gel brroch.
Hcrd oifr., GPCB. G.Ddtiorgsr......,........, For l'our intorrDation

Clean Gujarat Green Gujarat
IS0-9001-2008 & 1SO.14001 .2004 Ceni'rcd organ salron





GUJARAT POLLUTION GONTROL BOARD
PARYAVARAN BHAVAN. Seclor-10-A, Gandhinagat 382 AlO

Phone : (079) 23222425
1079) 23232152

Fax : (079) 23232156
Website : www.gpcb.gov. n

#\t7z
GPCB

o

o

Bv R,P,A,D

NCIICE OF INTENTION UNDER SECTION 2? OI'THE WATER @REWNTION AND
CONIROL OF POLLUIIOM AC.T.Tg?4 [IIEREINAITER REFERRED TO AS TTIE

WATEE ACTI AS AMENDED FROM TIME TO TIME

WHEREAS, Sewage TreaLmenr Plant GTP) of Ahmedabad Municrpal Corporahon C\M(.)
locaLed at ploL no: 93, 10, 113, 1lb, lt?(p), Il8, 9,92, lO{, t0b, t09, t1t, lr2, lI6, t2{),

Near Vinoba Bhavenagar, Vill; Vinzol, Ahmedabad. Ag244S for treatrnenL of domesrrc wa:ir(l

AND WHDREAS, the Board had $anted Consolidated Cons€nr and Authorizatiotr (CC &
.\) to your STP vide CCA no. W- 100525 vide Ierter No GPCB/.\BD/AMC/CCA-880/ID,

21913/503I05 dated 22104/20t9 which is vatid up to 30/06/202A; in thc condrhon number 3.i
ol the CCA it iE mentioned that, "The domestic ellluenr confirning abovc standards shalt he

discharged in to Kharicut Canal leading to ICrari River."

AND WHEREAS during the visit of regional olEce on 19/07120 t 9, 29/O7l2Ot9, O'lOaDOt0

and 2ll08i2019, it was observed that untreaLed domesLrc waslewatcr being simply

bypassed in to Kharicut CanaUIGari River by AMC.

..\ND WHEREAS, the issues about pollution due to untreated domesLic lvasle *,arcr

dischargc in Klraricut Canal and Khari Rivor nre soriously observed by Hon'ble NC'l', New

Dclhi in the rnatLer ol'Shri Ajitsinh Bhurubhu Vaghela and inhabirrnts of several vrlla{.cs

ofI(hcda District V/s. S[ate ol Gujarat.

AND WHEREAS, to the complaints regarding pollution and its subtsequcnt conscqucnces

caused due to pollution caused in I(haricut Canal and Khari Rivcr are also scriouslv

considered by Gujarat SLate Human Right Oommission.

Considerrng the significancc of the matLer', the board has decidcd to review thti nbove

mentioned condition. NOW, therefore Lhe Board is iniending Lo rcvise your Consolidatcd

Clean Gutarat Green Gujara
rso-9001-2008 & lso-14001 - 2oO4 Cerlified organis



Conoent and Authorizatior (CC & A) thereln by withdrawal of said condition and asks

Ahmedabad Municipal Colporation (AMC) to propose alt6rnativc arrangement of drsposal

of treated/ uDtreated / psrtially treetad Bewage lrraste water aparL from discharge rnto

Kharicut Canal and Khari river.

lbu are hereby directed to gi\c your clarificatron in thrs matter within l5 days on

issue of this notice, failing which will be decroed that you have nothing to proceed in lhis

msLter & Board wrll anrend your Coneoldatcd CoDseDt and Authorization (CC &.\)
conditiohs.

This order is issued aft€r obtaining the approval of the Competenr AuLhority of the board.

For d on behallof
Gujarat Pollu trol lloard,

No. GPCB/ ABD/AMC/CCA.880/ ID-2t0lA/

(Rajesb-kumar Parmar)
EnvirotrEeutal EDBinecr

A,,7,-l : tz -r\-20rl

o

oI ssuc to:

g,A6uedabad Municipal Corporarion (AMC) OiDzol STp (ZO MLD)),

ll]:l l:tr1, 19: l13, lrb, llTp), 118, lls,e2. lo4. lo5, roe. lll, rrz. 116, l20,Near vrnoba bhavenagsr, Vill: Vinzol.
-^hmedabRd.382445.
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar 382 010
Phone : (079) 23222425

(07e) 23232152
Fax : (079) 23232156

Webs ite, *,y..1?rlb. gov. i n

NOTICE OF DTRECTION UNDER SECTION 33(A) OF THE WATER (PREVENTION

AND CONTROT, OF POLLUT|ON) ACT-I974 (I{ERETNAFTER REFERRED TO AS TIrE
.WATER ACT') AS AMENDED FROM TIME TO TIME.

WHEREAS Alrrnedabad Municipal Corporation Vinzol STP (70 MLD) located at Plot

NO:93,10,113,115,117(P), 118,119,92,104,105,109,111,112,116,120, Near Vinobabhavenagar,
Village;Vinzol, Ahmedabad - 382445.

AND WIIIIREAS the Board lras granted Consolidated Consent &Authorization(CC & A)
vide order no. W-I00525 dated: 0410412019 valid up to3010612023 under the Water Act-1974.

for the treatment of dornestic waste water (sewage) subject to the conditiorr mentioned thele in.

AND WHEREAS during the inspection of STP on 06/1112019 and 2lllll2019 Lrnder

Section-23 of the Water Act by the authorized officer of the Boardit has been noticed that;

III
IV

AMC has not taken any steps for stoppage of acidic waste water coming into Vinzol STP

and they simply bypass the acidic waste water into Khari river (No Neutralization of any

treatnrent faci I ity instal I ed, no upgradation)

AMC has not submitted satisfactory reply with tirne bound action plan to stop bypass into

Khari cLrt canaliKhari river (Majority of the domestic waste water is bypassed into Khari

river due to inlet waste water tank half open) and upgradation of STP.

AMC has not submitted satisfactory action plan to achieve norms.

AMC has not submitted reply w.r.t. Legal Notice dated 05.1 I .20 19.

NOW THEREFORE Board proposes to issue directions under Section 33(A) oIthe Water

Act- I 974 as under:

L Todirectthe concernedautlrority to stopsupply of electricity and rvater till tlrat tinre.

2. You are dilected to disconnect the connection given to industries for domestic wastewater

discharge in to AMC drainage network in Ahmedabad East region.

3. You are directed to install online pH and online florv rneter in the r.nanholes r.vhich are

located upstretrrr of kharicut canal to identify any illegal disclrarge of acidic \vaste vvater

through rnanholes.

4. You are directed tosubmit sho( terrn and long-term action plan fbr treatment and disposal

of dornestic waste water corning at Vinzol STP to prevent bypass of untreated domestic

waste water into kharicut canal & Khari River.
5. \'ou are dilected to provide neLrtralizing lacility to neutralize the acidic waste rvater if

received at Vinzol STP to prevent acidic waste water discharge into kharicLrt canal & Khari

IL iver.

6. AMC shall take steps for stoppage of bypass into Khari cut canal/Khari River as rrajority
of the dornestic waste water is bypass into Khari River and stoppage of bypass of acidic

waste water into Khari River.

Clean Gujarat Green Guiarat
ISO-9001-2008 & ISO-14001 - 2OO4 Certified Organisation
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1. AMC shall disconnect illegal Ghost connection in AMC sewerage network.
8. To take further ections against srp tillnot complied above directions.

You are hereby directed to reply with respect to above points within l5 days on receipt of
lhis rlotice of direction ailing to which directions asproposed above willbe deenred to be passed
withoLrt further referencerto vou.

For on behalf ol'
ntrol Boarrl,Cujarat Pollutio

tg.o q 4oaa
(Rajeshkumar Parmar)
Environmental Enginccr

NO: G PCB/ABD-V1'-C]CA-880/ID: Ztgt3t Date:

Issued to:
Ahmedabarl Municipal Corporation- Vinzol STp 70 MLD.
PLOT NO:93,10,1 l3,l l5,l l7(p),1l8,l19,92,104,105,109,1 I l,l l2,l16,120,
Near Vinobabhavenag:rr, Village: Vinzol,
Ahmedabacl- 3824,15

Conv To:-

Regional offlce, Ahnredabad (East), to carry out the above report in order to present a firll repor.t.
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar 382 010
Phone : (079) 23222425

(07e) 23232152
Fax : (079) 23232156

Website : www.gpcb.gov.in

R.P.A.D.

NOTICE OF DIRECTION UNDER SECTION 33(A) OF THE WATER (PTTEVENTION

AND CONTROL OF POLLUTION) ACT-1974 (HEREINAFTER REFERRED TO AS THE

'WATER ACT') AS AMENDED FROM TIME TO TIME'

WHEREASAhmedabadMunicipalCorporation(AMC)(70MLD51.P)ishavinga
Sewage Treatment Plant (STP) for the treatment of domestic waste water (Sewage) located at Plot

No.93,10,113,115, liZ(p), rl8, ll9, 92,104,105,109, l1l, ll2' 116', 120' Nearvinoba

blrtrvenagar, Vllage: Vinzol, Ahnedabad -382 445'

AND WHEREAS the GLrjarat Pollution control Board has granted yor'r corrsolidated

Consent and Authorization (CC & A) under the provisious of the Environurental Acts/llLrles by its

Consent order No. w-100525 dated 04/04/2019 which was valid up to 30/0612023 fot lhe

treatment of dornestic waste water (Sewage) subject to the conditions mentioned thereirt'

AND WHEREAS during tlie inspection of your STP on l8lolt2020 & 291212020 onder

Section-23 of the water Act by the authorized officer of the Board it has beerr noticecl that;

l) Analysis Reports of sample taken at final outlet of STP shows notrconlpliance rvith respect

to the discharge norrns of CCA.

Z) The entire quantity of the received domestic waste water in to inlet chatnber rvas by passed

directly into river Khari due to tlraintenance work of valves & pumps at inlet scction'

AND WHEREAS STp Authority shall ensure that only treated domestic waste water is discharged

into Kharicut canal/ Khari river. Moreover, you also shall have to provide ner"rtraliz-ation facility to

rreutralize for arrival of acidic waste water if any, so that no acidic waste water goes into Kharicr-rt

canal/ Khari river.

AND WHEREAS team of Ministry of Jal Shakti, Dept. of Water ResoLrrces, River

Development & Ganga Rejuvenation and Govt. of India visited to.review the progress on polh-rted

river stretch (PRS) oiKhuii ,iu". in visits dated 4'r'February and 5'h February, 2020 and irr wlrich it

was found that STP is operating sub-optirnally and not complying with the standards'

AND WHEREAS STp authority has not replied in context of Notice of Direction issued

tr/s 33 (A) of Water Act-1974 on Dt. 1310112020'

AND WHEREAS Ahmedabad Municipal Corporation (AMC) need to expedite tl-re up

gradatiorr and installation rvork to achieve norms of their STPs and implementatior.r of directions

issued dr-rring the River Rejuvenation (RRC) meetings'

NOW THERE,FORE Board proposes to issue dilections under Section 33(A) of the Water

Act-1974 as under:
I . To close the operation of your STP on the above mentioned site till cornplying consented

conditions.
2. To direct the concerned ar-rthority to stop sLrppty olelectricity and rvater till that tirne'

3. you are directed to submit time bound Rciioti plan to achieve rrorrns by inrprovenlent/ tlp

gradation ofSTPs and to stop the bypass'

4. you are directed to submit details of implernentation of the action plan within timeframe'

Clean Gujarat Green Guja
ISO-9001-2008 & ISO-14001 - 2OO4 Certified Orga13,'6-
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You are hereby directed to reply with respect to above points wilhin 15 rlays rvith all
necessary documents required in Doint wise manner on receipt of tlris notice oldirection failing
to rvltich directions as proposed above will be deemed to be passed witlrorrt further ref'elence to
y0u.

For on bchall'ol'
Gujarat Pollut trol Boarrl

(R:tjeshlirr rrra r l)armar)
Fln viron nrcrr tal Enginecr

NO: G I'C B/A IID-AN{C-C CA-880/lD : 219 13 I Da tc:

lssuerl to:
-7-

\--it.Ahmerlrbarl Municipal Corporation (70 MLD STP),
f'lot No.93, 10, I 13, I 15, ll7(P), ll8, 119,92,104,105, 109, lll,ll2, I 16, 120,
Ncar Vinoba [rhavena ga r,
Vllage: Vinzol, Ahnredabad - 382445.

Copv'l'o:

'l'he Resional Ol'ticc,
Ahcnrclabarl (liast)...To conduct vigilant rnonitoring and send compliance rr:por1.
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SHOW CAUSE NOTICE Gujarat Pollution Control Board
Paryavaran Bhavan, Sector-10/A,

Gandhinagar - 382010
23222756

40920Legal ID :

PCB ID : 21913

WHEREAS, the Officials of the Gujarat Pollution Control Board (hereinafter referred to as the Board, in short), 
conducted inspection on 18/04/2020 in order to verify the statements made by you in your application for Consent to 
Operate under the  Water  Act / to ascertain the Compliances of Conditions specified in Consent Order.

With a request to carryout monitoring and send the detailed I.R. & A.R. for the sample collected to this office 
immediately.

The RO Head(P.C.B.), Ahmedabad-Vatva

NOW THEREFORE, in exercise of the powers vested with this Board 
Under Section 33(A) read with section 25/26 of the Water(Prevention and Control of Pollution) Act, 1974 
 notice is hereby served on you, to show cause within 15 days from the date of receipt of this show cause notice in 
view of the non compliance observed above and why legal action should not be initiated as per the provision of the 
Acts which may include rejection of your application and suspension/ closure of your unit. 

For and on behalf of 

Rajesh Parmar, EE

Ahmedabad Municipal Corporation  - Vinzol Stp 70 Mld,
93,10,113,115,117(P),118,119,92,104,105,109,111,112,116,120, near 
Vinobabhavenagar, Vill;Vinzol,,
AHMEDABAD,
Dist : Ahmedabad-Vatva, Tal : Ahmedabad-Vatva, SIDC : Not In Gidc
Phone : 07925391811

COPY TO :-

1 This indicates that you have failed to fulfill the conditions mentioned in the Consent Order. Consequently , you have 
rendered yourself liable to be prosecuted under the provisions of the above mentioned Sections-Acts.

2 Wastewater is simply passing through the ETP.

Show Cause Notice DATE : 14/05/2020ACT :  Water 

(1) Around 70 MLD to 75 MLD wastewater is by pass directly through inlet chamber into final disposal chamber
without any treatment ultimately leading to Kharicut cannal. (2) Excess foaming in both the aeration tanks is
observed. (3) Flow meter provided on final outlet of the STP is found non operational. (4) Provided SCADA system
is found not in operation.

Reason : 

Gujarat Pollution Control Board

NO : SCN-559963 , 14/05/2020

WHEREAS during the inspection it was observed that:-

1 - Through XGN N CIPrinted On : 14/05/2020
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AT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sectorl0-A, Gandhinagar-382 010
Phone : (079) 23226295
Fax : (079) 23232156
Website : www.gpcb.gov.in
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.1.1(AI OF THE WATER (PREVENTION AND

CT-I.'74 [HERIINAFTER REFERRED TO AS

DED FROM TIME TO TIME.

Munlc

,1 13,115,1 lTtr),118,92.104

, Village-Vinzol, Ahmedabad
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for the treatment of domestic aste (Sewage)

0
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Guj amt Po ution Conhot Board has granted vou

( )

s by its Consent Order No. W-100525 dared O4lO4l20Z9

3010612023 fol the treatment of domestic waste water

conditions mentioned therein.

is a maltn Original Application No 105/2019 in the

n Tribunal (Pdncipal Bench), New Delhi , regarding

Canal rurd Khai River

tormg of Kharicu Canal stretch from GIDC Naroda to

1DC was carried out on 8 02 2020 and observed

waste watel is being discharged in to Kharicut canal at

also observed on 18-02.2020 that many outlet have been

Municipal Corporation (AMC) for discharge of unffeated

storm uater discharge.

Kharicut Canal Stretch from Muthiya Village at Naroda to

on 09-03-2020 with Hon'ble Chairman appointed by the

of-Iicials of Ahmedabad Municipal Corporation, GPCB

and various discussion took place to solvc the problem

concemed DePartments.

on plan was ask€d vide letter dated 18-03-2020 wr'to

visir dated 18-02-2020 and 09-03-2020 and the various

with the Chairyerson with concemed DepaJtments'

Green Gujaratt

1 1 I

Ou
tw
ar
d 
No
:5
65
83
9,
13
/0
8/
20
20



(8)

(e)

AND \\'HrRr-r.s AMC has submitted repry w...to the lefler dated 18_03-2020 .sho\\ s c{!n)fllrn,le not made completel}.

'AND^WHrrRf AS RegiorEr otfice cpcB has visited your srp was visired on 10_07-2020 :010 ,rnder Section_23 of .
porutio,).Acr-r,)i+ ;r;;;,,.- ;fiff "IflLfJ::Tffi *1 ;:l f Jlobsencd tllat:

STP is rr,ceir.ing rotal a4 l80MLD se$
is senr o thc Srp having 35 "., "*:1;Ti"J:';,T#T"lilI1:thc S'II,ot 70 MLD in which g5_90 MLD sewage waste waler is bvpass
liom thc inler chanber of70 MLD STp.
S( 'AD 1 ,\. r(m is found nor qorkinB during inspection.
Urit har prorided flow meter on final outlet line but ir was found not in
operaho 1

meetrng rith the prescribed norms

Sc\mgs \\aste \eater sample are collected liom outfall for treated sewage w/wof 70 Nll I) S tp of 70 MLD STp. Res

coD 3{)i mg/ , SS 324 mg/r.."", 
"J::;ffii,,',I:iH.lT1i;

(10) AND wlrERI-.AS rooking to the observation during rhe said visit -,-ou haveviolated pror rsions of the Envir<
thc colditir).s giirnted,o rou- "*tno' laws and you are in non-compliance of

LIIVDER TH I-. CRCUMSTANCES, I, Rajesh Kumar parmar, EnvironmentalEngileer ol the ( uiarat pollurion Conhol Board issue the direction under Section33(A) of l ho Warc- (lrewention and Control of pollution) aci_19;;;;;;,
l) To submir conLpliance of thr

thc abov( rtidJoint visits 
I observatioD and instruction were gilen during

:) To srop .lischarge ol.rurtteated domestic waste water into Kiaricut Canal. ult:mrtel, gr_res in to Khari Rrrer
' I I o unda l. . impt.ovemenl in trearmenl ol Sl p to achje\ e prescrihed nor ms4r to suhnrir rhe rime bound r.,;"" r*;;_^:::ru!vEplrsqnneon(

Kharicut oanal 
tron lor to remole drainage connection into the
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lssued to:
The Chiel Engineer
Almedabad MuniciDal al
Mahanagar Scra Sadadn
Sardar Patel Bhavan
Danapith
Ahmedabad - 380001

5) To subnril co

months and ma! extcnd to

GUJA

This ordcr is lssued

ll the above di ate hot complied. vou are able for prosec uti n llnderSection,ll(2) of lhe (Prevention and CoIltro f Pollution) Act I 974 whichprovides punishnlcnt with sonment lor a telm not ess olle yeaJ

AT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar-382 0.10

Phone : (O79') 23226295
Fax : (O79) 23232156
Website : www.gpcb.gov.in

for above directions uithin 15 days

han andyeaas and th fine

approval ofcompetent autho ty

For
Gujalat Polllrtio

oa behalf of
Board

NO: GPCB/LGL-NGT_KH-l
) /rD 21913

(Rajesh Kumar parmart
Environmental Engineer

Date:t3 /08/2020

on(AMC)

Clean t Green Gqiarat
tso - 9001 - 2008 & O - 14001 - 2004 Certiiied OrEanisation
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SHOW CAUSE NOTICE Gujarat Pollution Control Board
Paryavaran Bhavan, Sector-10/A,

Gandhinagar - 382010
23222756

37920Legal ID :

PCB ID : 55839

WHEREAS, the Officials of the Gujarat Pollution Control Board (hereinafter referred to as the Board, in short), 
conducted inspection on 30/05/2019 in order to verify the statements made by you in your application for Consent to 
Operate under the Air , Water , Hazardous Act / to ascertain the Compliances of Conditions specified in Consent 
Order.

With a request to carryout monitoring and send the detailed I.R. & A.R. for the sample collected to this office 
immediately.

The RO Head(P.C.B.), Ahmedabad-Vatva

NOW THEREFORE, in exercise of the powers vested with this Board 
Under Section 33(A) read with section 25/26 of the Water(Prevention and Control of Pollution) Act, 1974 
Under section 31(A) read with section 21 of the Air (Prevention and Control of Pollution) Act, 1981 
Under Hazardous Waste (Management, Handling & Transboundary  Movement) Rules 2008 
 notice is hereby served on you, to show cause within 15 days from the date of receipt of this show cause notice in 
view of the non compliance observed above and why legal action should not be initiated as per the provision of the 
Acts which may include rejection of your application and suspension/ closure of your unit. 

For and on behalf of 

Rajesh Parmar, EE

Ahmedabad Municipal Corporation, Vinzol Stp (35mld),
"Survey No., Nr. Vinobabhavenagar,  Off: S.P. Rind Road,,
Vill. : Vinzol,
Ahmedabad,
Dist : Ahmedabad-Vatva, Tal : Ahmedabad-Vatva, SIDC : Not In Gidc
Phone : 7069040836

COPY TO :-

Show Cause Notice DATE : 24/06/2019ACT : Air , Water , Hazardous

1) not having CCA 2) simply passing the sewage waste water and 3) BOD,COD,SS, Total coliform
are more than permissible limits.

Reason : 

Gujarat Pollution Control Board

NO : SCN-510947 , 24/06/2019

WHEREAS during the inspection it was observed that:-

1 - Through XGN N CIPrinted On : 24/06/2019
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-'10-A, Gandhinagar 382 010
Phone : (079) 23222425

(079) 2323215?
Fax : (079) 23232156

Website : www.gpcb.gov.in

NOTTCE OF DTRECTION UNDER SUCTION 33(A) OF rHE *or"* ,"**ffit
AND CONTROL OF POLLUTION) ACT-1974 (HEREIN AFTER RNFERRED TO AS

TIIE .WATER ACT) AS AMET.\'Df,D FROM TIME TO TIME.

WHEREAS Ahmedabad Municipal Corporation Vinzol STP (35 MLD) located at Nr

Vinoba Bhave Nagar, Off: S.P. Ring Road, Village- Vinzol, Almedabad - I82445 '

AND WHEREAS without obtaining the prior Consolidated Consent & Authonzation of

the Gujarat PolLutiotr Conhol Board under the Water Act-1974, you have started to operate your

STP,

AND WHEREAS during the inspection of 23109D019, 0611012019, 06/llD019 and

21l11D019 under Section-23 of the Water Act by the authorized officer of the Boord it has been

noticed that:

a) Aralysis report of sample collected from final outlet of ETP which is being discharged into

NTIEM Pipeline for further analysis shows BOD: 154 m8/L, SS: 146 mg/L exceeding the

norms prescribed in CCA

b) This STP has not obtamed CCA of the Board.

c) STP is bwassing the domeshc wastewater directly into the klaricut canal without any

treatment.

d) Installation of aerator in equalization tank is not done and chlorination system is not lirlly

operated stage.

€) The received se\vage is simply pass from all the units with no trestment and discharged in

to the Kharicut Canal.

t) Provided SCADA sys0em is also not working.

g) As per visit dated 21-11-2019, no inlet sewage is telen rn to the Plant as the inlet pipeline

flange at the equaliz.ation tank is broken and so that the STP is not in operation since 17'

1l-2019.
h) Analysis report ofsamples taken from final outlet is not complying with norms'

NOW THEREFORE Board proPoses to issue dtections under Section 33(A) ofthe water

Act-1974 as under:
1. To take further actions against STP till not complied above directions

2. To direct tle concemed authority to stoP supply of electricity and water till that time'

3. You are directed to submit Time bound Action plan to achieve norms by required

improvement/ upgadation and to stop the bypass'

4. You are directeal to disconnect connection given o industries for domestic wastewater

dischsrge in to draiDage network / You are directed to disconnect the domestic wastewater

connection of industries, if found used for other than domestic rxastewater conveyance

purpose. 
o

Clean Guiarat Green Guiaratfr-
IS0-9001-2008 & ISO-14001 - 2004 Cerufied OrganisationOu
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You are hereby direrted to reply with respect to above points within 15 days on receipt of

this notice of direction failirLg to which directions as proposed above will be deemed to be passed

without fudher reference to l/ou

For on behalfof
Gui.rot Poll ootrol Board

1n jof,t ni;; ru.-"t;
Environmental Engi[ecr

NO: GPCB,/ABD-W-CCI-8t2/ID: 55839/

IEsegle:

Dete:

!--{hmedrbad Mrlicipal corporatiou vinzol STP (35 MLD)'
Nr. VinobaBhave Nagar, OIf: S.P, RingRoad,
Village- Vinzol,
Ahmedabad - 382445.

CopY ToF
ffii-orut offi"", at."dabad (East), to carry out the above rePon in order to present a full reporl

Ou
tw
ar
d 
No
:5
51
12
8,
13
/0
1/
20
20



ffi\t7u
GPCB

GUJARAT POL[-UTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar 382 010
Phone . (079) 23222425

(o7s) 23232152
Fax : (079) 23232156

Website : vwwv.gpcb.gov.in
844.p.

NOTICE OF DIRECIION UNDER SECTION 33(A) OF THE WATER (PRf,VENTTON

nl{D in,**,r" o, *oLLUTIoN) ACT-1974 (IITREINAFTER RxFERRf,D To As'TIrE

'WATER ACT') As AMENDED FRoM rlMli To TIME t'q+-r*

WHEREAS Ahmedabad Municipal CorPoration v'nzol sTP (35 MLD) located atNr' Viidba

Bhavc Nagar. O[T: S.P Ring Road Villagc- Vinzol' Ahmedabad JE244r'

AND WHEREAS withoul obtaining the prior Consolidared Consert & AuthoriT'lion oflhe

C'rjarat eollution Control Board under the The Waler Act-1974' yotl have staned to op€mle your

STP.

AND WHEREAS durtrg the insPectiort of 21t0612019' l1l}7r2Dl9' l9l07?0l9'

29t01l2lng.fi nvnllg and 2 UOt/2019 undcr Sectbn-?l ofthe Water Act by the authorized officer

ol lhe Board il ha5 h€tlr noliced lhal;

a) S'I P has not applied for (lCA even after the instructions given by RO officials'

b) St_P has yet nc,t submitlcd actoll plan of rhc reskrr oflhe plant

c) STP is nol ncutralizing the acidic waste tvalcr' - :
d; sTP has not identified the point source from $here tie acidic waste trater arrives in to drei'

sewage nehtork

c) lncominS domestic waster^'ater was found discharged irrto River Kiari without any redlnent

(hrouSh BYPass line

f) S I P unils scre lbund nol in op€ration'

g As pc, the observations during rrsh dtd 2l"0t/2019' domestic wastewaler is discharging

inlo Kharicut Cannel, Near S P' Rrng road'

h) as per the otseruutions <turing visit dtd' l?/07/201q' it was noticcd that all foDr SBR tanks

are filled *ilh acidic \rastewater'

i) As por thc obser\atirrns durinE visil dld- l9/O?'i2{)l9 STP by- pass lheir unheated

uastewater if incominB $aslcuater found acidic or incoming wastewatcr flow is in hugc

quaolity STP tiequcntly rc'ceives the acidic rvaste v/aGr'

ll ,c,, ;,'rlt" observations during risit dtd' 0?/0812019 it \ras observed that bv providing

flexible pipc at the SBR tank-2, emPtliog thc waste warcr in ro the Kharicut Canal'

tl arrfv.i..epon of samples cotleci stto*s non-compliance wi(h respect 1o the prescrib€d

drcchargc norm5.

NowTHEREl.oREBoardproposestoissucdirectionsundefsectionsS(A)ofthewater
Act 1974 as under:"-'r. ' r.irf." ir"r*t actions agai st S'lP till not complicd ahrve directions'

2. ]b direct thc concemed STP to aPply tbr CCA ol-the board' 
,

LYou are directed to submit lime trcund Actron plan to start function of SIP and achieve

norms and to stop the bypass o{ untrealed domestic waslewater-

4. You are directed to disconncct lhe domeslic *asteNater connection of industries' if found

used for other than domestic wastevYater conveyance purpose 
/a

Clean Guiarat Green Guiarat (+

ISO-9001-2008 & ISO-14001 - 2004 Cerldled Organisation M
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. . .You 
rrc hereb],directed ro reply wilh respect to above points rvithin 15 days on

this noticc ofdirection failing to which directions as proposed above will be deemed ro
without further reference to you.

of
be

Fo
Gujrraa Polluti

I)rte

(RrjeshkuDlrr ParDrr)
EnyiroDtDeDtal Etrgitrecr

otr

NO: cPCBi/ABD-VT-(,CA-t82/ID: 55t39/

l6r"a r"'

Ahmedabad Municipal Corporotiotr Viozol STp (3S MLD)I
Nr-. Virobe Bheve Nrgar, Orf: S.p. Ring Road,
Vilbgc- Virzot,
Ahmedabrd - 38244S. :.

t:,. :

.' ,i.' '
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar 382 010
Phone : (079) 23222425

(07e) 23232152
Fax : (079) 23232156

Website : www.gpcb.gov.in

R.P.A.D.

NOTICEoFDIRECTIONUNDERSECTION33(A)oFTHEWATER(PIT.EVENTION
AND CONTROL OF POLLUTION) ACT-1974 (HEREIN AFTER REFERRED TO AS

THE 'WATER ACT') AS AMENDED FROM TIME TO TTME.

WHEREAS Ahmedabad Municipal corporation vinzol sTP (35 MLD) is having a

Sewage Treatment Plant (STP) for the treatment of domestic waste water (Sewage) located Nr'

Vino6'a Bhave Nagar, Ofi: S.p. Ring Road, Village- Vinzol, Ahmedabad -382445'

AND WHEREAS after obtaining consent to Establish (CTE) on 05i08/2019 without

obtaining the prior consolidated consent & Authorization (ccA) of the Gujarat Pollution control

Board under the The water Act-74, you have starled operation of STP.

AND WHEREAS during the inspection of l8/01/2020 and 29102t2020 under Section-23 of

the water Act by the authorized officer of the Board it has been noticed that;

l) STP has not applied for CCA of the board.

2) Ar-ralysis Reports of sample taken from final outlet of STP shows noncompliance witlr

respect to STP discharge norms of CCA'

AND Wf{EREAS STP ALrthority shall ensure ttrat only treated domestic r'vaste rvater is

discharged into K1-raricut canali Khari river. Ivloreover, you also shall have to provide neutralization

facilityio neutralize for arrival of acidic waste water if any, so that no acidic waste water goes into

Kharicut canal/ Khari river.

AND WHEREAS team of lr4inistry of ial Shakli, Dept. of Water Resources, River

Developrnent & Ganga Rejuvenation anil Govt. of lndia visited to review the progress on polluted

river stietch (ens) oircnuii ,ir., ir-r visits dated 4'r' February and 5'r' February. 2020 and in whictr it

was found tirat STP is operating sub-optimally and not complying with the standards.

AND WHEREAS STP authority has not replied in context of Notice of Direction issr-red

u/s 33 (A) of Water Act-1974 on Dt. l3l0l/2020.

AND WIIER.EAS Ahrnedabacl Mr-rnicipal Corporation (AMC) need to expedite the up

_uradatiorr ancl installation work to achieve norrns of their STPs and implementation of directions

issr-recl during the River Rejuvenatiorr (RRC) meetings'

NOW 'IgEREFORE Boarcl proposes to issue dircctions under Section 33(A) of the Water

Act-1974 as under:
L To close the operation of your STP on the above mcntioned site till cornplying consented

conditions.
2. To direct the concerned authority to stop sr-rpply of electricity and water till that time.

3. you are directed to submit Time bound Action plan to achieve norms by improvemenU up

gradation ofSTPs and to stop the bypass'

4. Vo, ur" directed to submit details of implementation of the action plan rvithin timefratne.

Clean Gujarat Green Gujarat
ISO-9001-2008 & ISO-14001 - 2004 Certified OrganOu
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You are liereby directed to repry with respect to above points uithin l5 rrays rvith ail
necessarY documents required in point wise manner on receipt of this notice of direction raitingto which directions as proposed above will be deemed to be passed without furtlrer r.eference to
you.

For anrl on alfof
Gujarat Pollution Con rd,

(ltajeshltr ar)
Environmenlal Engineer

NO: GPCB/ABD-V'[-CCA-882/ID:55839/ Date:

Issued to:

,,_Y{, y^yad Nt u n i-ci pa I C o rpo ra r io n V i n zo I ST p (J5 M L D)," Nr. VinobaBhave Nagar, Off: S.p. Ring Road,
Village- Vinzol,
Ahmedabad -382445.

Cony To:-

RegionalOffice,
Ahmedabad (East). To ,:onduct vigilant monitoring and send compliance report
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\./^.,/^\riar-a-,\t7,
GPCB

DIRECTION UNDER
CONTROL OF POLL
THE "WATE,R ACT"I

(1)

(l)

WHF.REA.S Ahrnedab
Treatment Plant (STP

located at Plot No. 93

near Vinoba Blrave N

(2) AND WHERLAS

Consolidated Consent

EnYironmental Acts/R

which is valid uP to
(Sewage) subiecl to th

AND WHT.-REAS

Hon'ble National

pollution in the Khari

(1) AND Whereas the

dolqrsheam of Vatva

that untreated dom€

dilfercnt [.ocations.

(5) AND \!'I]ERtrAS it

created b1 Ahmeda

domestic $astc water

(6) AND WHE]REAS

Village Lirli uas visi

Hon'ble NG], with
and Irrigation
$ith the Llhairperson

AND WIEREAS
observatlofl dunng

discussion took

Clean G

(7)

tso - 9001 - 2008 & SO - 14001 - 2004 Certified Organis

GUJA

ON
UTI
AS

AT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sectorl0-A, Gandhinagar-382 010
Phone : (079) 23226295
Fax : (079) 23232156
Website : www.gpcb.gov.in

BY AD

.1.1(AI OF THE WATER (PREVENTION AND

CT-I.'74 [HERIINAFTER REFERRED TO AS

DED FROM TIME TO TIME.

Munlc

,1 13,115,1 lTtr),118,92.104

, Village-Vinzol, Ahmedabad

pal Corpo ratron (AM ha ng the SewageC)

for the treatment of domestic aste (Sewage)

0

uthorization CC & tmder he

I 1 2. I I 6, 20

provlsrons of the

I 0 5 1 09

t
Guj amt Po ution Conhot Board has granted vou

( )

s by its Consent Order No. W-100525 dared O4lO4l20Z9

3010612023 fol the treatment of domestic waste water

conditions mentioned therein.

is a maltn Original Application No 105/2019 in the

n Tribunal (Pdncipal Bench), New Delhi , regarding

Canal rurd Khai River

tormg of Kharicu Canal stretch from GIDC Naroda to

1DC was carried out on 8 02 2020 and observed

waste watel is being discharged in to Kharicut canal at

also observed on 18-02.2020 that many outlet have been

Municipal Corporation (AMC) for discharge of unffeated

storm uater discharge.

Kharicut Canal Stretch from Muthiya Village at Naroda to

on 09-03-2020 with Hon'ble Chairman appointed by the

of-Iicials of Ahmedabad Municipal Corporation, GPCB

and various discussion took place to solvc the problem

concemed DePartments.

on plan was ask€d vide letter dated 18-03-2020 wr'to

visir dated 18-02-2020 and 09-03-2020 and the various

with the Chairyerson with concemed DepaJtments'

Green Gujaratt

1 1 I
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(8)

(e)

AND \\'HrRr-r.s AMC has submitted repry w...to the lefler dated 18_03-2020 .sho\\ s c{!n)fllrn,le not made completel}.

'AND^WHrrRf AS RegiorEr otfice cpcB has visited your srp was visired on 10_07-2020 :010 ,rnder Section_23 of .
porutio,).Acr-r,)i+ ;r;;;,,.- ;fiff "IflLfJ::Tffi *1 ;:l f Jlobsencd tllat:

STP is rr,ceir.ing rotal a4 l80MLD se$
is senr o thc Srp having 35 "., "*:1;Ti"J:';,T#T"lilI1:thc S'II,ot 70 MLD in which g5_90 MLD sewage waste waler is bvpass
liom thc inler chanber of70 MLD STp.
S( 'AD 1 ,\. r(m is found nor qorkinB during inspection.
Urit har prorided flow meter on final outlet line but ir was found not in
operaho 1

meetrng rith the prescribed norms

Sc\mgs \\aste \eater sample are collected liom outfall for treated sewage w/wof 70 Nll I) S tp of 70 MLD STp. Res

coD 3{)i mg/ , SS 324 mg/r.."", 
"J::;ffii,,',I:iH.lT1i;

(10) AND wlrERI-.AS rooking to the observation during rhe said visit -,-ou haveviolated pror rsions of the Envir<
thc colditir).s giirnted,o rou- "*tno' laws and you are in non-compliance of

LIIVDER TH I-. CRCUMSTANCES, I, Rajesh Kumar parmar, EnvironmentalEngileer ol the ( uiarat pollurion Conhol Board issue the direction under Section33(A) of l ho Warc- (lrewention and Control of pollution) aci_19;;;;;;,
l) To submir conLpliance of thr

thc abov( rtidJoint visits 
I observatioD and instruction were gilen during

:) To srop .lischarge ol.rurtteated domestic waste water into Kiaricut Canal. ult:mrtel, gr_res in to Khari Rrrer
' I I o unda l. . impt.ovemenl in trearmenl ol Sl p to achje\ e prescrihed nor ms4r to suhnrir rhe rime bound r.,;"" r*;;_^:::ru!vEplrsqnneon(

Kharicut oanal 
tron lor to remole drainage connection into the
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w\7'
GPCB

lssued to:
The Chiel Engineer
Almedabad MuniciDal al
Mahanagar Scra Sadadn
Sardar Patel Bhavan
Danapith
Ahmedabad - 380001

5) To subnril co

months and ma! extcnd to

GUJA

This ordcr is lssued

ll the above di ate hot complied. vou are able for prosec uti n llnderSection,ll(2) of lhe (Prevention and CoIltro f Pollution) Act I 974 whichprovides punishnlcnt with sonment lor a telm not ess olle yeaJ

AT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar-382 0.10

Phone : (O79') 23226295
Fax : (O79) 23232156
Website : www.gpcb.gov.in

for above directions uithin 15 days

han andyeaas and th fine

approval ofcompetent autho ty

For
Gujalat Polllrtio

oa behalf of
Board

NO: GPCB/LGL-NGT_KH-l
) /rD 21913

(Rajesh Kumar parmart
Environmental Engineer

Date:t3 /08/2020

on(AMC)

Clean t Green Gqiarat
tso - 9001 - 2008 & O - 14001 - 2004 Certiiied OrEanisation
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INSPECTION REPORT  

(DTD 18.02.2020) 

FOR  

OUTFALLS IN TO THE KHARICUT CANAL FROM 
GIDC NARODA TO GIDC VATVA  

 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 
GUJARAT POLLUTION CONTROL BOARD 

REGIONAL OFFICE 
AHMEDABAD (EAST) 

 
 



Gujarat Pollution Control Board 
Regional Office – Ahmedabad (East) 

Inspection Report 
 
Monitoring of Kharicut Canal stretch from GIDC Naroda to downstream of Vatva GIDC 
was carried out on 18-02-2020. During Inspection, it was observed that untreated 
domestic waste water is being discharged in to Kharicut canal at different Locations. It 
was also observed that many outlet have been created by Ahmedabad Municipal 
Corporation (AMC) for discharge of untreated domestic waste water and storm water 
discharge. The details of locations visited along with photographs are as under: 
Location 1 
Name Kharicut Canal at Naroda Dehgam Road Bridge 
Photographs 

 
Latitude 23.07764 Longitude 72.66342 
Sample 
Collected 

Yes (K1) pH 7-8 Temperature 30 

Remarks Fresh water from Narmada Canal enter in to the Kharicut Canal 
Location 2 
Name Nikol Naroda Pumping Station 
Photographs 

 
Latitude 23.07315 Longitude 72.66382 
Sample 
Collected 

No pH - Temperature - 

Remarks Strom water pumping Line 
 



 

Location 3 
Name Shreyash Nath Society New Naroda 
Photographs 

 
Latitude 23.7276 Longitude 72.66424 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Waste Water Pipeline 
 

Location 4 
Name Sundervan Society New Naroda 
Photographs 

 
Latitude 23.07161 Longitude 72.66355 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm water pipeline 
 

 

 



 

Location 5 
Name Vyasvadi Bridge New Naroda 
Photographs 

 
Latitude 23.07161 Longitude 72.66335 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Waste Water Line 
 

Location 6 
Name Dahyalal Park Society New Naroda 
Photographs 

 
Latitude 23.07154 Longitude 72.66334 
Sample 
Collected 

Yes (O1) pH 7-8 Temperature 31 

Remarks Domestic Waste Water Pipeline 
 

 

 



Location 7 
Name Adishwar Police Chowki 
Photographs 

 
Latitude 23.06812 Longitude 72.66109 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water Line 
 

Location 8 
Name Adishwar Police Chowki 
Photographs 

 
Latitude 23.06812 Longitude 72.66109 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water Line 
 



Location 9 
Name Kharicut Canal at Adishwar Police Chowki 
Photographs 

 
Latitude 23.06814 Longitude 72.66109 
Sample 
Collected 

Yes (K2) pH 7-8 Temperature 30 

Remarks Mix water in Kharicut 
 

Location 10 
Name Best English School New Naroda 
Photographs 

 
Latitude 23.06619 Longitude 72.65616 
Sample 
Collected 

No pH - Temperature - 

Remarks Strom Water Line 
 

 

 

 



Location 11 
Name Ashirwad Residency 
Photographs 

 
Latitude 23.06396 Longitude 72.65324 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water Pipeline 
 

Location 12 
Name Ashirwad Residency 
Photographs 

 
Latitude 23.06396 Longitude 72.65324 
Sample 
Collected 

No pH - Sample 
Collected 

No 

Remarks Storm Water Pipeline 
 



Location 13 
Name Navyug Pumping Station 
Photographs 

 
Latitude 23.06339 Longitude 72.65238 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm and drainage pipeline 
 

Location 14 
Name Navyug Pumping Station 
Photographs 

 
Latitude 23.06339 Longitude 72.65238 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm and drainage pipeline 
 



Location 15 
Name Gajanand Park Nikol 
Photographs 

 
Latitude 23.06152 Longitude 72.65104 
Sample 
Collected 

Yes (O2) pH 7-8 Temperature 31 

Remarks Domestic Waste Water Line 
 

Location 16 
Name Avadhesh Park 
Photographs 

 
Latitude 23.0613 Longitude 72.65081 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Waste Water 



Location 17 
Name Prabuddha Ashram Nikol 
Photographs 

 
Latitude 23.06087 Longitude 72.65027 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Waste Water Pipeline 
 

Location 18 
Name Kharicut Canal at Prabuddha Park 
Photographs 

 
Latitude 23.06087 Longitude 72.65027 
Sample 
Collected 

Yes (K3) pH 7-8 Temperature 30 

Remarks Mix Waste water 
 

 

 



Location 19 
Name Bhakti Nagar Nikol 
Photographs 

 
Latitude 23.06087 Longitude 72.65027 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Water Water 
 

Location 20 
Name Bhakti Nagar Pumping Station 
Photographs 

 
Latitude 23.06087 Longitude 72.65027 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water line 
 



Location 21 
Name Amardeep Park Nikol 
Photographs 

 
Latitude 23.0593 Longitude 72.64989 
Sample 
Collected 

Yes (O3) pH 7-8 Temperature 31 

Remarks Domestic Waste Water 
 

Location 22 
Name SRP Gujarati Prathmik Shala 
Photographs 

 
Latitude 23.0585 Longitude 72.65008 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water Line 
 

 

 

 



Location 23 
Name Shyam Vihar Society Nikol 
Photographs 

 
Latitude 23.05721 Longitude 72.65081 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water Line 
 

Location 24 
Name Sarjan Shopping Centre 
Photographs 

 
Latitude 23.0563 Longitude 72.65096 
Sample 
Collected 

Yes (O4) pH 7-8 Temperature 31 

Remarks Domestic Waste Water Line 
 



Location 25 
Name Ashray Apartment 
Photographs 

 
Latitude 23.0563 Longitude 72.65096 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Waste Water 
 

Location 26 
Name Sargam Park Society Nikol 
Photographs 

 
Latitude 23.05538 Longitude 72.65177 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Waste Water 
 

 



Location 27 
Name Nijanand Mansi 
Photographs 

 
Latitude 23.05538 Longitude 72.65177 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Waste Water 
 

Location 28 
Name Opposite Nijanand Mansi 
Photographs 

 
Latitude 23.05538 Longitude 72.65177 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Waste Water line 
 

 

 

 

  



Location 29 
Name Sarthi Duplex 
Photographs 

 
Latitude 23.05472 Longitude 72.65232 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Waste Water Line 
 

Location 30 
Name Vasundhara Park 
Photographs 

 
Latitude 23.05431 Longitude 72.65215 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Waste Water Line 
 

 

 

 



Location 31 
Name Vasundhara Park (Noble English School) 
Photographs 

 
Latitude 23.05375 Longitude 72.65161 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Waste Water Line 
 

Location 32 
Name Bhumi Park Society 
Photographs 

 
Latitude 23.05317 Longitude 72.65142 
Sample 
Collected 

Yes (O5) pH 7-8 Temperature 32 

Remarks Storm Water Line 
 

 

 

 



Location 33 
Name Parshwanath Township 
Photographs 

 
Latitude 23.05317 Longitude 72.65142 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Waste Water Line 
 

Location 34 
Name Rajiv Park Thakkar Nagar 
Photographs 

 
Latitude 23.05063 Longitude 72.65241 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water Line 
 

 



Location 35 
Name Sardar Chok Bridge 
Photographs 

 
Latitude 23.05063 Longitude 72.65241 
Sample 
Collected 

Yes (O6) pH 7-8 Temperature 31 

Remarks Domestic Waste Water Line 
 

Location 36 
Name Sardar Chok Bridge 
Photographs 

 
Latitude 23.05063 Longitude 72.65241 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Waste Water 
 



Location 37 
Name Narayan Park Nikol 
Photographs 

 
Latitude 23.044867 Longitude 72.65315 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Waste Water 
 

Location 38 
Name Narayan Park Nikol 
Photographs 

 
Latitude 23.044867 Longitude 72.65315 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Waste Water 



Location 39 
Name Nikol Ward Pumping Station 
Photographs 

 
Latitude 23.04667 Longitude 72.65395 
Sample 
Collected 

Yes (O7) pH 7-8 Temperature 31 

Remarks Storm Water Line 
 

Location 40 
Name Kavya Residency Thakkar Nagar 
Photographs 

 
Latitude 23.04603 Longitude 72.65395 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Waste Water Line 
 

 



Location 41 
Name Shree Ram Park Thakkar Nagar 
Photographs 

 
Latitude 23.04603 Longitude 72.65395 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Waste Water Line 
 

Location 42 
Name Gopal Chok Bridge 
Photographs 

 
Latitude 23.4571 Longitude 72.6539 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water Line 
 

 

 

 



Location 43 
Name Shyam Wadi Bapunagar 
Photographs 

 
Latitude 23.04522 Longitude 72.65366 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm water Line 
 

Location 44 
Name Narayan Park Pumping Station 
Photographs 

 
Latitude 23.0445 Longitude 72.65335 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm water Line 
 

 

 



Location 45 
Name Umang Apartment 
Photographs 

 
Latitude 23.04361 Longitude 72.653 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water Line 
 

Location 46 
Name Sundervan Apartment Thakkar Nagar 
Photographs 

 
Latitude 23.04264 Longitude 72.65224 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water Line 
 



Location 47 
Name Shivkrupa Thakkar Nagar 
Photographs 

 
Latitude 23.04168 Longitude 72.65204 
Sample 
Collected 

NO pH - Temperature - 

Remarks Storm Water Line 
 

Location 48 
Name Rameshwar Park 
Photographs 

 
Latitude 23.04168 Longitude 72.65204 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water Line 
 

 

 

 



Location 49 
Name Nilkanth Multi Speciality Hospital 
Photographs 

 
Latitude 23.04055 Longitude 72.6256 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water Line 
 

Location 50 
Name Swami Narayan Society 
Photographs 

 
Latitude 23.03931 Longitude 72.6528 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Water Line 
 



Location 51  
Name Ashirwad Park Pumping Station 
Photographs 

 
Latitude 23.0332 Longitude 72.65205 
Sample 
Collected 

Yes (O8) pH 7-8 Temperature 31 

Remarks Domestic Waste Water Line 
 

Location 52 
Name Hari Villa Pumping Station 
Photographs 

 
Latitude 23.03226 Longitude 72.65218 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm water Line 
 



Location 53 
Name Trisha Hospital 
Photographs 

 
Latitude 23.03226 Longitude 72.65218 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Waste Water Line 
 

Location 54 
Name Ganesh kunj Society 
Photographs 

 
Latitude 23.03114 Longitude 72.6499 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water Line 
 

 

 

 

 



Location 55 
Name Bala Hanuman Mandir 
Photographs 

 
Latitude 23.03088 Longitude 72.64895 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm water and Domestic Waste Water Line 
 

Location 56 
Name Maruti Nagar Co Op Housing So. Li 
Photographs 

 
Latitude 23.02899 Longitude 72.6495 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water and Domestic Water Line 
 

 

 



Location 57 
Name Ambika Nagar 
Photographs 

 
Latitude 23.02734 Longitude 72.6495 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic and storm water line 
 

Location 58 
Name Ambika Nagar Odhav 
Photographs 

 
Latitude 23.02626 Longitude 72.6493 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water and Domestic Waste Water Line 
 

 



Location 59 
Name Overseas Enterprise 
Photographs 

 
Latitude 23.02377 Longitude 72.64837 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Waste Water Line 
 

Location 60 
Name Kharicut Canal at Odhav Kathwada Bridge 
Photographs 

 
Latitude 23.02227 Longitude 72.64837 
Sample 
Collected 

Yes (K4) pH 7-8 Temperature 30 

Remarks Domestic Mix 
 



 

Location 61 
Name Kharicut Canal Storm Water Pumping Station 
Photographs 

 
Latitude 23.02227 Longitude 72.64837 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Waste Water 
 

Location 62 
Name Keshav Park Odhav 
Photographs 

 
Latitude 23.01897 Longitude 72.64333 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm and Domestic Waste Water Line 
 

 

 



 

Location 63 
Name Bhavani Nagar Soni Ni Chal 
Photographs 

 
Latitude 23.01818 Longitude 72.64237 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water Line 
 

Location 64 
Name Ranchhod Park 
Photographs 

 
Latitude 23.01722 Longitude 72.6421 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Waste Water Line 
 

 

 

 



 

Location 65 
Name Krushna Nagar Odhav 
Photographs 

 
Latitude 23.01722 Longitude 72.6421 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Waste Wtaer Line 
 

Location 66 
Name Mukesh Nagar Odhav 
Photographs 

 
Latitude 23.01592 Longitude 72.64209 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Waste Water Line 
 

 



 

Location 67 
Name Kharicut Canal at Arbuda Nagar 
Photographs 

 
Latitude 23.01511 Longitude 72.64209 
Sample 
Collected 

No pH - Temperature - 

Remarks Domestic Waste Water Line 
 

Location 68 
Name Jogeshwari Bagh Co. Op. Housing So. Li. 
Photographs 

 
Latitude 23.01278 Longitude 72.64248 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water Line 
 

 

 

 

 



 

Location 69 
Name Mahavir Smruti Co. Operative Housing So. Li. 
Photographs 

 
Latitude 23.01021 Longitude 72.64269 
Sample 
Collected 

No pH - Temperature - 

Remarks Strom Water Line 
 

Location 70 
Name Shiv Park Society 
Photographs 

 
Latitude 23.00905 Longitude 72.64275 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water Line 
 

 

 

 

 



 

Location 71 
Name Storm Water Pumping Station Mahadev Nagar 
Photographs 

 
Latitude 23.00552 Longitude 72.64237 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water Line 
 

Location 72 
Name Sumit Nagar Mahadev Nagar Metro Station 
Photographs 

 
Latitude 23.00419 Longitude 72.644 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water Line 
 

 

 

 

 



 

Location 73 
Name RTO Vastral  
Photographs 

 
Latitude 23.00272 Longitude 72.64458 
Sample 
Collected 

No pH - Temperature - 

Remarks Strom Water Line 
 

Location 74 
Name RTO Vastral  
Photographs 

 
Latitude 23.00102 Longitude 72.644689 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water Line 
 

 

 

 



Location 75 
Name RTO Vastral  
Photographs 

 
Latitude 23.00039 Longitude 72.64478 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water Line 
 

Location 76 
Name Ramdev Park Mahadev Nagar Tekra 
Photographs 

 
Latitude 22.99177 Longitude 72.64521 
Sample 
Collected 

No pH  - Temperature - 

Remarks Storm Water Line 
 

 

 

 

 

 

 

 

 



Location 77 
Name Kharicut Canal at Sharda Primary School 
Photographs 

 
Latitude 22.79798 Longitude 72.64541 
Sample 
Collected 

Yes (K5) pH 7-8 Temperature 30 

Remarks Mixed Water 
 

Location 78 
Name Jamfal Wadi 
Photographs 

 
Latitude 22.99284 Longitude 72.63878 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water Line 
 

 

 

 



Location 79 
Name Ramol CTM Road Bridge 
Photographs 

 
Latitude 22.99008 Longitude 72.64042 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water Line 
 

Location 80 
Name Kharicut Canal at Vinzol Escape 
Photographs 

 
Latitude 22.98694 Longitude 72.6373 
Sample 
Collected 

Yes(K6) pH 7-8 Temperature 30 

Remarks Mix water 
 

 

 

 

 



Location 81 
Name Ramol Hathijan Highway Pumping Station 
Photographs 

 
Latitude 22.97868 Longitude 72.63557 
Sample 
Collected 

No pH - Temperature - 

Remarks Storm Water Line 
 



 

Location 82 
Name Kharicut Canal at Vatva GIDC upstream 
Photographs 

 
Latitude 22.97868 Longitude 72.63507 
Sample 
Collected 

Yes (K7) pH 7-8 Temperature 30 

Remarks Mixed Water 
 

Location 83 
Name Kharicut Canal at Vatva Downstream Vinzol 
Photographs 

 
Latitude 22.9524 Longitude 72.64013 
Sample 
Collected 

Yes(K8) pH 7-8 Temperature 31 

Remarks Mixed Water 
 

 



Analysis report of the sample collected from Kharicut Canal  during the inspection: 

PARAMETERS K1 K2 K3 K4 K5 K6 K7 K8 

BOD 

4 5 4 33 14 5 59 36 

CHL 

40 48 52 50 60 90 365 889 

COD 

14 20 16 107 45 25 170 132 

COL 

10 10 10 30 15 15 40 60 

NH3 

0.67 0.67 0.9 2.07 1.18 3.75 10.25 12.77 

pH 

8.01 8.06 7.7 7.47 7.41 7.36 7.81 7.78 

PHE 

BDL 0.43 BDL 0.7 BDL 0.62 BDL 0.67 

SS 

8 8 4 34 12 14 62 40 

SUL  

BDL BDL BDL BDL BDL BDL BDL BDL 

SUP 

29 26 35 70 43 38 233 389 

TDS 

136 168 174 278 276 296 1380 2406 

TMP  

30 30 30 30 30 30 30 31 

Note: All values are in mg/l except Temperature, pH, colour& %Na 
BDL – Below Detection Limit  

 

K1 From Kharicut canal at Dehagam Naroda GIDC road bridge , Naroda 
K2 From Kharicut canal at New Naroda near Adeshavar Police chowki bridge 

K3 From Kharicut canal at Nikol bridge near Prabuddh Asharam, Nikol  
K4 From Kharicut canal at Odhav - Kathawada road bridge  
K5 From Kharicut Canal at Vastral near Shada Primarry school  

K6 From Kharicut canal at Vinzol escap near Ramol 
K7 From Kharicut canal near Nirma Bridge upstream of GIDC VATVA ~ 

K8 From Kharicut canal at GIDC Vatva-Vinzol road bridge, near phase II, GIDC Vatva  

 

 

 

 

 

 

 

 

 

 

 

 

 

 



Analysis report of the sample collected from Outfalls in the Kharicut Canal  during the 
inspection: 

 

PARAMETERS O1 O2 O3 O4 O5 O6 O7 O8 

BOD  

151 178 107 238 209 137 67 302 

CHL 

220 309 554 283 184 276 290 141 

COD 

391 394 278 607 666 452 195 740 

COL 

80 60 40 75 90 100 50 100 

NH3 

25.7 19.26 11.14 12.77 21.45 19.21 25.31 24.3 

pH 

7.21 7.58 7.71 7.4 7.36 7.36 7.23 7.16 

PHE 

BDL 0.33 0.22 0.46 BDL 0.58 0.6 1.62 

SS 

138 158 100 434 354 204 76 346 

SUL 

2.2 1.74 1.38 6.33 4.84 1.84 2.47 2.22 

SUP 

68 165 68 123 123 209 98 107 

TDS 

592 1106 1292 1026 632 1184 924 593 

TMP  

31 31 31 31 32 31 31 31 

Note: All values are in mg/l except Temperature, pH, colour& %Na 
BDL – Below Detection Limit  

 

O1 From outfallof domestic waste water into KCC at New Naroda near Dahyalal Park society bridge  

O2 From Outfall of domestic waste water into KCC at Gajanand Park bridge, Nicol  
O3 From outfall of domestic waste water into KCC at Nikol near Amardeep park society  
O4 From outfall of domestic waste water into KCC at Nikol near Sarjan shopping center  
O5 From outfall of storm water into KCC at Nikol near Bhumi Park society  
O6 From outfall of domestic waste water into KCC at Thakkarnagar bridge near Sardar chowk  
O7 From outfall of storm water into KCC at Thakkarbapa nagar near Nikol pumping station  

O8 From outfall of domestic waste water into KCC at Ashirvad Park , opp Hari villa park  
 

Date:- 18-02-2020 

Place:- Ahmedabad  

 

   

(H. P. Maisuria) 
Senior Scientific 

Assistant 

(Ashvin Mistry) 
Assistant Environment 

Engineer 

(T. B. Shah) 
Regional Officer 
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Gujarat Pollution Control Board 
Regional Office – Ahmedabad (East) 

Inspection Report 
 
Monitoring of Kharicut Canal stretch from Origin Point i.e. Muthiya Village at Naroda to 
Village Lali was carried out on 09.03.2020 in the chairmanship of Retd. Hon. Chief Justice B 
C Patel with the officials of Ahmedabad Municipal Corporation and Irrigation Department. 
The details of locations visited along with photographs are as under: 
 

Location 1 
Name Kharicut Canal at Naroda Dehgam Road Bridge 
Photographs 

 
Latitude 23.07764 Longitude 72.66342 
Sample 
Collected 

Yes 
(KCC1) 

pH 7-8 Temperature 31 

Remarks Fresh water from Narmada canal from Daskroi Branch Canal enter in to the 
Kharicut Canal 
(Refer Point No. 1 in report dated:-18-02-2020) 

 

 

 

 

 

 

 

 

 



 

Location 2 
Name Outlet at Naroda Vyasvadi Bridge, Nava Naroda 
Photographs 

 
Latitude 23.071603 Longitude 72.663418 
Sample 
Collected 

Yes (OC1) pH 7-8 Temperature 31 

Remarks Domestic Waste Water pipeline in to the Kharicut Canal 
(Refer Point No. 5 in report dated:-18-02-2020) 

 

 

 

 

 

 

 



Location 3 
Name Kharicut Canal at Pushpkunj Storm Water Pumping Station 
Photographs 

 
Latitude 23.063180 Longitude 72.652194 
Sample 
Collected 

Yes 
(KCC2) 

pH 7-8 Temperature 31 

Remarks Mixed water in Kharicut Canal 
(Refer Point No. 9 in report dated:-18-02-2020) 

 

Location 4 
Name Outlet from Sarjan Shopping Centre in to the Kharicut Canal 
Photographs 

 
Latitude 23.0563 Longitude 72.065096 
Sample 
Collected 

Yes (OC2) pH 7-8 Temperature 31 

Remarks Domestic Waste Water pipeline in to the Kharicut Canal 
(Refer Point No. 24 in report dated:-18-02-2020) 

 

 



Location 5 
Name Outlet of Nikol Ward Pumping Station in the Kharicut Canal 
Photographs 

 
Latitude 23.04667 Longitude 72.65395 
Sample 
Collected 

Yes (OC3) pH 7-8 Temperature 31 

Remarks Domestic Waste Water pipeline in to the Kharicut Canal 
(Refer Point No. 39 in report dated:-18-02-2020) 

 

Location 6 
Name Kharicut Canal at Vinzol Escape at New Maninagar 
Photographs 

 
Latitude 22.986952 Longitude 72.637277 
Sample 
Collected 

Yes 
(KCC3) 

pH 7-8 Temperature 31 

Remarks Mixed water in Kharicut Canal 
(Refer Point No. 80 in report dated:-18-02-2020) 

 



Location 7 
Name Outfall of Combined Final outlet (70 MLD & 35 MLD )of STP 
Photographs 

 
Latitude 22.937817 Longitude 72.643276 
Sample Collected Yes 

(OC4) 
pH @ 7-8 On pH strip Temperature 29 

Remarks Outfall of Combined Final outlet (70 MLD & 35 MLD )of STP into Kharicut 
Canal 

 

Location 8 
Name River Khari at Ropda foot over bridge, nr Railway bridge , Village Ropda 
Photographs 

 
Latitude 22.92697 Longitude 72.643869 
Sample Collected Yes (KCC4) pH @ 7-8 On pH strip Temperature 31 
Remarks Mixed Water 
Location 9 



Name River Khari at Village Chosar 
Photographs 

 
Latitude 22.902586 Longitude 72.637048 
Sample Collected Yes (KCC5) pH @ 7-8 On pH strip Temperature 31 
Remarks Mixed Water 
 

Location 10 
Name River Khari at Village Lali 
Photographs 

 
Latitude 22.868887 Longitude 72.627385 
Sample Collected Yes 

(KCC6) 
pH @ 7-8 On pH strip Temperature 32 

Remarks Mixed Water 
 



Analysis report of the sample collected from Kharicut Canal  during the inspection: 

PARAMETERS KCC1 KCC2 KCC3 KCC4 KCC5 KCC6 

BOD 2 3 7 93 135 128 
CHL 16 17 38 315 449 361 
COD 8 10 23 273 408 377 
COL 5 5 5 160 200 150 
NH3 0.39 0.56 2.02 22.06 29.46 21.28 
pH 8.7 8.67 7.53 7.2 6.91 7.41 

PHE BDL BDL BDL 0.77 0.94 0.32 
SS 4 4 28 234 278 290 

SUL  BDL BDL BDL 8.35 18.33 15.76 
SUP 10 7 24 193 235 161 
TDS 160 170 244 1234 1590 1380 
TMP 30 30 30 31 31 31 

 
Note: All values are in mg/l except Temperature, pH, colour& %Na 
BDL – Below Detection Limit  

KCC1 Kharicut Canal at Naroda Dehgam Road Bridge 
KCC2 Kharicut Canal at Pushpkunj Storm Water Pumping Station 
KCC3 Kharicut Canal at Vinzol Escape at New Maninagar 
KCC4 River Khari at Ropda foot over bridge, nr Railway bridge , Village Ropda 
KCC5 River Khari at Village Chosar 

KCC6 River Khari at Village Lali 
 

 

 

 

 

 

 

 

 

 

 

 

 



Analysis report of the sample collected from Outfalls in the Kharicut Canal  during the inspection: 

PARAMETERS OC1 OC2 OC3 OC4 

BOD 87 75 67 153 
CHL 113 274 163 285 
COD 264 227 201 373 
COL 90 90 90 200 
NH3 17.47 15.46 27.89 33.71 
pH 6.98 7.21 6.99 7.2 

PHE 0.68 0.28 0.2 0.93 
SS 116 62 80 248 

SUL  2 6.79 2.97 12.32 
SUP 52 165 78 297 
TDS 596 1160 782 1176 
TMP 30 30 30 31 

Note: All values are in mg/l except Temperature, pH, colour& %Na 
BDL – Below Detection Limit  

OC1 Outlet at Naroda Vyasvadi Bridge, Nava Naroda 

OC2 Outlet from Sarjan Shopping Centre in to the Kharicut Canal 
OC3 Outlet of Nikol Ward Pumping Station in the Kharicut Canal 
OC4 Outfall of Combined Final outlet (70 MLD & 35 MLD )of STP 

 

Date:- 09-03-2020 

Place:- Ahmedabad  

 



Gujarat Pollution Control Board 
Regional Office – Ahmedabad (East) 

Inspection Report 
Monitoring of Kharicut Canal stretch from GIDC Naroda to downstream of Vatva GIDC was 
carried out on 18-04-2020. The inspection aims to the situation of Kharicut Canal and Khari 
River during the Lockdown situation under COVID-19. It was observed that Fresh water is 
not being discharged in to the canal from Narmada Branch Canal. The details of locations 
visited along with photographs are as under: 

Location  1 
Name  From Kharicut canal at DehgamNaroda GIDC road bridge ,Naroda 
Photographs 

 

 
Latitude  23.07764  Longitude  72.66342  
Sample Collected  Yes (K1) pH 7-8 Temperatur

e  
30℃ 

Remarks  NO flowing water observed and the water was observed as stagnant. At 5 
meter distance another photographs shows that no water accumulation.  



 

Location  2 
Name  From out fall of domestic waste water into KCC at New Naroda near 

Dahyalal Park society bridge 
Photographs 

 
Latitude  23.07154  Longitude  72.66334  
Sample Collected  Yes (O1) pH 7-8 Temperature  31℃ 
Remarks  Very less quantity of domestic Waste Water discharged from 

AMC Pipeline.  
 

Location  3 
Name  From Kharicut canal at New Naroda near Adeshavar Police chowki 

bridge 
Photographs 

 
Latitude  23.06812  Longitude  72.66109  
Sample Collected  No pH -- Temperature  -- 
Remarks  Very less amount of stagnant water was observed in the canal. So 

that sample could not be collected.   



 

Location  4 
Name  From Kharicut canal at Nikol bridge near PrabuddhAsharam, Nikol 
Photographs 

 
Latitude  23.06649 Longitude  72.656514 
Sample Collected  No pH -- Temperature  -- 
Remarks  Very less amount of stagnant water was observed in the canal. So 

that sample could not be collected.   
 

Location  5 
Name  From Outfall of domestic waste water into KCC at Gajanand Park bridge, Nikol 
Photographs 

 
Latitude  23.06152  Longitude  72.65104  
Sample Collected  Yes (O2) pH 7-8 Temperature  30℃ 
Remarks  Domestic Waste Water discharged from AMC Pipeline.  
 



Location  6 
Name  Kharicut Canal at Pushpkunj Storm Water Pumping Station  
Photographs 

 
Latitude  23.063180 Longitude  72.652194 
Sample Collected  No pH -- Temperature  -- 
Remarks  Very less amount of stagnant water was observed in the canal. So 

that sample could not be collected.   
 

 

 

 



Location  7 
Name  From outfall of domestic waste water into KCC at Nikol near Amardeep park society  
Photographs 

 
Latitude  23.059456 Longitude  72.649908 
Sample Collected  Yes (O3) pH 7-8 Temperature  30℃ 
Remarks  Domestic Waste Water discharged from AMC Pipeline.  
 

Location  8 
Name  From outfall of domestic waste water into KCC at Nikol near Sarjan shopping center 
Photographs 

 
Latitude  23.056373 Longitude  72.65096 1 
Sample Collected  Yes (O4) pH 7-8 Temperature  30℃ 
Remarks  Domestic Waste Water discharged from AMC Pipeline.  
 

 

 



Location  9 
Name  From outfall of storm water into KCC at Nikol near Bhumi Park society  
Photographs 

 
Latitude  23.05317  Longitude  72.65142  
Sample Collected  Yes (O5) pH 7-8 Temperature  30℃ 
Remarks  Domestic Waste Water discharged from AMC Pipeline.  
 

Location  10 
Name  From outfall of domestic waste water into KCC at Thakkarnagar bridge near Sardar 

chowk (1)- RAJIVPARK SWD Pumping Station 
Photographs 

 
Latitude  23.050505 Longitude  72.652201 
Sample Collected  Yes (O6) pH 7-8 Temperature  30℃ 
Remarks  Significant amount of domestic Waste Water discharged from 

AMC Pipeline.  
 

 



Location  11 
Name  From outfall of domestic waste water into KCC at Thakkarnagar bridge 

near Sardar chowk (2) - RAJIVPARK SWD Pumping Station 
Photographs 

 
Latitude  23.050162 Longitude  72.652234 
Sample Collected  Yes (O7) pH 7-8 Temperature  30℃ 
Remarks  Significant amount of domestic Waste Water discharged from 

AMC Pipeline.  
 

Location  12 
Name  From outfall of storm water into KCC at Thakkarbapanagar near Nikol 

pumping station  
Photographs 

 
Latitude  23.046717 Longitude  72.653898 
Sample Collected  Yes (O8) pH 7-8 Temperature  30℃ 
Remarks  Significant amount of domestic Waste Water discharged from 

AMC Pipeline.  
 



Location  13 
Name  From outfall of domestic waste water into KCC at Ashirwad Park, opp Hari villa 

park  
Photographs 

 
Latitude  23.0332  Longitude  72.65205  
Sample Collected  Yes (O9) pH 7-8 Temperature  30℃ 
Remarks  Significant amount of domestic Waste Water discharged from 

AMC Pipeline.  
 

Location  14 
Name  From Kharicut canal at Odhav - Kathawada road bridge  
Photographs 

 
Latitude  23.022093 Longitude  72.648242 
Sample Collected  Yes (K2) pH 7-8 Temperature  30℃ 
Remarks  Domestic waste water in to the Kharicut canal 
 

 



Location  15 
Name   
From Kharicut Canal at Vastral near ShadaPrimarry school  

 
Latitude  22.79798  Longitude  72.64541  
Sample Collected  Yes (K3) pH 7-8 Temperature  30℃ 
Remarks  Domestic waste water in to the Kharicut canal 
 

  



Location  16 
Name  From Kharicut canal at Vinzol escape near Ramol 
Photographs 

 
Latitude  23.077635 Longitude  72.663573 
Sample Collected  Yes (K4) pH 7-8 Temperature  30℃ 
Remarks  Domestic waste water in to the Kharicut canal 
 

 

Location  17 
Name  River Khari at Ropda foot over bridge, nr Railway bridge , Village 

Ropda 
Photographs 

 
Latitude  22.92697 Longitude  72.643869 
Sample Collected  Yes (K5) pH 7-8 Temperature  31 
Remarks  Mixed Water 
 



 

Location  18 
Name  River Khari at Village Chosar 
Photographs 

 
Latitude  22.902586 Longitude  72.637048 
Sample Collected  Yes (K6) pH 7-8 Temperature  31 
Remarks  Mixed Water 
 

Location  19 
Name  River Khari at Village Lali 
Photographs 

 
Latitude  22.868887 Longitude  72.627385 
Sample Collected  Yes (K7) pH 7-8 Temperature  31 
Remarks  Mixed Water 



 

Location 20 
Name Kharicut Canal at Vatva Downstream Vinzol 
Photographs 

 
Latitude 22.9524 Longitude 72.64013 
Sample Collected Yes(K8) pH 7-8 Temperature 31 
Remarks Mixed Water 
  

Location 21 
Name Kharicut Canal at Vatva GIDC upstream 
Photographs 

 
Latitude 22.97868 Longitude 72.63507 
Sample Collected Yes(K9) pH 7-8 Temperature 31 
Remarks Mixed Water 
 



Location 22 
Name Irrigation canal, Nr. Ghodasar Feeder Canal Garden, Opp. Rameshwar Mahadev 

Temple, Ghodasar 
Photographs 

 
Latitude 22.986845 Longitude 72.611327 
Sample Collected Yes (IC 01) pH @ 7-8 On pH strip Temperature 30 
Remarks Mixed water 
 

Location 23 
Name Irrigation canal, 25  Devi Mata SWD pumping Station at Vatva Village 
Photographs 

 
Latitude 22.949339 Longitude 72.606883 
Sample Collected Yes (IC 02) pH @ 7-8 On pH strip Temperature 30 
Remarks Mixed water 
 



Location 24 
Name Outfall of Combined Final outlet (70 MLD & 35 MLD )of STP 
Photographs 

 
Latitude 22.937817 Longitude 72.643276 
Sample Collected Yes (O 10) pH @ 7-8 On pH strip Temperature 30 
Remarks Outfall of Combined Final outlet (70 MLD & 35 MLD )of STP into Kharicut 

Canal 
 

Analysis report of the sample collected from Kharicut Canal during the inspection: 

PARAMETERS K1 K2 K3 K4 K5 K6 K7 K8 K9 
BOD  1.48 47 26 43 84 60 52 63 119 
CHL  45 211 187 255 267 279 264 523 271 
COD  19 161 94 167 279 217 175 224 344 
COL  15 20 20 30 75 60 40 60 60 
NH3  4.09 22.6 23.24 28.2 21.7 23.7 22.4 16.63 30.52 
pH  7.59 7.31 7.39 7.45 7.36 7.41 7.52 7.65 7.39 
PHE  BDL BDL BDL BDL 0.12 BDL BDL BDL 0.29 
SS  6 36 74 16 142 162 98 82 218 
SUL  BDL 1.12 BDL BDL BDL 1.39 1.52 BDL BDL 
SUP  20 165 150 190 235 210 200 345 220 
TDS  142 832 750 982 1038 1050 1014 1838 1064 
TEMP 30 30 30 30 34 34 34 33 34 

Note: All values are in mg/l except Temperature, pH, colour& %Na  
BDL – Below Detection Limit 

K1 From Kharicut canal at DehgamNaroda GIDC road bridge ,Naroda 
K2 From Kharicut canal at Odhav – Kathawada road bridge  
K3 From Kharicut Canal at Vastral near ShadaPrimarry school  
K4 From Kharicut canal at Vinzol escape near Ramol 
K5 From River Khari at Ropda foot over bridge, nr Railway bridge , Village Ropda 
K6 From River Khari at Village Chosar 
K7 From River Khari at Village Lali 
K8 From Kharicut Canal at Vatva Downstream Vinzol 
K9 From Kharicut Canal at Vatva GIDC upstream 
 



Analysis report of the sample collected from Outfalls in the Kharicut Canal during the 
inspection: 

 

PARAMETERS O1 O2 O3 O4 O5 O6 O7 O8 O9 O10 
BOD  72 58 145 68 91 98 32 45 107 124 
CHL  142 184 297 290 169 419 233 200 143 243 
COD  204 182 417 186 268 272 111 142 316 351 
COL  40 60 60 20 50 50 30 40 40 90 
NH3  24.3 25.37 22.51 19.71 27.27 20.33 23.74 28 22.57 22.79 
pH  6.9 7.25 7.27 7.14 6.98 7.13 7.01 6.98 6.89 7.41 
PHE  BDL BDL 0.31 BDL 0.11 BDL BDL BDL 0.21 0.26 
SS  68 40 222 166 134 102 4 10 222 212 
SUL  1.34 BDL 1.19 1.27 BDL 1.89 BDL 1.08 1.28 BDL 
SUP  130 225 314 175 145 120 205 185 135 198 
TDS  610 900 1342 1054 720 1094 958 846 630 970 
TEMP 30 30 30 30 30 30 30 30 30 33 

Note: All values are in mg/l except Temperature, pH, colour& %Na  
BDL – Below Detection Limit 

O1 From outfallof domestic waste water into KCC at New Naroda near Dahyalal Park society 
bridge 

O2 From Outfall of domestic waste water into KCC at Gajanand Park bridge, NiKol 
O3 From outfall of domestic waste water into KCC at Nikol near Amardeep park society 
O4 From outfall of domestic waste water into KCC at Nikol near Sarjan shopping center 
O5 From outfall of storm water into KCC at Nikol near Bhumi Park society 
O6 From outfall of domestic waste water into KCC at Thakkarnagar bridge near Sardar chowk 

(1)- RAJIVPARK SWD Pumping Station 
O7 From outfall of domestic waste water into KCC at Thakkarnagar bridge near Sardar chowk 

(2) - RAJIVPARK SWD Pumping Station 
O8 From outfall of storm water into KCC at Thakkarbapanagar near Nikol pumping station  
O9 From outfall of domestic waste water into KCC at AshirvadPark , opp Hari villa park  
O10 Outfall of Combined Final outlet (70 MLD & 35 MLD )of STP 
 

PARAMETERS IC 01 IC 02 
BOD  34 18 
CHL  387 230 
COD  121 94 
COL  30 15 
NH3  20.78 3.98 
pH  7.47 8.81 
PHE  BDL BDL 
SS  8 8 
SUL  BDL BDL 
SUP  138 90 
TDS  1098 696 
TEMP 34 34 

IC 01 
From Irrigation canal, Nr. Ghodasar Feeder Canal Garden, Opp. Rameshwar Mahadev Temple, 
Ghodasar 

IC 02 From Irrigation canal, 25  Devi Mata SWD pumping Station at Vatva Village 

 

Date:- 18-04-2020  
Place:- Ahmedabad 



 

Gujarat Pollution Control Board 

Regional Office – Ahmedabad (East) 

Inspection Report 

 

Monitoring of Kharicut Canal stretch from GIDC Naroda to downstream of Vatva GIDC was 

carried out on 01-08-2020. During inspection, it was observed that untreated domestic waste 

water is being discharged into Kharicut canal at different locations. It was observed that many 

outlets have been created by Ahmedabad Municipal Corporation (AMC) for discharge of 

untreated domestic wastewater and storm water discharge. It was observed that Fresh water 

is being discharged in to the canal from Narmada Branch Canal. The details of locations visited 

along with photographs are as under: 

 

Location  1 
Name From Kharicut canal at Dehgam-Naroda GIDC road bridge,Naroda 
Photographs 
 

 
 
Latitude  23.07743 Longitude  72.664067 
Sample Collected  Yes (K1) pH 7-8 Temperature  29℃ 
Remarks  Flowing water is observed and waste water is observed coming from outlet.   
 

  



 

Location  2 
Name  From out fall of domestic waste water into KCC at New Naroda near Dahyalal 

Park society bridge 
Photographs 

 
Latitude  23.07136 Longitude  72.663572 
Sample Collected  Yes (O1) pH 7-8 Temperature  29℃ 
Remarks  Domestic wastewater is being discharged from AMC Pipeline.  
 

Location  3 
Name  From Kharicut canal at New Naroda near Adeshavar Police chowki bridge 
Photographs 

 
Latitude  23.067948 Longitude  72.660932 
Sample Collected  Yes (K2) pH 7-8 Temperature  29℃ 
Remarks  Flowing water is observed in the Canal. 



 

Location  4 
Name  From Kharicut canal near Dwarkesh Dham Society at Naroda 
Photographs 

 
Latitude  23.064013 Longitude  72.653445 
Sample Collected  No pH -- Temperature  -- 
Remarks  Flowing water is observed in the Canal. No wastewater is observed 

from the outfall.   
 

Location  5 
Name  Kharicut Canal Near Pushpkunj Storm Water Pumping Station 
Photographs 

 
Latitude  23.063437 Longitude  72.652707 
Sample Collected  Yes(K3) pH 7-8  Temperature  29℃ 
Remarks  Flowing water is observed in the Canal. No discharge of wastewater is 

observed from the outfall line.  



Location  6 
Name  Kharicut Canal at Pushpkunj Storm Water Pumping Station 
Photographs 

 
Latitude  23.063262 Longitude  72.652638 
Sample Collected  Yes(O2) pH 7-8  Temperature  29℃ 
Remarks  Flowing water is observed in the Canal. Domestic wastewater is being 

discharged from AMC Pipeline. 
 

Location  7 
Name  From Outfall of domestic waste water into KCC at Gajanand Park bridge,Nikol 
Photographs 

 
Latitude  23.06169 Longitude  72.651285 
Sample Collected  Yes(O3) pH 7-8  Temperature  29℃ 
Remarks  Flowing water is observed in the Canal. Domestic wastewater is being 

discharged from outfall Pipeline. 
 



Location  8 
Name  From outfall of domestic waste water into KCC at Nikol near Amardeep park 

society 
Photographs 

 
Latitude  23.059663 Longitude  72.650063 
Sample Collected  Yes(O4) pH 7-8  Temperature  29℃ 
Remarks  Flowing water is observed in the Canal. Domestic wastewater is being 

discharged from outfall Pipeline. 
 

Location  9 
Name  Canal near SRP Prathmik Shala near Nikol.  
Photographs 

 
Latitude  23.058765 Longitude  72.650117 
Sample Collected  No pH -- Temperature  -- 
Remarks  Flowing water is observed in the Canal. No discharge of wastewater is 

observed from the outfall line. 
  



Location  10 
Name  From outfall of domestic wastewater into KCC at Nikol nr. Sarjan shopping center 
Photographs 

 
 
Latitude  23.056792 Longitude  72.651173 
Sample Collected  Yes(O5) pH 7-8  Temperature  29℃ 
Remarks  Flowing water is observed in the Canal. Domestic wastewater is being 

discharged from outfall Pipeline. 
 

Location  11 
Name  From outfall of domestic wastewater into KCC at Nikol nr.Nijanand-Mansi society 
Photographs 
 

 
 
 
Latitude  23.055103 Longitude  72.65209 
Sample Collected  No pH -- Temperature  -- 
Remarks  Flowing water is observed in the Canal. No discharge of domestic 

wastewater is observed from outfall Pipeline. 
 



 

Location  12 
Name  From outfall of storm water into KCC at Nikol near Bhumi Park society 
Photographs 

 
 
Latitude  23.053235 Longitude  72.651308 
Sample Collected  Yes (O6) pH 7-8 Temperature  29℃ 
Remarks  Flowing water is observed in the Canal. Domestic wastewater is being 

discharged from AMC outfall Pipeline. 
  

Location  13 
Name  Outfall of domestic waste water into KCC at Thakkarnagar bridge 
Photographs 

 
 
Latitude  23.0540443 Longitude  72.65253 
Sample Collected  No pH -- Temperature  -- 
Remarks  Flowing water is observed in the Canal. No domestic wastewater discharge 

is observed from outfall Pipeline. 
 



Location  14 
Name  From outfall of domestic waste water into KCC at Thakkarnagar bridge near 

Sardar chowk RAJIVPARK SWD Pumping Station 
Photographs 

 
 
Latitude  23.0508 Longitude  72.652385 
Sample Collected  Yes (O7) pH 7-8 Temperature  29℃ 
Remarks  Flowing water is observed in the Canal. Domestic wastewater is being 

discharge observed from outfall Pipeline. 
 

Location  15 
Name  Outfall of domestic waste water into KCC at Narayan Park society  
Photographs 

 
 
Latitude  23.048547 Longitude  72.65327 
Sample Collected  No pH -- Temperature  -- 
Remarks  Flowing water is observed in the Canal. No discharge of domestic 

wastewater is observed from outfall Pipeline. 



Location  16 
Name  From outfall of storm water into KCC at Thakkarbapanagar near Nikol pumping 

station 
Photographs 

 
 
Latitude  23.046795 Longitude  72.654027 
Sample Collected  Yes (O8) pH 7-8 Temperature  29℃ 
Remarks  Flowing water is observed in the Canal. Domestic wastewater is observed 

being discharged from outfall Pipeline. 
 

Location  17 
Name  From outfall of domestic waste water into KCC at Shri Ram Park Society 
Photographs 
 

 
 
 
Latitude  23.04589 Longitude  72.653815 
Sample Collected  Yes (O9) pH 7-8 Temperature  29℃ 
Remarks  Flowing water is observed in the Canal. Domestic wastewater is being 

discharged from AMC outfall Pipeline. 
 



 

Location  18 
Name  Outfall of domestic waste water into KCC near Maharaj Mobile Shop  
Photographs 

  
Latitude  23.039998  Longitude  72.652565 
Sample Collected  No pH -- Temperature  -- 
Remarks  Flowing water is observed in the Canal. No discharge of wastewater is 

observed from the outfall line. 
 

Location  19 
Name  From outfall of domestic waste water into KCC at Ashirwad Park, opp Hari villa 

park 
Photographs 

 
 
Latitude  23.034706 Longitude  72.652029 
Sample Collected  Yes (O10) pH 7-8 Temperature  29℃ 
Remarks  Flowing water is observed in the Canal. Domestic Waste Water is observed 

being discharged from outfall Pipeline. 
 

  



Location 20 
Name From Kharicut Canal near Amraiwadi Metro Station 
Photographs 

 
Latitude 23.004055 Longitude 72.643819 
Sample Collected Yes (K4) pH @ 7-8 On pH strip Temperature 30 
Remarks Mixed water 
 

Location  21 
Name  From KCC near Sharda School, New RTO Nikol at Vastral 
Photographs 
 

 
Latitude  23.0404892 Longitude  72.642923 
Sample Collected  Yes (K5) pH 7-8 Temperature  29℃ 
Remarks  Flowing water is observed in the Canal.  
 

  



Location  22 
Name  From Kharicut canal at Vinzol escape near Ramol 
Photographs 
 

 
Latitude  22.986797 Longitude  72.637597 
Sample Collected  Yes (K6) pH 7-8 Temperature  29℃ 
Remarks  Flowing water is observed in the Canal. Mixed water. 
  

Location  23 
Name  From Kharicut canal (upstream of GIDC Vatva) at Nirma Bridge 
Photographs 

 
 
Latitude  22.978463 Longitude  72.635405 
Sample Collected  Yes (K7) pH 7-8 Temperature  29℃ 
Remarks  Flowing water is observed in the Canal.  
 



Location  24 
Name  From Kharicut canal at GIDC Vatva – Vinzol village road bridge, Vatva 

phase-II 
Photographs 
 

 
 
Latitude  22.952387 Longitude  72.640222 
Sample Collected  Yes (K8) pH 7-8 Temperature  29℃ 
Remarks  Mixed Water  
 

Location 25 
Name Outfall of Combined Final outlet (70 MLD & 35 MLD )of STP 
Photographs 

 
Latitude 22.937817 Longitude 72.643276 
Sample Collected Yes (O11) pH @ 7-8 On pH strip Temperature 30 
Remarks Outfall of Combined Final outlet (70 MLD & 35 MLD )of STP into Kharicut 

Canal 
 

 



Location 26 
Name River Khari at Village: Ropada 
Photographs 

 
Latitude 22.926977 Longitude 72.64385 
Sample Collected Yes (K9) pH @ 7-8 On pH strip Temperature 30 
Remarks Mixed water 
 

Location 27 
Name River Khari at Village: Chosar 
Photographs 

 
Latitude 22.902643 Longitude 72.637065 
Sample Collected Yes (K10) pH @ 7-8 On pH strip Temperature 30 
Remarks Mixed water 



 

Location 28 
Name River Khari at Village: Lali 
Photographs 

 
Latitude 22.868865 Longitude 72.627385 
Sample Collected Yes (K11) pH @ 7-8 On pH strip Temperature 30 
Remarks Mixed water 
 

Location  29 
Name  Irrigation canal, Nr. Ghodasar Feeder Canal Garden, Opp. 

RameshwarMahadev Temple, Ghodasar 
Photographs 
 

 
Latitude  22.987005 Longitude  72.611368 
Sample Collected  Yes (IC01) pH 7-8 Temperature  29℃ 
Remarks  Mixed water 



 

Location  30 
Name  Irrigation canal, 25  Devi Mata SWD pumping Station at Vatva Village 
Photographs 
 

 
Latitude  22.949228 Longitude  72.606933 
Sample Collected  Yes (IC 02) pH 7-8 Temperature  29℃ 
Remarks  Mixed water 
 

 

Analysis report of the sample collected from Kharicut Canal during the inspection: 

PARAMETERS K1 K2 K3 K4 K5 K6 K7 K8 K9 K10 K11 
BOD  0.71 15 5 3 9 4 85 63 91 97 91 
CHL  20 50 60 50 50 70 380 660 290 350 470 
COD  11 70 38 20 190 22 260 192 285 318 310 
COL  5 5 5 10 10 10 10 60 20 15 30 
NH3  0.84 0.34 3.81 1.34 2.07 2.07 5.21 13.83 19.43 20.16 19.6 
pH  7.84 7.8 7.04 7.17 7.06 7.06 7.59 7.32 7.22 7.14 7.1 
PHE  BDL BDL 0.04 BDL BDL BDL BDL 0.5 BDL 0.19 0.42 
SS  8 4 22 14 12 12 12 28 146 160 290 
SUL  BDL BDL Bdl BDL 1.6 1.6 BDL 1.6 3.2 3.2 4 
SUP  14 20 20 25 20 20 85 309 90 60 40 
TDS  72 200 212 186 190 212 260 2182 1220 1160 1248 
TEMP 29 29 29 29 29 29 29 29 29 29 29 

Note: All values are in mg/l except Temperature, pH, colour& %Na  
BDL – Below Detection Limit 

 

 

 

 



 

 

K1 From outfall of Kharicut canal at Dehgam Naroda GIDC road bridge, Naroda 

K2 From Kharicut canal at New Naroda near Adeshavar Police chowki bridge 

K3 Kharicut Canal at Pushpkunj Storm Water Pumping  Station near bridge 

K4 Khari cut canal Nr. Amraiwadi Metro Station 

K5 From Kharicut Canal at Vastral near Sharda Primary school 

K6 From Kharicut canal at Vinzol escape near Ramol 

K7 From Khari cut canal (upstream of GIDC Vatva) at Nirma Bridge, GIDC Vatva 

K8 From Kharicut canal at GIDC Vatva – Vinzol village road bridge, Nr. GIDC Vatva phase –II, 

K9 From River Khari at Ropda foot over bridge, nr Railway bridge , Village Ropda 

K10 From River Khari at Village Chosar 

K11 From River Khari at Village Lali 

 

Analysis report of the sample collected from Outfalls in the Kharicut Canal during the inspection: 

PARAMETERS O1 O2 O3 O4 O5 O6 O7 O8 O9 O10 O11 
BOD   3 125 110 79 122 83 57 31 127 84 
CHL   30 210 360 217 260 350 270 90 220 330 
COD   13 387 343 264 389 288 177 92 377 347 
COL   10 20 15 15 15 15 15 5 20 20 
NH3   0.56 19.77 1.31 15.23 21 15.34 21.28 5.82 19.82 18.14 
pH   7.89 7.12 7.22 6.98 6.87 7.05 7.08 6.91 6.81 7.2 
PHE   0.04 0.29 BDL 0.56 0.22 0.04 BDL 0.22 BDL BDL 
SS   10 116 120 110 86 120 82 38 110 146 
SUL   BDL BDL 0.8 2.4 BDL 2.4 1.6 BDL 0.8 2.4 
SUP   20 68 121 108 28 68 64 31 40 93 
TDS   124 690 1350 898 824 1002 796 378 694 1102 
TEMP  29 29 29 29 29 29 29 29 29 29 

Note: All values are in mg/l except Temperature, pH, colour& %Na  
BDL – Below Detection Limit 

O1 From outfall of domestic waste water into KCC at New Naroda near Dahyalal Park society 

bridge 

O2 From outfall of Kharicut Canal at Pushpkunj Storm Water Pumping Station 

O3 From outfall of domestic waste water into KCC at Gajanand Park bridge, Nikol 

O4 From outfall of domestic waste water into KCC at Nikol near Amardeep park society 

O5 From outfall of domestic waste water into KCC at Nikol near Sarjan shopping center 

O6 From outfall of storm water into KCC at Nikol near Bhumi Park society 

O7 From outfall of domestic waste water into KCC at Thakkarnagar bridge near Sardar chowk 

O8 From outfall of storm water into KCC at Thakkarbapanagar near Nikol pumping station 

O9 From outfall of domestic waste water into KCC at Shri Ram park society 

O10 From outfall of domestic waste water into KCC at Ashirwad Park, opp Hari villa park 

O11 From outfall of Combined Final outlet (70 MLD & 35 MLD )of STP 

  



 

PARAMETERS IC 01 IC 02 
BOD  2.5 2.7 
CHL  80 70 
COD  7.04 24 
COL  5 20 
NH3  2.02 1.23 
pH  7.04 7.05 
PHE  0.23 BDL 
SS  14 16 
SUL  BDL BDL 
SUP  17 30 
TDS  47 260 
TEMP 29 29 

 

IC 01 From Irrigation canal, Nr. Ghodasar Feeder Canal Garden, Opp. Rameshwar Mahadev Temple, 
Ghodasar 

IC 02 From Irrigation canal, 25  Devi Mata SWD pumping Station at Vatva Village 
 
Date:- 01-08-2020  
Place:- Ahmedabad   

 

 

 

H.I. Maniar B.J. Chauhan R.S. Banavali D.B.Prajapati 

S.O. A.E.E. A.E.E. S.S.A 

 

 



COMPARISON FOR THE ANALYSIS OF SAMPLE COLLECTED FROM KHARICUT CANAL AND KHARI RIVER 
ON DIFFERENT DATES: 

1. Sample collected from Kharicut Canal and Khari River 

Report Date Locati
on 

BOD CHL COD COL NH3 pH PHE SS SUL SUP TDS TEMP 

18-02- 2020 K1 4 40 14 10 0.67 8.01 BDL 8 BDL 29 136 30 
09-03-2020 2 16 8 5 0.39 8.7 BDL 4 BDL 10 160 30 
18-04-2020 1.48 45 19 15 4.09 7.59 BDL 6 BDL 20 142 30 
01-08-2020 0.71 20 11 5 0.84 7.84 BDL 8 BDL 14 72 29 
18-02-2020 K2 - - - - - - - - - - - - 
09-03-2020 3 17 10 5 0.56 8.67 BDL 4 BDL 7 170 30 
18-04-2020 - - - - - - - - - - - - 
01-08-2020 5 60 38 5 3.81 7.04 0.04 22 BDL 20 212 29 
18-02-2020 K3 5 48 20 10 0.67 8.06 0.43 8 BDL 26 168 30 
09-03-2020 - - - - - - - - - - - - 
18-04-2020 - - - - - - - - - - - - 
01-08-2020 15 50 70 5 0.34 7.8 BDL 4 BDL 20 200 29 
18-02-2020 K4 4 52 16 10 0.9 7.7 BDL 4 BDL 35 174 30 
09-03-2020 - - - - - - - - - - - - 
18-04-2020 - - - - - - - - - - - - 
01-08-2020 - - - - - - - - - - - - 
18-02-2020 K5 33 50 107 30 2.07 7.47 0.7 34 BDL 70 278 30 
09-03-2020 - - - - - - - - - - - - 
18-04-2020 47 211 161 20 22.6 7.31 BDL 36 1.12 165 832 30 
01-08-2020 3 50 20 10 1.34 7.17 BDL 14 BDL 25 186 29 
18-02-2020 K6 14 60 45 15 1.18 7.41 BDL 12 BDL 43 276 30 
09-03-2020 - - - - - - - - - - - - 
18-04-2020 26 187 94 20 23.24 7.39 BDL 74 BDL 150 750 30 
01-08-2020 9 50 34 10 2.07 7.06 BDL 12 1.6 20 190 29 
18-02-2020 K7 5 90 25 15 3.75 7.36 0.62 14 BDL 38 296 30 
09-03-2020 7 38 23 5 2.02 7.53 BDL 28 BDL 24 244 30 
18-04-2020 43 255 167 30 28.2 7.45 BDL 16 BDL 190 982 30 
01-08-2020 4 70 22 10 2.07 7.06 BDL 12 1.6 20 212 29 
18-02-2020 K8 - - - - - - - - - - - - 
09-03-2020 - - - - - - - - - - - - 
18-04-2020 34 387 121 30 20.78 7.47 BDL 8 BDL 138 1098 34 
01-08-2020 2.5 80 7.04 5 2.02 7.04 0.23 14 BDL 17 47 29 
18-02-2020 K9 - - - - - - - - - - - - 
09-03-2020 - - - - - - - - - - - - 
18-04-2020 18 230 94 15 3.98 8.81 BDL 8 BDL 90 696 34 
01-08-2020 2.7 70 24 20 1.23 7.05 BDL 16 BDL 30 260 29 
18-02-2020 K10 59 365 170 40 10.25 7.81 BDL 62 BDL 233 1380 30 
09-03-2020 - - - - - - - - - - - - 



18-04-2020 119 271 344 60 30.52 7.39 0.29 218 BDL 220 1064 34 
01-08-2020 85 380 260 10 5.21 7.59 BDL 12 BDL 85 260 29 
18-02-2020 K11 36 889 132 60 12.77 7.78 0.67 40 BDL 389 2406 31 
09-03-2020 - - - - - - - - - - - - 
18-04-2020 63 523 224 60 16.63 7.65 BDL 82 BDL 345 1838 33 
01-08-2020 63 660 192 60 13.83 7.32 0.5 28 1.6 309 2182 29 
18-02-2020 K12 - - - - - - - - - - - - 
09-03-2020 93 315 273 160 22.06 7.2 0.77 234 8.35 193 1234 31 
18-04-2020 84 267 279 75 21.7 7.36 0.12 142 BDL 235 1038 34 
01-08-2020 91 290 285 20 19.43 7.22 BDL 146 3.2 90 1220 29 
18-02-2020 K13 - - - - - - - - - - - - 
09-03-2020 135 449 408 200 29.46 6.91 0.94 278 18.33 235 1590 31 
18-04-2020 60 279 217 60 23.7 7.41 BDL 162 1.39 210 1050 34 
01-08-2020 97 350 318 15 20.16 7.14 0.19 160 3.2 60 1160 29 
18-02-2020 K14 - - - - - - - - - - - - 
09-03-2020 128 361 377 150 21.28 7.41 0.32 290 15.76 161 1380 31 
18-04-2020 52 264 175 40 22.4 7.52 BDL 98 1.52 200 1014 34 
01-08-2020 91 470 310 30 19.6 7.1 0.42 290 4 40 1248 29 

 

K1 From Kharicut canal at Dehagam Naroda GIDC road bridge , Naroda 
K2 Kharicut Canal at Pushpkunj Storm Water Pumping Station 
K3 From Kharicut canal at New Naroda near Adeshavar Police chowki bridge 
K4 From Kharicut canal at Nikol bridge near Prabuddh Asharam, Nikol  
K5 From Kharicut canal at Odhav - Kathawada road bridge 
K6 From Kharicut Canal at Vastral near Shada Primarry school  
K7 From Kharicut canal at Vinzol escape near Ramol 
K8 From Irrigation canal, Nr. Ghodasar Feeder Canal Garden, Opp. Rameshwar 

Mahadev Temple, Ghodasar 
K9 From Irrigation canal, 25  Devi Mata SWD pumping Station at Vatva Village 

K10 From Kharicut canal near Nirma Bridge upstream of GIDC VATVA 
K11 From Kharicut canal at GIDC Vatva-Vinzol road bridge, near phase II, GIDC 

Vatva  
K12 River Khari at Ropda foot over bridge, nr Railway bridge , Village Ropda 
K13 River Khari at Village Chosar 
K14 River Khari at Village Lali 

 

Pipes between two locations of Khari cut canal 

Locations Total Outlets Operative discharge 
of untreated sewage 

during visit 
K1-K2 9 3 
K2-K3 15 2 
K3-K4 14 4 
K4-K5 80 35 



K5-K6 43 9 
K6-K7 4 1 
K7-K8 2 0 
K8-K9 

K9-K10 
K10-K11 
K11-K12 2 2 
K12-K13 - - 
K13-K14 - - 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



2. Sample collected from the Outfalls/outlet in the Kharicut Canal and Khari River 

Report Date Location BOD CHL COD COL NH3 pH PHE SS SUL SUP TDS TEMP 
Treated Sewage 

Standards 
10 - 50 - - 5.5-

9.0 
- 20 - - - - 

18-02-2020 O1 - - - - - - - - - - - - 
09-03-2020 87 113 264 90 17.47 6.98 0.68 116 2 52 596 30 
18-04-2020 - - - - - - - - - - - - 
01-08-2020 3 -- 15 5 0.84 7.78 -- 4 -- -- 206 29 
18-02-2020 O2 151 220 391 80 25.7 7.21 BDL 138 2.2 68 592 31 
09-03-2020 - - - - - - - - - - - - 
18-04-2020 72 142 204 40 24.3 6.9 BDL 68 1.34 130 610 30 
01-08-2020 3 30 13 10 0.56 7.89 0.04 10 BDL 20 124 29 
18-02-2020 O3 178 309 394 60 19.26 7.58 0.33 158 1.74 165 1106 31 
09-03-2020 - - - - - - - - - - - - 
18-04-2020 58 184 182 60 25.37 7.25 BDL 40 BDL 225 900 30 
01-08-2020 125 210 387 20 19.77 7.12 0.29 116 BDL 68 690 29 
18-02-2020 O4 107 554 278 40 11.14 7.71 0.22 100 1.38 68 1292 31 
09-03-2020 - - - - - - - - - - - - 
18-04-2020 145 297 417 60 22.51 7.27 0.31 222 1.19 314 1342 30 
01-08-2020 110 360 343 15 1.31 7.22 BDL 120 0.8 121 1350 29 
18-02-2020 O5 238 283 607 75 12.77 7.4 0.46 434 6.33 123 1026 31 
09-03-2020 75 274 227 90 15.46 7.21 0.28 62 6.79 165 1160 30 
18-04-2020 68 290 186 20 19.71 7.14 BDL 166 1.27 175 1054 30 
01-08-2020 79 217 264 15 15.23 6.98 0.56 110 2.4 108 898 29 
18-02-2020 O6 209 184 666 90 21.45 7.36 BDL 354 4.84 123 632 32 
09-03-2020 - - - - - - - - - - - - 
18-04-2020 91 169 268 50 27.27 6.98 0.11 134 BDL 145 720 30 
01-08-2020 122 260 389 15 21 6.87 0.22 86 BDL 28 824 29 
18-02-2020 O7 137 276 452 100 19.21 7.36 0.58 204 1.84 209 1184 31 
09-03-2020 - - - - - - - - - - - - 
18-04-2020 98 419 272 50 20.33 7.13 BDL 102 1.89 120 1094 30 
01-08-2020 83 350 288 15 15.34 7.05 0.04 120 2.4 68 1002 29 
18-02-2020 O8 - - - - - - - - - - - - 
09-03-2020 - - - - - - - - - - - - 
18-04-2020 32 233 111 30 23.74 7.01 BDL 4 BDL 205 958 30 
01-08-2020 - - - - - - - - - - - - 
18-02-2020 O9 67 290 195 50 25.31 7.23 0.6 76 2.47 98 924 31 
09-03-2020 67 163 201 90 27.89 6.99 0.2 80 2.97 78 782 30 
18-04-2020 45 200 142 40 28 6.98 BDL 10 1.08 185 846 30 
01-08-2020 57 270 177 15 21.28 7.08 BDL 82 1.6 64 796 29 
18-02-2020 O10 302 141 740 100 24.3 7.16 1.62 346 2.22 107 593 31 
09-03-2020 - - - - - - - - - - - - 
18-04-2020 107 143 316 40 22.57 6.89 0.21 222 1.28 135 630 30 
01-08-2020 127 220 377 20 19.82 6.81 BDL 110 0.8 40 694 29 



18-02-2020 O11 - - - - - - - - - - - - 
09-03-2020 153 285 373 200 33.71 7.2 0.93 248 12.32 297 1176 31 
18-04-2020 124 243 351 90 22.79 7.41 0.26 212 BDL 198 970 33 
01-08-2020 84 330 347 20 18.14 7.2 BDL 146 2.4 93 1102 29 

 

OUTLET 

O1 From outfallof domestic waste water into KCC at New Naroda near Dahyalal Park 
society bridge  

O2 From Outfall in Kharicut Canal at Naroda Vyasvadi Bridge, Nava Naroda 

O3 From Outfall of domestic waste water into KCC at Gajanand Park bridge, Nikol 

O4 From outfall of domestic waste water into KCC at Nikol near Amardeep park society 

O5 From outfall of domestic waste water into KCC at Nikol near Sarjan shopping center 

O6 From outfall of storm water into KCC at Nikol near Bhumi Park society 

O7 From outfall of domestic waste water into KCC at Thakkarnagar bridge near Sardar 
chowk 

O8 From outfall of domestic waste water into KCC at Thakkarnagar bridge near Sardar 
chowk (2) – RAJIVPARK SWD Pumping Station 

   O9 From outfall of storm water into KCC at Thakkarbapa nagar near Nikol pumping 
station  

O10 From outfall of domestic waste water into KCC at AshirvadPark , opp Hari villa park  

O11 Outfall of Combined Final outlet (70 MLD & 35 MLD )of STP in Kharicut canal 

 

Total Pipes between  

Locations Total Outlets Operative discharge 
of untreated sewage 

during visit 
Till O1 4 0 
O1-O2 17 5 
O2-O3 12 0 
O3-O4 7 5 
O4-O5 4 3 
O5-O6 11 11 
O6-O7 3 1 
O7-O8 2 2 
O8-O9 8 2 

O9-O10 21 9 
O10-O11 80 18 

 



Sr. No. Location Name Total Outlets
Sample 

Collection 
Details, if

Operative discharge of 
untreated sewage during 

visit

1
Kharicut Canal at Naroda Dehgam 
Road Bridge

2

2 Nikol Naroda Pumping Station 1
3 Sundervan Society New Naroda 1
4 Vyasvadi Bridge New Naroda 5 O1 3
5 Dahyalal Park Society New Naroda 12 O2 2
6 Adishwar Police Chowki 1
7 Adishwar Police Chowki 2
8 Best English School New Naroda 2
9 Ashirwad Residency 2
10 Ashirwad Residency 2
11 Navyug Pumping Station 1
12 Navyug Pumping Station 2
13 Gajanand Park Nikol 1 O3 1
14 Avadhesh Park 2 1
15 Prabuddha Ashram Nikol 2 2
16 Bhakti Nagar Nikol 1 1
17 Bhakti Nagar Pumping Station 1
18 Amardeep Park Nikol 2 O4 2
19 SRP Gujarati Prathmik Shala 1
20 Shyam Vihar Society Nikol 1 1
21 Sarjan Shopping Centre 1 O5 1
22 Ashray Apartment 1 1
23 Sargam Park Society Nikol 1 1
24 Nijanand Mansi 1 1
25 Opposite Nijanand Mansi 2 2
26 Sarthi Duplex 3 3
27 Vasundhara Park 1 1

28
Vasundhara Park (Noble English 
School)

1 1
29 Bhumi Park Society 1 O6 1
30 Parshwanath Township 2
31 Thakkar Nagar Bridge, Sardar Chowk 2 O7 1

32
Rajiv Park SWD Pumping Station, 
Sardar Chok Bridge, Thakkar Nagar

2 O8 1
33 Sardar Chok Bridge 2 1
34 Narayan Park Nikol 3 1
35 Narayan Park Nikol 1
36 Nikol Ward Pumping Station 4 O9 2
37 Kavya Residency Thakkar Nagar 1 1
38 Shree Ram Park Thakkar Nagar 2 1
39 Gopal Chok Bridge 2 1
40 Shyam Wadi Bapunagar 1
41 Narayan Park Pumping Station 5 1
42 Umang Apartment 1 1
43 Sundervan Apartment Thakkar Nagar 1



44 Shivkrupa Thakkar Nagar 1
45 Rameshwar Park 1
46 Nilkanth Multi Speciality Hospital 1 1
47 Swami Narayan Society 1 1
48 Ashirwad Park Pumping Station 3 O10 3
49 Hari Villa Pumping Station 3 1
50 Trisha Hospital 2
51 Ganesh kunj Society 1
52 Bala Hanuman Mandir 3
53 Maruti Nagar Co Op Housing So. Li 7
54 Ambika Nagar 1 1
55 Ambika Nagar Odhav 7 1
56 Overseas Enterprise 1

57
Kharicut Canal at Odhav Kathwada 
Bridge

1

58
Kharicut Canal Storm Water Pumping 
Station

10 1
59 Keshav Park Odhav 3 2
60 Bhavani Nagar Soni Ni Chal 2 2
61 Ranchhod Park 1
62 Krushna Nagar Odhav 3 1
63 Mukesh Nagar Odhav 1
64 Kharicut Canal at Arbuda Nagar 3

65 Jogeshwari Bagh Co. Op. Housing So. Li. 2

66
Mahavir Smruti Co. Operative Housing 
So. Li.

2

67 Shiv Park Society 5 1

68
Storm Water Pumping Station 
Mahadev Nagar

2

69
Sumit Nagar Mahadev Nagar Metro 
Station

2

70 RTO Vastral 2
71 RTO Vastral 1
72 RTO Vastral 2 2
73 Ramdev Park Mahadev Nagar Tekra 2
74 Jamfal Wadi 3
75 Ramol CTM Road Bridge 1 1

76
Ramol Hathijan Highway Pumping 
Station

2

77
Outfall of Combined Final outlet (70 
MLD & 35 MLD )of STP

2 O11 2
TOTAL 169 56

Length area of the stretch is @ 11 Kms.

NO OUTLET SAMPLE REQUISITE MEETS THE REQUISITE NORMS

NO PERMISSION WAS GRANTEDBY FOR ANY OUTLET INCLUDING AMC

O11 IS THE OUTLET OF THE STP, THE EFFLUENT DOEST NOT MEET WITH THE NORMS AGAINST THE DISCHARGE OF 
140-150 MLD AT PRESENT IT HAS ONLY TWO OPERATIVE STP (1) OF 70 MLD AND OTHER IS OF 35 MLD AND THE 

EFFLEUNT DOES NOT MEET WITH THE NORMS AND UNTREATED EFFLEUNT OF @ 35-40 MLD IS DISCHARGED 
WITHOUT ANY TREATMENT BY AMC



Location 1 
Name Kharicut Canal at Naroda Dehgam Road Bridge 
Photographs 

Total Outlets 2 

 

Location 2 
Name Nikol Naroda Pumping Station 
Photographs 

Total Outlets 1 
 



Location 3 
Name Sundervan Society New Naroda 
Photographs 

Total Outlets 1 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



Location 4 
Name Vyasvadi Bridge New Naroda 
Photographs 

 
Total Outlets 5 
Sample Collected details  O1 

 

 

 

 

 

 

 

 

 

 

 

 



Location 5 
Name Dahyalal Park Society New Naroda 
Photographs 

Total Outlets 12 
Sample Collected details O2 

 

Location 6 
Name Adishwar Police Chowki 
Photographs 

Total Outlets 1 
 

 

 

 

 

 

 



Location 7 
Name Adishwar Police Chowki 
Photographs 

 
Total Outlets 2 

 

Location 8 
Name Best English School New Naroda 
Photographs 

Total Outlets 2 
 

 

 

 

 

 



 

Location 9 
Name Ashirwad Residency 
Photographs 

Total Outlets 2 
 

Location 10 
Name Ashirwad Residency 
Photographs 

 
Total Outlets 2 

 

 

 

 



Location 11 
Name Navyug Pumping Station 
Photographs 

 
Total Outlets 1 

 

Location 12 
Name Navyug Pumping Station 
Photographs 

Total Outlets 2 
 

 



 

Location 13 
Name Gajanand Park Nikol 
Photographs 

 
Total outlets 1 
Sample 
Collected 
Details 

O3 

 

Location 14 
Name Avadhesh Park 
Photographs 

 
Total Outlets 2 

 



Location 15 
Name Prabuddha Ashram Nikol 
Photographs 

 
Total Outlets 2 

 

Location 16 
Name Bhakti Nagar Nikol 
Photographs 

Total Outlets 1 
 

 

 

 

 

 

 



Location 17 
Name Bhakti Nagar Pumping Station 
Photographs 

 
Total Outlets 1 

 

Location 18 
Name Amardeep Park Nikol 
Photographs 

Total Outlets 2 
Sample Collected 
Details 

O4 

 

 

 

 



 

 

Location 19 
Name SRP Gujarati Prathmik Shala 
Photographs 

Total Outlets 1 
 

Location 20 
Name Shyam Vihar Society Nikol 
Photographs 

 

Total Outlets 1 
 

 

 



 

Location 21 
Name Sarjan Shopping Centre 
Photographs 

 
Total Outlets 1 
Sample 
Collected 
Details 

O5 

 

Location 22 
Name Ashray Apartment 
Photographs 

Total Outlets 1 



 

Location 23 
Name Sargam Park Society Nikol 
Photographs 

 
Total Outlets 1 

 

Location 24 
Name Nijanand Mansi 
Photographs 

 
Total Outlets 1 

 

 

 

 

 

 



 

 

Location 25 
Name Opposite Nijanand Mansi 
Photographs 

Total Outlets 2 
  

Location 26 
Name Sarthi Duplex 
Photographs 

Total Outlets 3 
 

 



 

Location 27 
Name Vasundhara Park 
Photographs 

Total Outlets 1 
 

 

Location 28 
Name Vasundhara Park (Noble English School) 
Photographs 

Total Outlets 1 
 

 

 

 

 

 



 

Location 29 
Name Bhumi Park Society 
Photographs 

Total Outlets 1 
Sample 
Collected 
Details  
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Location 30 
Name Parshwanath Township 
Photographs 

 
Total Outlets 2 

 

 



 

Location 31 
Name Thakkar Nagar Bridge, Sardar Chowk 
Photographs 

 
Total Outlets 2 
Sample Collected 
Details 
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Location 32 
Name Rajiv Park SWD Pumping Station, Sardar Chok Bridge, Thakkar Nagar 
Photographs 

 
Total Outlets 2 



Sample 
Collected 
Details 
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Location 33 
Name Sardar Chok Bridge 
Photographs 

 
Total Outlets 2 

 

Location 34 
Name Narayan Park Nikol 
Photographs 

Total Outlets 3 
 



 

 

 

Location 35 
Name Narayan Park Nikol 
Photographs 

 
Total Outlets 1 

 

Location 36 
Name Nikol Ward Pumping Station 
Photographs 

 
Total Outlts 4 
Sample 
Collected 
Details  

O9 



 

 

 

Location 37 
Name Kavya Residency Thakkar Nagar 
Photographs 

 
Total Outlets 1 

 

 

Location 38 
Name Shree Ram Park Thakkar Nagar 
Photographs 

Total Outlets 2 
 



 

 

 

Location 39 
Name Gopal Chok Bridge 
Photographs 

 
Total Outlets 2 

 

Location 40 
Name Shyam Wadi Bapunagar 
Photographs 

 
Total Outlets 1 

 

 

 

 



 

 

 

Location 41 
Name Narayan Park Pumping Station 
Photographs 

 
Total Outlets 5 

 

Location 42 
Name Umang Apartment 
Photographs 

 
Total Outlets 1 

 

 

 



 

 

 

Location 43 
Name Sundervan Apartment Thakkar Nagar 
Photographs 

 
Total Outlet 1 

 

Location 44 
Name Shivkrupa Thakkar Nagar 
Photographs 

 
Total Outlet 1 



 

 

 

Location 45 
Name Rameshwar Park 
Photographs 

 
Total Outlet 1 

 

 

Location 46 
Name Nilkanth Multi Speciality Hospital 
Photographs 

 
Total Outlet 1 

 

 

 

 



 

 

 

Location 47 
Name Swami Narayan Society 
Photographs 

 
Total Outlet 1 

 

Location 48 
Name Ashirwad Park Pumping Station 
Photographs 

Total Outlets 3 



Sample 
Collected 
Details 
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Location 49 
Name Hari Villa Pumping Station 
Photographs 

 
Total Outlet 3 

 

Location 50 
Name Trisha Hospital 
Photographs 



 
Total Outlet 2 
Location 51 
Name Ganesh kunj Society 
Photographs 

 
Total Outlets 1 

 

Location 52 
Name Bala Hanuman Mandir 
Photographs 



 
Total Outlets 3 

 

 

 

Location 53 
Name Maruti Nagar Co Op Housing So. Li 
Photographs 

 



Total Outlets 7 
 

 

 

Location 54 
Name Ambika Nagar 
Photographs 

 
Total Outlets 1 

 

 

 

 

Location 55 
Name Ambika Nagar Odhav 
Photographs 

 



Total Outlet 7 
 

Location 56 
Name Overseas Enterprise 
Photographs 

 
Total Outlets 1 

 

 

 

 

Location 57 
Name Kharicut Canal at Odhav Kathwada Bridge 
Photographs 

Total Outlet 1 
 

Location 58 



Name Kharicut Canal Storm Water Pumping Station 
Photographs 

Total Outlets 10 
 

 

 

 

 

 

 

 

 

Location 59 
Name Keshav Park Odhav 
Photographs 



 

Total Outlets 3 
 

 

Location 60 
Name Bhavani Nagar Soni Ni Chal 
Photographs 

 
Total Outlets 2 

 

Location 61 
Name Ranchhod Park 
Photographs 



 
Total Outlet 1 

 

 

Location 62 
Name Krushna Nagar Odhav 
Photographs 

 
Total Outlet 3 

 

 

 

 

 

 

 

Location 63 
Name Mukesh Nagar Odhav 



Photographs 

 
Total Outlets 1 

 

 

Location 64 
Name Kharicut Canal at Arbuda Nagar 
Photographs 

 
Total Outlets 3 

 

 

 



Location 65 
Name Jogeshwari Bagh Co. Op. Housing So. Li. 
Photographs 

 
Total Outlets 2 

 

Location 66 
Name Mahavir Smruti Co. Operative Housing So. Li. 
Photographs 

 
Total Outlets 2 

 

 

 

 

 

 

 

 

 



Location 67 
Name Shiv Park Society 
Photographs 

 
Total Outlets 5 

 

Location 68 
Name Storm Water Pumping Station Mahadev Nagar 
Photographs 

Total Outlets 2 
 

 

 

 

 

 

 

 



Location 69 
Name Sumit Nagar Mahadev Nagar Metro Station 
Photographs 

 
Total Outlets 2 

 

Location 70 
Name RTO Vastral  
Photographs 

 
Total Outlets 2 

 

 

 

 

 

 

 

 

 

 

Location 71 
Name RTO Vastral  



Photographs 

 
Total Outlets 1 

 

 

Location 72 
Name RTO Vastral  
Photographs 

 
Total Outlets 2 

 

 

 

 

 

 

 

 

 

Location 73 



Name Ramdev Park Mahadev Nagar Tekra 
Photographs 

 
Total Outlets 2 

 

Location 74 
Name Jamfal Wadi 
Photographs 

 
Total Outlets 3 

 

 

 

 

 

 

 



Location 75 
Name Ramol CTM Road Bridge 
Photographs 

 
Total Outlets 1 

 

Location 76 
Name Ramol Hathijan Highway Pumping Station 
Photographs 

Total Outlets 2 
 

 

 

 

 

 

 

 

Location 77 



Name Outfall of Combined Final outlet (70 MLD & 35 MLD )of STP 
Photographs 

 
Total Outlet 2 
Sample Collected 
Details 
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PROPOSAL FOR DEVELOPMENT OF

KHARICUT CANAL

Client:

AHMEDABAD MUNICIPAL CORPORATION

1



INTRODUCTION :

 The Kharicut canal was constructed more than 110
years ago for irrigation purpose. It was unlined
canal. The Kharicut canal was originally a natural
drain. The planned command area was about 10,200
Ha.

 It was resectioned and lined considering irrigation
of canal and flood water of surrounding areas,
having capacity of about 71.58 cumecs.

 At present the irrigation of Kharicut canal is
reduced to 5000 Ha. and 2500 Ha.in kharif & rabi
season respectively.

 In Kharif season, the canal is drawing max. 15
cumecs water for irrigation in downstream of Vinzol
vhela.



INDEX MAP



4

Layout of Kharicut Canal and Vinzhol Drain



SALIENT FEATURES OF CANAL :

 The Khari cut canal is passing through eastern belt of

Ahmedabad City. The salient features of canal from Naroda

upto Vinzol Vhela are as below :

Sr. 
No

Particulars

Between Naroda
Smashan Gruh

and Vinzol
Vhela

Beyond Vinzol
Vhela

1 Discharge 71.58 cumecs 25.0 cumecs

2 Canal Bed Width 10.00 m. 7.60 m.

3 Depth (FSD) 2.6 m 1.98 m.

4 Freeboard 0.9 m. 0.45 m.

5 Side slope 1.5 H : 1 V 1 H : 1 V

6 Canal bed gradient 1: 1800 1: 3000



PROBLEMS FACED ALONG CANAL ALIGNMENT :

 The embankment of canal divides the developed
city area which create problem of connectivity
between two sides of people and result in traffic
congestion.

 Unauthorised sewerage connection creates bad
environment to surrounding residents.

 Due to open canal, people are throwing garbage
into canal.

 The flood water during heavy rain spreads into
residential, industrial and commercial area
adjoining to Kharicut canal.



PRESENT SITE CONDITION:



PRESENT SITE CONDITION:



PRESENT SITE CONDITION:



PROPOSAL

 Three options have been worked out for
remodelling of Kharicut canal which carries flow
of 70.99 m3/sec for 12.8 Km length of the canal .



PROPOSAL FOR REJUVENATION OF KHARICUT

CANAL D/S OF VINZOL VEHLA

Sr. No2 Particulars D/S  Narol –Naroada

Road

1 Discharge 25.0 cumecs

2 No of Cells 2 Nos

3 Box Width 4.2 m

4 Depth of Box 2.35 m 

5 Depth of water 1.90m.

6 Canal bed gradient 1: 2000



PROPOSAL FOR REJUVENATION OF KHARICUT

CANAL BETWEEN NAROL-NARODA ROAD TO

RAILWAY LINE



PHOTOGRAPHS
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PROPOSAL FOR REJUVENATION OF KHARICUT CANAL

BETWEEN NAROL-NARODA ROAD TO RAILWAY LINE

 The length of gravity RCC box syphon for irrigation purpose is approximately
794 mt. having two cell boxes 4.2 mt. x 2.35 mt. (2 Nos.)

 The cost of rejuvenation of Kharicut Canal (RCC box) works out to Rs. 15.21
crore.( with dark colour in both the boxes from out side how the
sewage/stormwater/effluent can be entered.)



TENDERS INVITED AND RECEIVED

NAROL NARODA NH-8 AND RAILWAY LINE

(LENGTH 800 M ) 
ESTIMATED COST : 15.21 CRORES

 Major Components of the Project
 Dismantling of the Existing Lining of Canal
 RCC Box (4.2 x 2.35 - 2 cells)
 Road, Kerb Footpath
 New Sewerage Lines on Either of Side of the RCC 

Box in Service Road
 Catch pits with Pipe Connection to RCC Box

15



3D IMAGE

16



3D IMAGE
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THANK YOU
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DIRECTION UNDER
CONTROL OF POLL
THE "WATE,R ACT"I

(1)

(l)
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Treatment Plant (STP

located at Plot No. 93

near Vinoba Blrave N
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is a maltn Original Application No 105/2019 in the
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(8)

(e)

AND \\'HrRr-r.s AMC has submitted repry w...to the lefler dated 18_03-2020 .sho\\ s c{!n)fllrn,le not made completel}.

'AND^WHrrRf AS RegiorEr otfice cpcB has visited your srp was visired on 10_07-2020 :010 ,rnder Section_23 of .
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(10) AND wlrERI-.AS rooking to the observation during rhe said visit -,-ou haveviolated pror rsions of the Envir<
thc colditir).s giirnted,o rou- "*tno' laws and you are in non-compliance of

LIIVDER TH I-. CRCUMSTANCES, I, Rajesh Kumar parmar, EnvironmentalEngileer ol the ( uiarat pollurion Conhol Board issue the direction under Section33(A) of l ho Warc- (lrewention and Control of pollution) aci_19;;;;;;,
l) To submir conLpliance of thr

thc abov( rtidJoint visits 
I observatioD and instruction were gilen during

:) To srop .lischarge ol.rurtteated domestic waste water into Kiaricut Canal. ult:mrtel, gr_res in to Khari Rrrer
' I I o unda l. . impt.ovemenl in trearmenl ol Sl p to achje\ e prescrihed nor ms4r to suhnrir rhe rime bound r.,;"" r*;;_^:::ru!vEplrsqnneon(

Kharicut oanal 
tron lor to remole drainage connection into the

Ou
tw
ar
d 
No
:5
65
83
9,
13
/0
8/
20
20



w\7'
GPCB

lssued to:
The Chiel Engineer
Almedabad MuniciDal al
Mahanagar Scra Sadadn
Sardar Patel Bhavan
Danapith
Ahmedabad - 380001

5) To subnril co

months and ma! extcnd to

GUJA

This ordcr is lssued

ll the above di ate hot complied. vou are able for prosec uti n llnderSection,ll(2) of lhe (Prevention and CoIltro f Pollution) Act I 974 whichprovides punishnlcnt with sonment lor a telm not ess olle yeaJ

AT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar-382 0.10

Phone : (O79') 23226295
Fax : (O79) 23232156
Website : www.gpcb.gov.in

for above directions uithin 15 days

han andyeaas and th fine

approval ofcompetent autho ty

For
Gujalat Polllrtio

oa behalf of
Board

NO: GPCB/LGL-NGT_KH-l
) /rD 21913

(Rajesh Kumar parmart
Environmental Engineer

Date:t3 /08/2020

on(AMC)

Clean t Green Gqiarat
tso - 9001 - 2008 & O - 14001 - 2004 Certiiied OrEanisation
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GPCB

NOTICE OT DIRECTI
(PREVENTION AND CO
REFERRED TO AS THE '

( I ) ANI) WIIERhAS th
NatioDal Creen l-ri
Kharicut Canal and

(l) AND Whcreas fie

Nc l. r!irh rhe otficials

do$nsueam ofVatva
untreated domeslic
I-ocarions

(-1) AND \VIIITR-LAS the
Villagc Lali q'as visi

l)cpanment and vari
conccmcd Depaatmen

(,1) ANI) Wll[RllAS a

obscnation during the
discussron took place
reph or ac[ion plan arE

(5) AND \tvTJI REAS
( handola late arld

Privatc socict\.

I]NDL-R I t ItJ CIR
Engineer of rhc Guiarat polluti
I hc Water (Pre!cntion and

To stop discharge of
can0l
-lo 

subnrit tintq bound
Kharicur canal.

)

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar 382 010
Phone : (079) 23222425

(079) 232321s2
Fax : (079) 23232156

Website : www.gpcb.gov.ln

N ,NDER sECrroN 33(A) oF rHE ffi
ROL OF POI,LUTION) ACT-T974 (HEREINAT'IER
ATTiR ACT') AS AMENDED FROM TIME TO TIMf,.

is a marter Original Application No.l05/2019 in the Hon,ble
(Principal Bcnch). New Dclhi. regarding pollution in the
River.

itoring ol Kharicut C;tnal strerch from GIDC Naroda to
IDC rras carried out on l8-02-2020. and it s,as obsened that

uatcr is heing dischargcd in to Kharicut canal at diffetcnr

aricur Canal Sketch from Muthiya Village at Naroda to
on 09-03-2020 wirh rhe Chairperson appointed b]. rhc Ilon
fAhmedabad Municipal Corporation, GPCB and Irrigarion

discussion look place to solve the problem with the

plan was askcd vide letter dated lg-03_2020 w.r.to
visil d.ated 18-02-2020 and 09-03-2020 and the various

the Chairperson to concemed DepartmeDts. but no any
i\ed from your slde lbr the same.

g thc \isit on 18.03.2020 drainage connection itr the
Cut Canal for disposal sewage were obsmred from

S'IANCES, I. Raicsh Kurnar pa.mar, Envitunmental
Control Board issuc thc direction under Secrion jl(A) of
lofPollution) Act-l974 as under

estic w4ste water in to the Chandola lake and Klaricut

ion pliin 1() stop dlschargc ofdomestic waste walcr into the

Page I ol 2

an Gujarat Green Guiaratct
rso-90 1-2008 & SO-14001 2004 Certified Organrsat on



\ou arc hcrehr Jrected to rcply with respecl to above points \',ithin 15 days on

receipt (r[1his nolic--ol direction l'ailing to $hich directions as pronosed ahote will he

deemed to be nasscd \\ iLhL)ut t'urther reltrence to you.

I his orclcr L: rs:LrcrJ after approval ofcompetenr autho.it)

For and on behalfof
Gujarat Pollutioi Control Bourd

I
*!_

(Rajeshkumar Parmxr)
Environmental Engincer

\0: CI'(]B/LGL-\(; I -h.H-142(2y B -: c Datc:13/08/2020

Issucd lo:

The Supcrinlcndin,I llng! neer,

Ahmetlabad l.rigarion Project Circle (AIPC),

9rh floor,'A' block.
Vastrapur. Bahum rli llbavan'
Opp. Of Himalar a iUall, Ahmedabad.

Cop:-, lo:
Regionalofficrr,
Regional Offic(, C l)Cli, .lhmedabad (East) lor kind information
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